
LIST OF CASES WHICH WERE E-FILED DURING THE MONTH OF OCTOBER 2024

S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE

1 CENTRAL Execution Petition EX.COMM-429/2024 01.10.2024 9811233068 30.09.2024

Suit for Recovery CS COMM-1094/2024 03.10.2024 9891950340 01.10.2024

Misc. Petition Misc. DJ-580/2024 05.10.2024 9312432926 04.10.2024

Execution Petition EX.COMM-441/2024 05.10.2024 9953077972 04.10.2024

Suit for Recovery CS COMM-1108/2024 07.10.2024 9643228307

advtirath@gmail.com

05.10.2024

Suit for Recovery CS COMM-1115/2024 09.10.2024 9971773474

mvslegal@gmail.com

08.10.2024

OMP(I)COMM-1129/2024 14.10.2024 DCB BANK VS. ANIL KUMAR ANISH BHOLA 9811452022 09.10.2024

Execution Petition EX.COMM-447/2024 15.10.2024 9891265248 14.10.2024

Execution Petition EX. COMM-448/2024 15.10.2024 SHILPA KHANNA VS. SAHIL SONI 9313780408 14.10.2024

DATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

SH. SANJEEV 
KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

301, Extension 
Block, Tis Hazari 
Courts, Delhi

SONY INDIA PVT. LTD. VS. AJAY 
GUPTA

UJJWAL 
BHARADWAJ

rajatbhardwaj@gmail
.com

301, Extension 
Block, Tis Hazari 
Courts, Delhi

AHSANUR RAHIM VS. SURENDER 
KUMAR

ZAREEF 
AHMED

advocatenizami@gma
il.com

301, Extension 
Block, Tis Hazari 
Courts, Delhi

SIMER SINGH KHARBANDA VS. 
RAVINDER SINGH

DEV PRAKASH 
PACHAURI

devpachauri@gmail.c
om

301, Extension 
Block, Tis Hazari 
Courts, Delhi

ZIVAH INTERNATIONAL PVT. 
LTD. VS. CREATIVE MARKETING 
SOLUTIONS LTD.

SURINDER 
JAIN

nipunjainclc@gmail.c
om

301, Extension 
Block, Tis Hazari 
Courts, Delhi

STATE BANK OF INDIA VS. 
DALENDRA KUMAR

TIRATH LAL 
YADAVS

301, Extension 
Block, Tis Hazari 
Courts, Delhi

BHARTI BHAWAN PUBLISHERS 
VS.  ASHOK KUMAR 

MOHIT 
SHARMA

301, Extension 
Block, Tis Hazari 
Courts, Delhi

Petition U/s 9 of Arbitration Act, 
1996

anish_bhola17@yaho
o.com

301, Extension 
Block, Tis Hazari 
Courts, Delhi

DEEPAK GARG VS. HERBONICS 
COSMETICS PVT. LTD.

HEMANT 
GUPTA

Hemant.legal@gmail.
com

301, Extension 
Block, Tis Hazari 
Courts, Delhi

SANTOSH 
KUMAR

sbpandey4@yahoo.co
m



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

1 CENTRAL

Suit for Recovery CS COMM-1131/2024 15.10.2024 9810566116 14.10.2024

OMP(I)COMM-1152/2024 16.10.2024 9810315334

jusjuris@gmail.com

15.10.2024

OMP(I)COMM-1161/2024 18.10.2024 9810315334

jusjuris@gmail.com

16.10.2024

OMP(I)COMM-1162/2024 18.10.2024 9810315334

jusjuris@gmail.com

16.10.2024

Suit for Recovery CS COMM-1140/2024 18.10.2024 VIKAS BHATIA 9811379676

vksbht6@gmail.com

16.10.2024

Suit for Recovery CS COMM-1141/2024 18.10.2024 AMIT KHANNA VS. MOTA KHAN VIKAS BHATIA 9811379676

vksbht6@gmail.com

16.10.2024

Suit for Recovery CS COMM-1142/2024 18.10.2024 9311668810 16.10.2024

Execution Petition EX. COMM-453/2024 18.10.2024 PRAVEEN SURI9810928188 16.10.2024

OMP(I)COMM-1176/2024 19.10.2024 9810315334

jusjuris@gmail.com

18.10.2024

OMP(I)COMM-1177/2024 19.10.2024 9810315334

jusjuris@gmail.com

18.10.2024

SH. SANJEEV 
KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

301, Extension 
Block, Tis Hazari 
Courts, Delhi

SAHIBJEET SINGH BAGGA VS. 
MUNICIPAL CORPORATION OF 
DELHI

VIKAS 
SHARMA

advocatevikassharma
1@gmail.com

301, Extension 
Block, Tis Hazari 
Courts, Delhi

Petition U/s 9 of Arbitration Act, 
1996

IDFC FIRST BANK VS. MEENA 
VIKASH

JOGINDER 
SUKHIJA

301, Extension 
Block, Tis Hazari 
Courts, Delhi

Petition U/s 9 of Arbitration Act, 
1996

IDFC FIRST BANK VS. MOHD. 
GULSHER AHMED

JOGINDER 
SUKHIJA

301, Extension 
Block, Tis Hazari 
Courts, Delhi

Petition U/s 9 of Arbitration Act, 
1996

IDFC FIRST BANK VS. KAUSHAL 
RAJAK

JOGINDER 
SUKHIJA

301, Extension 
Block, Tis Hazari 
Courts, Delhi

AMIT KHANNA VS. SANJAY 
PANCHAL

301, Extension 
Block, Tis Hazari 
Courts, Delhi

301, Extension 
Block, Tis Hazari 
Courts, Delhi

KAPIL MEHRA VS. LOOKS SALON 
PVT. LTD.

KUMAR 
VIDHAN

ambarilawassociates
@gmail.com

301, Extension 
Block, Tis Hazari 
Courts, Delhi

HREEM HEALTHCARE VS. NAVIN 
MEDITECH PVT. LTD.

praveensuri73@gmail
.com

301, Extension 
Block, Tis Hazari 
Courts, Delhi

Petition U/s 9 of Arbitration Act, 
1996

IDFC FIRST BANK VS. KAMAL 
PRASAD

JOGINDER 
SUKHIJA

301, Extension 
Block, Tis Hazari 
Courts, Delhi

Petition U/s 9 of Arbitration Act, 
1996

IDFC FIRST BANK VS. MOHAN 
YADAV

JOGINDER 
SUKHIJA



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

1 CENTRAL

Execution Petition EX. COMM-462/2024 21.10.2024 9555215464 19.10.2024

Suit for Recovery CS COMM-1155/2024 21.10.2024 CSL FINANCE LTD. VS. VIMAL 9999397965/- 19.10.2024

Execution Petition EX. COMM-464/2024 22.10.2024 NITIN GARG 9958986363

info@knowlex.in

21.10.2024

Misc. Petition Misc. DJ-616/2024 22.10.2024 RITU MISHRA 9873706792 21.10.2024

Suit for Recovery CS COMM-1168/2024 23.10.2024 9811161525 22.10.2024

Suit for Recovery CS COMM-1169/2024 23.10.2024 9811070396 22.10.2024

OMP(I)COMM-1214/2024 23.10.2024 IDFC FIRST BANK VS. MD. AZAZ 9810315334

jusjuris@gmail.com

22.10.2024

Suit for Recovery CS COMM-1176/2024 24.10.2024 MLJ VS. BAJAJ KAGAJ LTD. 9871816588 23.10.2024

Suit for Recovery CS COMM-1182/2024 25.10.2024 NOOR JAHAN VS. MOHD. RAFI 9810590861 24.10.2024

Suit for Recovery CS COMM-1191/2024 26.10.2024 9910969692 25.10.2024

SH. SANJEEV 
KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

301, Extension 
Block, Tis Hazari 
Courts, Delhi

BINDRA ASSOCIATES VS. 
MUNICIPAL CORPORATION OF 
DELHI

SATYAJIT 
KUMAR

cinmoyassociates@g
mail.com

301, Extension 
Block, Tis Hazari 
Courts, Delhi

NEERAJ 
SOODH

s.n.legallawfirm@gm
ail.com

301, Extension 
Block, Tis Hazari 
Courts, Delhi

PUNJAB NATIONAL BANK VS. 
SHIV KANT MISHRA

301, Extension 
Block, Tis Hazari 
Courts, Delhi

CANARA BANK VS. VANITA 
KAPOOR

Ritumishra.advocate
@gmail.com

301, Extension 
Block, Tis Hazari 
Courts, Delhi

SALEK CHAND VS. MUNICIPAL 
CORPORATION OF DELHI

SATYENDER 
KUMAR SINGH

sksingh116@gmail.co
m

301, Extension 
Block, Tis Hazari 
Courts, Delhi

NEERAJ AGGARWAL VS. 
MUNICIPAL CORPORATION OF 
DELHI

DEVENDER 
KUMAR JAIN

pankajkotra@yahoo.c
o.in

301, Extension 
Block, Tis Hazari 
Courts, Delhi

Petition U/s 9 of Arbitration Act, 
1996

JOGINDER 
SUKHIJA

301, Extension 
Block, Tis Hazari 
Courts, Delhi

NISHANT KR. 
TYAGI

Advnishant.tyagi@g
mail.com

301, Extension 
Block, Tis Hazari 
Courts, Delhi

CHANDRA 
MOHAN 
SHARMA

Advocatecmsharma@
gmail.com

301, Extension 
Block, Tis Hazari 
Courts, Delhi

PRODOT MARKETING 
CORPORATION VS. SAMEER 
SALES

ZAREEF 
AHMED

bansalaanchal2010@
gmail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

1 CENTRAL

OMP(I)COMM-1238/2024 29.10.2024 9205511796 28.10.2024

2 CENTRAL 306 Execution (Comm) /434/2024 03-10-2024 9313780408 29.09.2024

306 Execution (Comm)/ 436/2024 04-10-2024 7235980002 01.10.2024

306 Execution (Comm)/ 440/2024 05-10-2024 71 7 568635 04.10.2024

306 CS (COMM)/ 1120/2024 14-10-2024 HS Gautam(P), 9599693082, 04.10.2024

306 CS (COMM) /1123/2024 14-10-2024 Vikas Bhatia(P), 9811379676

vksbht6@gmail.com 

04.10.2024

306 Misc DJ/ 589/2024 08-10-2024 Anil Sharma(P), 9891417748 07.10.2024

306 OMP (I) (COMM) /1128/2024 14-10-2024 DCB BANK LTD Vs MANJEET 9811452022 07.10.2024

SH. SANJEEV 
KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

301, Extension 
Block, Tis Hazari 
Courts, Delhi

Petition U/s 9 of Arbitration Act, 
1996

IDFC FIRST BANK VS. AJAY 
KUMAR

RAHUL 
KASHYAP

LEXPACIFIC03@GM
AIL.COM

SH. RAJESH KUMAR 
GOEL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

SANJAY GOEL Vs KYREEN BRAND 
HOLDINGS PVT LTD

SANTOSH 
KUMAR(P),

sanjaykumar@kingofl
aw.in 

BHARAT BHUSHAN MAHAJAN Vs 
Annapurna Agronics Machinery Pvt 
Ltd

DHIRENDRA 
SINGH(P),

amar.IO.pal@gmail.c
om

CANARA BANK Vs MS BANSAL 
STORE    RAHUL BANSAL

SUSHIL 
KUMAR RAI(P),

raisushilOg i 
5@gmail.com

M/S PEX PRINTS Vs M/S 
PROMINENT PRESS AND ORS

harshitsharma00000
5@gmail.co 

AMIT KHANNA PROP OF M/S 
SAARTHAK TRADING CO Vs 
SANYAM JAIN

BANSAL TEXTILES Vs PRAVEEN 
KHANDELWAL

advocateanilsharma6
2@mail.com 

ANISH 
BHOLA(P),

Anish_bhola@yahoo.
com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

2 CENTRAL

306 OMP (I) (COMM)/ 1154/2024 15-10-2024 9811452022 21.09.2024

306 Execution (Comm)/ 466/2024 23-10-2024 N(P), NA

NA

NA

306 OMP (I) (COMM)/ 1158/2024 18-10-2024 9810315334

jusjuris@gmail.com

14.10.2024

306 OMP (I) (COMM)/ 1219/2024 24-10-2024 9811452022 16.10.2024

306 OMP (I) (COMM)/ 1194/2024 21-10-2024 9810315334

jusjuris@gmail.com

16.10.2024

306 OMP (I) (COMM) /1197/2024 21-10-2024 9810315334

jusjuris@gmail.com

18.10.2024

306 CS (COMM)/ 1157/2024 21-10-2024 98106-39185

NA

16.10.2024

306 OMP (I) (COMM)/ 1195/2024 21-10-2024 9810315334

jusjuris@gmail.com

18.10.2024

SH. RAJESH KUMAR 
GOEL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

HDFC BANK LTD Vs AVESH  
KUMAR

ANISH 
BHOLA(P),

Anish_bhola@yahoo.
com

Punjab National Bank Vs M/S 
RASYA AND ANR

IDFC FIRST Bank LTD Vs RAHUL 
RAJENDRA GUPTA

JOGINDER 
SUKHIJA(P),

TATA CAPITAL LTD Vs 
MADHVENDRA PRATAP SINGH

ANISH 
BHOLA(P),

Anish_bhola@yahoo.
com

IDFC FIRST Bank LTD Vs RAKESH 
MUNNI

JOGINDER 
SUKHIJA(P),

IDFC FIRST Bank LTD Vs 
DHARMENDRA KUMAR 
VANSHKAR

JOGINDER 
SUKHIJA(P),

ANAND TIWARI Vs SUKHMINDER 
SINGH

SUSHIL 
KUMAR(P),

IDFC FIRST Bank LTD Vs SURAJ 
KUMAR

JOGINDER 
SUKHIJA(P),



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

2 CENTRAL

306 CS (COMM)/ 1171/2024 23-10-2024 9811161525 18.10.2024

306 Execution (Comm)/ 467/2024 23-10-2024 98 l l l 12087 19.10.2024

306 OMP (I) (COMM)/ 1223/2024 24-10-2024 9811452022 23.10.2024

306 OMP (I) (COMM)/ 1220/2024 24-10-2024 9891009515 21.10.2024

306 Misc DJ /623/2024 25-10-2024 9810248506 18.10.2024

306 CS (COMM) /1184/2024 25-10-2024 98 I 023 I 86ó 24.10.2024

306 OMP (I) (COMM)/ 1236/2024 25-10-2024 9810315334

jusjuris@gmail.com

19.10.2024

SH. RAJESH KUMAR 
GOEL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

SALEK CHAND Vs MUNICIPAL 
CORPORATION OF DELHI

satyendra 
kumar singh(P),

sksinghI16@gmail.co
m

RAJESH GUPTA Vs VED PRAKASH 
KHURANA AND ORS

SANJAY 
PADAM 
JAIN(P),

spjainlawfirm@gmail
.com

TATA CAPITAL LTD Vs NIKHIL 
DAWAR

ANISH 
BHOLA(P),

Anish_bhola@yahoo.
com

M/S IDFC FIRST BANK LIMITED 
Vs RAJU SHYAM

RAHUL 
KASHYAP(P),

LEXPACIFIC03@GM
AIL.COM

Surinder Chaudhary HUF Vs Mohd 
Shahrukh Ansari

RAJESH 
KUMAR 
SINGLA(P),

rajeshsingla1971@gm
ail.com 

MANOJ KUMAR Vs MUNICIPAL 
CORPORATION OF DELHI

Chandra Pal 
Tyagi(P),

cptyagi54@gmail.co
m 

IDFC FIRST Bank LTD Vs SULTAN 
SEERAJ

JOGINDER 
SUKHIJA(P),



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

3 CENTRAL Suit for Recovery CS COMM 1102/2024 05.10.2024 9999369936 03.10.2024

Suit for Recovery CSCOMM 1104/2024 07.10.2024 9999960284 04.10.2024

Suit for Recovery CS COMM 1138/2024 18.10.2024 9717818148 28.09.2024

Suit for Recovery CSCOMM1150/2024 19.10.2024 9810134489 16.10.2024

Suit for Recovery CSCOMM1153/2024 21.10.2021 9899408618 18.10.2024

Suit for Recovery CSCOMM1160/2024 22.10.2024 9810189223 16.10.2024

Suit for Recovery CSCOMM1172/2024 23.10.2024 MOHAN GOEL VS ABHINAV JAIN 9873479585 21.10.2024

Suit for Recovery CSCOMM1175/2024 24.10.2024 SH.R.K.SINHA 9811255673 22.10.2024

Suit for Recovery CSCOMM 1189/2024 26.10.2024 STATE BANK OF INDIA VS AMIT SH R.K.SINHA 9811255673 23.10.20024

U/S 9 OMP(I)COMM 1137/2024 15.10.2024 9811452022 07.10.2024

U/S 9 OMP(I)COMM 1138/2024 15.10.2024 9811452022 10.10.2024

U/S 9 OMP(I)COMM 1178/2024 19.10.2024 9810315334 17.10.20024

U/S 9 OMP(I)COMM 1179/2024 19.10.2024 9810315334 17.10.2024

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

303, Extension 
Block, Tis Hazari 
Courts, Delhi

M/S INDIAN FAB VS HARNAM 
SINGH KHANDPUR PROP M/S 
SIRI RAM AGERO

SH SIDDHANT 
BANGA SIDDHANT 

BANGA04@GAMIL.
COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

TULIP SHIPPING SERVICE VS 
MANISH JAIN PROP SHREE 
VIMAL SAGAR JEWELLRS

SH TARUN 
AGAARWAL

ADVTARUN1983@G
AMIL.COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

M/S PRATHAM TRADING CO. VS 
M/S POOJA CREATION

MS.ANJALI 
NEGI

LAWYERANJALI@G
MAIL.COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

M/S REGANT ENGINEERS PVT. 
LTD.VS M/S MAPELE ENG. INDIA 
LTE

SH ANIL 
KUMAR 
HAJELAY

HAJELAYLAWASSO
CIATES@GMAIL.CO
M

303, Extension 
Block, Tis Hazari 
Courts, Delhi

STATE BANK OF INDIA VS 
RAMESH KUMAR

MS.SHALINI 
UPADHYAY SHALINIUPADHYAY

ADVOCATE@GMAIL
.COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

M/S S.K. EDUCATIONS PVT.LTD. 
VS ANAND MOHAN MISHRA

SH. ROHIT 
VASHISHT

ROHIT1996VASHIS
HT@GMAIL.COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

SH. SANJAY 
SEHGAL

SSCLAWFIRM@GM
AIL.COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

STATE BANK OF INDIA VS 
MR.SUNIL KUMAR

ADVOCATESINHA@
RCDIFFMALL.COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi ADVOCATESINHA@

RCDIFFMALL.COM
303, Extension 
Block, Tis Hazari 
Courts, Delhi

D.C.B. BANK LTD VS VIKASH 
KUMAR

SH ANISH 
BHOLA

ANISHBHOLA17@Y
HOO.COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

TATA CAPITAL LTD. VS SURAJ 
KUMAR

SH ANISH 
BHOLA

ANISHBHOLA17@Y
HOO.COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

IDFC FIRST BANK LTD VS RAM 
JIYAVAM & ORS

SH JOGINDER 
SUKEJA

JUSJURIS@GMAIL.
COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

IDFC FIRST BANK LTD VS 
HARIYANT YADAV&ORS

SH JOGINDER 
SUKEJA

JUSJURIS@GMAIL.
COM



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

3 CENTRAL

U/S 9 OMP(I)COMM 1180/2024 19.10.2024 9811452022 16.10.2024

U/S 9 OMP(I)COMM 1191/2024 21.10.2024 9810315334 18.10.20214

U/S 9 OMP(I)COMM 1192/2024 21.10.2024 9810315334 18.10.2024

U/S 9 OMP(I)COMM 1202/2024 22.10.2024 9810315334 19.10.2024

U/S 9 OMP(I)COMM 1204/2024 22.10.2024 9810315334 19.10.2024

U/S 9 OMP(I)COMM 1215/2024 23.10.2024 9810315334 21.10.2024

EXECUTION  EX439/2024 05.10.2024 UMESH TYAGI VS MCD AKHIL RANA 7838798382 03.10.2024

EXECUTION EX458/2024 21.10.2024 LILIT PANDEY 8130383143 18.10.2024

EXECUTION EX445/2024 15.10.2024 NITIN MEHTA 9773667288 08.10.2024

EXECUTION EX452/2024 18.10.2024 9811156111 10.10.2024

MIS DJ MIS DJ 584/2024 08.10.2024 ICICI BANK LTD VS PRIYA SING NIL

NIL

05.10.2024

MIS DJ MIS DJ 585/2024 08.10.2024 NIL

NIL

05.10.2024

MIS DJ MIS DJ624/2024 25.10.2024 ADITYA GUPTA VS DHAN SINGH 9910808221 22.10.2024

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

303, Extension 
Block, Tis Hazari 
Courts, Delhi

TATA CAPITAL LTD. VS MD.ADIL 
ANSARI

SH ANISH 
BHOLA

ANISHBHOLA17@Y
HOO.COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

IDFC FIRST BANK LTD VS 
SANTOSH KUMAR CHOUDHARY

SH JOGINDER 
SUKEJA

JUSJURIS@GMAIL.
COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

IDFC FIRST BANK LTD VS PANKAJ 
HARINDERA & ORS

SH JOGINDER 
SUKEJA

JUSJURIS@GMAIL.
COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

IDFC FIRST BANK LTD VS 
CHARANJEET BHAGWAT & ORS

SH JOGINDER 
SUKEJA

JUSJURIS@GMAIL.
COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

IDFC FIRST BANK LTD VS SHAN 
MD& ORS

SH JOGINDER 
SUKEJA

JUSJURIS@GMAIL.
COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

IDFC FIRST BANK LTD VS SACHIN 
SINGH

SH JOGINDER 
SUKEJA

JUSJURIS@GMAIL.
COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi ADVAKHILRANA@G

MAIL.COM
303, Extension 
Block, Tis Hazari 
Courts, Delhi

TATA CAPITAL LTD.VS JBC 
PUBLISHERS LALITPANDEYASSO

CIATES@GMAIL.CO
M

303, Extension 
Block, Tis Hazari 
Courts, Delhi

SUNDERAM FINANCE LTD VS 
RAJESH ADVOCATEMEHTA

ASSOCIATE@GMAI
L .COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

M/S GURDAYAL AND SONS VS 
M/S SAGA PAPERS

ARCHIT 
SINGHAL

LEGAL@SIGMALEY
AL.IN

303, Extension 
Block, Tis Hazari 
Courts, Delhi

SH. MANISH 
DEWAN

303, Extension 
Block, Tis Hazari 
Courts, Delhi

ICICI BANK LTD VS ABHISHEK 
JHA

SH.MANISH 
DEWAN

303, Extension 
Block, Tis Hazari 
Courts, Delhi

SH VIPIN 
KUMAR

ADV.VKUMAR1981@
GMAIL.COM



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

4 CENTRAL 304 ARBITRATION OMP I COMM/1120/2024 03.10.2024 ANISH BHOLA 9811452022 30.09.2024

304 ARBITRATION OMP I COMM/1121/2024 03.10.2024 9810315334 30.09.2024

304 EXECUTION M.EX/806/2024 03.10.2024 9873347330 27.09.2024

304 RECOVERY CS (COMM)1097/2024 04.10.2024 MOHIT BATRA 9650838589 27.09.2024

304 ARBITRATION OMP (I) COMM-1124/2024 07.10.2024 SHOBHIT JAIN 9818668068 28.09.2024

304 MISCELLENOUS MISC DJ/582/2024 07.10.2024 8825276304 28.09.2024

304 RECOVERY CS (COMM)1107/2024 07.10.2024 TIRATH LAL 964328307 28.09.2024

304 RECOVERY CS (COMM)-1111/2024 08.10.2024 9953865303 04.10.2024

304 ARBITRATION OMP I COMM/1155/2024 18.10.2024 9810315334 14.10.2024

304 EXECUTION EX (COMM)451/2024 18.10.2024 VIPIN GUPTA VS. PAL SINGH 9716400378

NA

09.10.2024

304 EXECUTION EX (COMM)454/2024 19.10.2024 S.B. PANDEY 9313780408 09.10.2024

304 ARBITRATION OMP (I) (COMM)-1163/2024 19.10.2024 DCB ANK VS. SHARIF KHAN ANISH BHOLA 9811452022 07.10.2024

304 ARBITRATION OMP (I) (COMM)-1186/2024 21.10.2024 9810315334 16.10.2024

MS ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE, 
COMMERCIAL  
COURT-04

DCB BANK LIMITED VS. 
SUBADDIN CHAVKHAN

ANISH_BHHOLA17
@GMAIL.COM

IDFC FIRST BANK LIMITED VS. 
SANJAY SHARMA

JOGINDER 
SUKHIJA

JUSJURIS@GMAIL.
COM

KOTAK MAHINDRA PRIME VS MD 
FROZEN FOODA EXPORTS

MAYANK 
MAHAJAN

MAYANK_MAHAJA
N05@YAHOO.COM`

RANVEER SINGH VS. MEENAKSHI 
SHARMA

ADV.BATRA@GMAI
L.COM

TUSHAR BENDALE VS. M/S SBI 
CARDS AND PAYMENT SERVICES 
LTD

SJALAWCHAMBERS
.DELHI@GMAIL.CO
M

NALINI GUPTA VS. PROFECTUS 
CAPITAL PVT LTD AND ORS

NEERAJ 
KUMAR JHA

NEERAJJHAADV@G
MAIL.COM

STATE BANK OF INDIA VS. 
SATISH KUMAR 

ADVTIRATH@GMAI
L.COM

COIM INDIA PVT. LTD. VS. MEENA 
INTERNATIONAL PVT. LTD.

SH.VINAY 
BHARDWAJ

advvinaybhardwaj@g
mail.com

IDFC FIRST BANK LIMITED VS. 
JYOTEE KARAN 

JOGINDER 
SUKHIJA

JUSJURIS@GMAIL.
COM

NISHANT 
SHARMA

SMT. SHILPA KHANNA VS. MOHD 
ISLAM

SBPANDEY7@GMAI
L.COM

ANISH_BHHOLA17
@GMAIL.COM

IDFC FIRST BANK LTD. VS. 
SORABH YADAV

SH. JOGINDER 
SUKHIJA

JUSJURIS@GMAIL.
COM



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

4 CENTRAL

304 EXECUTION EX(COMM)-457/2024 21.10.2024 7895642755 08.10.2024

304 ARBITRATION OMP (I) (COMM)-1189/2024 21.10.2024 9810315334 18.10.2024

. TRADE MARK CS (COMM)-1161/2024 22.10.2024 9718209970

aastha@thelegist.com

19.10.2024

304 ARBITRATION OMP (I) (COMM)-1233/2024 25.10.2024 9811452022 23.10.2024

304 ARBITRATION OMP (I) (COMM)-1234/2024 25.10.2024 9810315334 21.10.2024

304 RECOVERY CS (COMM)-1181/2024 25.10.2024 DEEPAK SHARMA VS. MCD 9811161525 22.10.2024

304 EXECUTION EX. (COMM)- 25.10.2024 9910900059 20.10.2024

304 EXECUTION EX(COMM)-473/2024 25.10.2024 9650795147 18.10.2024

304 EXECUTION EX (COMM)-475/2024 25.10.2024 9891490070 24.10.2024

304 DECLARATION CS (COMM)-1190/2024 26.10.2024 98187142208 19.10.2024

304 RECOVERY CS(COMM)-119/2024 28.10.2024 CBI VS. BISHNOI DEVI AND ORS K & K LEGAL 9871226784 20.09.2024

304 RECOVERY CS (COMM)1198/2024 28.10.2024 KAPIL KHER 9891072729 20.09.2024

304 RECOVERY CS (COMM)1205/2024 29.10.2024 GIRISH GAUR 9811109763 25.10.2024

MS ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE, 
COMMERCIAL  
COURT-04

SONAM PRIYA VS. GUEST 
HOUSER PVT. LTD.

SH. AYUSH 
KUMAR SINGH

sonamprsingh@gmail
.com

IDFC FIRST BANK LTD. VS. 
VIRENDRA SINGH BHATI

SH. JOGINDER 
SUKHIJA

JUSJURIS@GMAIL.
COM

HERO INVEST CORP PV.T LTD. VS. 
ASHOK KUMAR

SH. PARMOD 
KUMAR SINGH

TATA CAPITAL LTD. VS GAURAV 
CHOUDHARY

SH. ANISH 
BHOLA

ANISH_BHHOLA17
@GMAIL.COM

IDFC FIRST BANK LTD. VS. ARPIT 
KUMAR

JOGINDER 
SUKHIJA

JUSJURIS@GMAIL.
COM

SH. 
SATYENDRA 
KUMAR SINGH sksingh116@gmail.co

m
M/S KHUB CHAND TYAGI VS. 
DELHI JAL BOARD

SH. LAKSH 
KHANNA

laksh@lakshkhanna.i
n

PUNJAB NATIONAL BANK VS. 
ANIL KUMAR

SH. VIKASH 
KUMAR

lexnexusvkm@gmail.
com

DEEPTI JAISWAL VS. MEENU 
JOLLY

SH. SANJEEV 
KUMAR

advocatesanjeev6@g
mail.com

WASEEM RAJA VS AU SMALL 
FINANCE BANK LTD.

NADEEM 
HUSSAIN

nadeemhussainadvoc
ate@gmail.com

KKMUDGIL29@GM
AIL.COM

ROHIT ABROL VS. MADAN LAL 
CHOPRA AND ORS

ANILKHER@GMAIL
.COM

SH. INDERJIT SINGH ARORA VS. 
CHUNKY ARORA

GIRIWSHGAURADV
@YAHOO.COM



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

4 CENTRAL

304 RECOVERY CS (COMM)1208/2024 29.10.2024 C.M.SHARMA 9810590861 25.10.2024

5 CENTRAL 305 RECOVERY CS (COMM)/1084/2024 01-10-2024 9811161525 29.09.2024

305 ARBITRATION U/S 9 OMP (I) (COMM)/1123/2024 03-10-2024 DHEERAJ(P), 9871040589 30-09-2024

305 RECOVERY CS (COMM)/1105/2024 07-10-2024 7011312145 05.10.2024

305 MISC. APPLICATION Misc DJ/588/2024 08-10-2024 9811191050

satish@klfindia.com

05.10.2024

305 MISC. APPLICATION Misc DJ/587/2024 08-10-2024 9811191050

satish@klfindia.com

05.10.2024

MS ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE, 
COMMERCIAL  
COURT-04

NOOR JAHAN @ FARHA VS. 
MOHD KASHIF

ADVOCATECMSHAR
MA@GMAIL.COM

SH. MANOJ KUMAR 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-05

Pawan Bansal Vs Municipal Corporation 
of Delhi

satyendra 
kumar singh(P),

sksinghll6@gmail.co
m

AXIS BANK LTD Vs AKASH

INDOLEXLAW@GM
AIL. COM 

Narottam Bala Vs Yogesh Dogra RANJAN 
DOSHI(P),

ranjan.doshi@gmail.c
om 

ICICI BANK LIMITED Vs  MOHIT 
KUMAR

SH. SATISH 
KUMAR

ICICI BANK LIMITED Vs  ACHIVA 
HEALTHCARE PVT LTD

SH. SATISH 
KUMAR



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

5 CENTRAL

305 MISC. APPLICATION Misc DJ/593/2024 09-10-2024 9599666946 07.10.2024

305 MISC. APPLICATION Misc DJ/598/2024 14-10-2024 9891783436 08.10.2024

305 MISC. APPLICATION Misc DJ/597/2024 14-10-2024 9891783436 08.10.2024

305 MISC. APPLICATION Misc DJ/596/2024 14-10-2024 9891783436 08.10.2024

305 RECOVERY CS (COMM)/1128/2024 15-10-2024 7838389845 14.10.2024

SH. MANOJ KUMAR 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-05

ANSHUL GUPTA Vs MANOJ KUMAR DEV PRAKASH 
PACHAURI(P),

devpachauri31@gmai
l.com

BANK OF MAHARASHTRA Vs 
SUDESH

ADVOCATE 
HARISH 
KUMAR(P),

harish.legal123@gma
il.com

BANK OF MAHARASHTRA Vs 
NAGENDER SINGH

ADVOCATE 
HARISH 
KUMAR(P),

harish.legal123@gma
il.com

BANK OF MAHARASHTRA Vs  J K 
TRADERS

ADVOCATE 
HARISH 
KUMAR(P),

harish.legal123@gma
il.com

Punjab National Bank Vs  Jasvinder 
Singh

Sunav 
Rastogi(P),

sunavrustgi@gmail.c
om



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

5 CENTRAL

305 RECOVERY CS (COMM)/1129/2024 15-10-2024 9810566116 12.10.2024

305 ARBITRATION  U/S 9 OMP (I) (COMM)/1156/2024 18-10-2024 9810315334

iusiuris@amail.com

14.10.2024

305 RECOVERY CS (COMM)/1137/2024 18-10-2024 9312280099 20.09.2024

305 MISC. APPLICATION M Ex/888/2024 18-10-2024 9810061558 12.10.2024

305 RECOVERY CS (COMM)/1146/2024 19-10-2024 9268403018 17.10.2024

SH. MANOJ KUMAR 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-05

PAPPU SETH Vs  MUNICIPAL 
CORPORATION OF DELHI

Vikas 
Sharma(P),

advocatcvikassharlllu
Iilll.mail.colll

IDFC FIRST Bank LTD Vs  RAJ 
KUMAR

JOGINDER 
SUKHIJA(P),

CANARA BANK Vs  M/S RAM NATH 
MURARI LAL AND SONS

PRAKASH 
AHIRWAL(P),

prakashahirwal@gma
il.com

M/S RUKMANI POLYMERS PVT 
LTD Vs  M/S BRIGHT POLYMERS PVT 
LTD

Suresh Chand 
Singhal(P),

scsinghal@rediffmail.
com

B D GUPTA AND SONS PVT LTD Vs 
INDUSTRIALS CONBUILD COMPANY 
PVT LTD

Rishi kant 
Mishra(P),

rishikaant_mishra@y
ahoo.co.in 



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

5 CENTRAL

305 EXECUTION Execution (Comm)/455/2024 19-10-2024 9555631589 17.10.2024

305 ARBITRATION  U/S 9 OMP (I) (COMM)/1165/2024 19-10-2024 9810315334

iusiuris@amail.com

16.10.2024

305 CONTEMPT PETITION Contempt Petition/24/2024 19-10-2024 9811389028 10.10.2024

305 ARBITRATION U/S 9 OMP (I) (COMM)/1207/2024 22-10-2024 9205511796 18.10.2024

305 RECOVERY CS (COMM)/1162/2024 22-10-2024 9899408618 19.10.2024

SH. MANOJ KUMAR 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-05

BHARATI BHAWAN Vs  POOJA 
GULATI

SH. SHOUMIK 
MAZUMDAR

shoumik.majumdar0
07@gmail.com

IDFC FIRST Bank LTD Vs  DINESH 
KUMAR

JOGINDER 
SUKHIJA(P),

M/s New Saraswati House India Pvt 
Ltd Vs Mr Amit Kumar Singh

RAJESH 
KUMAR(P),

kumarrajeshadv@yah
oo.com

IDFC FIRST BANK LIMITED Vs 
GOVINDA RAMVIR

RAHUL 
KASHYAP(P),

LEXPACIFIC03@GM
AIL.COM

STATE BANK OF INDIA Vs  SHASHI 
KALA

SHALINI 
UPADHYAY(P),

SHALINIUPADHYAY
.ADVOCATE@GMAI
L.COM 



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

5 CENTRAL

305 ARBITRATION  U/S 9 OMP (I) (COMM)/1206/202422-10-2024 9810315334

iusiuris@amail.com

19.10.2024

305 MISC. APPLICATION Misc DJ/621/2024 24-10-2024 9818280772 16.10.2024

SH. MANOJ KUMAR 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-05

IDFC FIRST BANKLTD Vs JITENDER 
MAHAVIR

JOGINDER 
SUKHIJA(P),

ICICI BANK LIMITED Vs  MUKESH 
KUMAR

Chetna 
Bhalla(P),

advchetnabhalla@gm
ail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

6 CENTRAL 410 RECOVERY CS (COMM)/1082/2024 01-10-2024 9811389028 25.09.2024

410 RECOVERY CS (COMM)/1117/2024 09-10-2024 9999551989 01.10.2024

410 TRADE MARK CS (COMM)/1134/2024 16-10-2024 PUMA SE Vs GOLU KUMAR 9911703098 14.10.2024

410 TRADE MARK CS (COMM)/1135/2024 16-10-2024 9911703098 14.10.2024

410 RECOVERY CS (COMM)/1147/2024 19-10-2024 9810667858 08.10.2024

410 RECOVERY CS (COMM)/1165/2024 22-10-2024 9871441764 18.10.2024

410 CS (COMM)/1173/2024 23-10-2024 9811545888

ipr@vidhani.com

19.10.2024

SH. NIKHIL 
CHOPRA,  DJ COMM-
06 TIS HAZRI 
COURT CENTRAL 
DELHI

M/S S CHAND AND CO LTD Vs MS 
KAMLESH SHARMA

SH. RAJESH 
KUMAR

kumarrajeshadv@yah
oo.com

M/S SATNAM TURBO RUBBER Vs 
M/S MAHAMAYA AGENCIES

Abhinav 
Bhatia(P),

advabhinavbhatia@g
mail.com

Prachi Gupta(P),

prachi.gupta@pamsle
gal.com

PUMA SE Vs AKHIL GARG AND 
ORS

Prachi Gupta(P),

prachi.gupta@pamsle
gal.com

M/S HARVI IMPEX Vs SONU 
AGGARWAL

Aditya 
Trehan(P),

aditya@adyantlegal.c
om

Sh RAJENDER KUMAR GUPTA Vs 
MUNICIPAL CORPORATION OF 
DELHI

Avinash Kumar 
Trivedi(P),

aktrivedilawoffices@g
mail.com

RAHUL BANSAL Vs VISHAL 
GUPTA AND ORS

Rahul 
Vidhani(P),



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

6 CENTRAL

410 RECOVERY CS (COMM)/1167/2024 23-10-2024 9811161525 18.10.2024

410 RECOVERY CS (COMM)/1174/2024 24-10-2024 6290503564 22.10.2024

410 RECOVERY CS (COMM)/1183/2024 25-10-2024 CANARA BANK Vs ANIL KUMAR 9873101002 18.05.2023

410 TRADE MARK CS (COMM)/1200/2024 28-10-2024 9999757185 23.10.2024

410 RECOVERY CS (COMM)/1196/2024 28-10-2024 Vikas Bhatia(P), 9811379676 22.10.2024

7 CENTRAL CIVIL SUIT CS(COMM) 1090/2024 01.10.2024 9811161525 30.09.2024

CIVIL SUIT OMP(I) COMM 1122/2024 03.10.2024 AXIS BANK LTD. VS SANGEETA 9654926809 28.09.2024

SH. NIKHIL 
CHOPRA,  DJ COMM-
06 TIS HAZRI 
COURT CENTRAL 
DELHI

SALEK CHAND Vs MUNICIPAL 
CORPORATION OF DELHI

satyendra 
kumar singh(P),

sksinghl16@gmail.co
m

KNIGHT FRANK (INDIA) PVT LTD 
Vs OYO HOTELS AND HOMES PVT 
LTD

UDIPTO 
KOUSHIK 
SARMAH(P),

udiptosarmah@elp-
in.com

SH. PARNAY 
SHARMA

pranay07advo@gmail
.com

HERO INVESTCORP PVT LTD AND 
ANR Vs MALHOTRA ENTERPRISE

KUNAL 
KHANNA(P),

ip.kunalkhanna@gm
ail.com

AMIT KHANNA Vs AAZAM 
HUSSAIN

vksbhatia@gmail.co
m

SH. MUKESH 
KUMAR GUPTA, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-07

COURT ROOM 
302

PAWAN BANSAL VS MUNICIPAL 
CORP. OF DELHI

SATENDRA 
KUMAR SINGH

sksingh116@gmail.co
m

COURT ROOM 
302

ANUPAM 
SINGH

anupamjsingh@gmail
.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

7 CENTRAL

CIVIL SUIT CS(COMM) 1106/2024 07.10.2024 T T LTD. VS GAURAV GUPTA MUKUL RAO 9650640008

NA

21.09.2024

CIVIL SUIT CS(COMM) 1116/2024 09.10.2024 SATISH BAJAJ 9953538322

NA

08.10.2024

CIVIL SUIT CS(COMM) 1121/2024 14.10.2024 AMIT KHANNA VS JAI BHAGWAN VIKAS BHATIA 9811379676 07.10.2024

CIVIL SUIT OMP(I) COMM 1130/2024 14.10.2024 DCB BANK LTD. VS MOHD. ASIF ANISH BHOLA 9811452022 09.10.2024

CIVIL SUIT OMP(I) COMM 1132/2024 14.10.2024 ANISH BHOLA 9811452022 09.10.2024

CIVIL SUIT CS(COMM) 1126/2024 15.10.2024 9990904350 09.10.2024

CIVIL SUIT CS(COMM) 1127/2024 15.10.2024 9811081980 09.10.2024

CIVIL SUIT OMP(I)COMM 1159/2024 18.10.2024 9810315334

jusjuris@gmail.com

15.10.2024

CIVIL SUIT OMP(COMM) 93/2024 19.10.2024 9811143077 18.10.2024

SH. MUKESH 
KUMAR GUPTA, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-07

COURT ROOM 
302

COURT ROOM 
302

JAGDISH SHARMA VS SANJAY 
WADHWANI

COURT ROOM 
302

VKSBHT6@GMAIL.C
OM

COURT ROOM 
302

Anish_bhola17@yaho
o.com

COURT ROOM 
302

DCB BANK LTD. VS GAFFAR 
GULAM RASOOL

Anish_bhola17@yaho
o.com

COURT ROOM 
302

M/S SURAJ BHAN SUNIL KUMAR 
& CO. VS M/S ANGEL PARADISE

AMRENDRA 
KUMAR JHA

advocateakjha@gmail
.com

COURT ROOM 
302

M/S NONAND RAI BHOLA NATH 
VS M/S SH. KRISHNA MASALA CO. 

MAHESH 
KUMAR 
MIGLANI

MAIL@WRBINDIA.C
OM

COURT ROOM 
302

IDFC FIRST BANK LTD. VS 
SHATRUGHAN CHAUDHARY

JOGINDER 
SUKHIJA

COURT ROOM 
302

ICAR NATIONAL BUREAU OF 
PLANT GENETIC RESOURCES VS 
SERVITOR INTELLEGENCE 
SERVICES 

GAGAN 
MATHUR 

gagan@mathurlegal.c
om



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

7 CENTRAL

CIVIL SUIT CS(COMM) 1145/2024 19.10.2024 9899547705 18.10.2024

CIVIL SUIT OMP(I) COMM 1187/2024 21.10.2024 ANISH BHOLA 9811452022 18.10.2024

CIVIL SUIT OMP(I) COMM 1190/2024 21.10.2024 9810315334

jusjuris@gmail.com

18.10.2024

CIVIL SUIT OMP(I) COMM 1203/2024 22.10.2024 9891009515

NA

15.10.2024

CIVIL SUIT OMP(I) COMM 1205/2024 22.10.2024 9810315334

jusjuris@gmail.com

19.10.2024

CIVIL SUIT OMP(I) COMM 1227/2024 24.10.2024 ANISH BHOLA 9811452022 23.10.2024

CIVIL SUIT CS(COMM) 1180/2024 25.10.2024 9899408618 19.10.2024

CIVIL SUIT CS(COMM) 1199/2024 28.10.2024 KAPIL KHER 9891072729

anilkher@gmail.com

19.10.2024

8 CENTRAL MISC. APPLICATION 01.10.2024 ANISH BHOLA 9811452022 25.09.2024

SH. MUKESH 
KUMAR GUPTA, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-07

COURT ROOM 
302

M/S CAPITAL CARPET EXIM PVT. 
LTD. VS M/S ARYA EXHIBITION 
AND CONFERENCE SERVICE

VARUN 
DHINGRA

varun_dhingra@gma
il.com

COURT ROOM 
302

TATA CAPITAL LTD. VS AMIT 
KUMAR SRIVASTAVA

Anish_bhola17@yaho
o.com

COURT ROOM 
302

IDFC FIRST BANK LTD. VS 
RANBIR SINGH

JOGINDER 
SUKHIJA

COURT ROOM 
302

IDFC FIRST BANK LTD. VS 
MADHUMITA SINGH

RAHUL 
KASHYAP

COURT ROOM 
302

IDFC FIRST BANK LTD. VS VIJAY 
KUMAR

JOGINDER 
SUKHIJA

COURT ROOM 
302

TATA CAPITAL LTD. VS RAMAN 
MEENA

Anish_bhola17@yaho
o.com

COURT ROOM 
302

STATE BANK OF INDIA VS 
SHAMSHUDDIN

SHALINI 
UPADHYAY

SHALINIUPADHYAY
.ADVOCATE@GMAI
L.COM

COURT ROOM 
302

KARUN ABROL VS MADAN LAL 
CHOPRA

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

308EXTENSION 
BLOCK THC

CONTEMPT 
PETITION/20/2024

TATA CAPITAL LTD VS ANITA 
CHAPRANA

ANISH_BHOLA117@
YAHOO.COM



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

8 CENTRAL

EXECUTION PETITION EX COMM-431/24 01.10.2024 9015853090 25.09.2024

OMP (I) COMM/1118/24 01.10.2024 AXIS BANK LTD VS  KAJOL 9654926809 27.09.2024

EXECUTION PETITION EX COMM-432/2024 01.10.2024 8227962690 20.09.2024

RECOVERY OF MONEY CS COMM- 1087/24 01.10.2024 98227962690 29.09.2024

OMP (I) COMM/1117/24 01.10.2024 DCB BANK LTD VS HASAN KHAN ANISH BHOLA 9811452022 26.09.2024

RECOVERY OF MONEY CS COMM- 1103/24 05.10.2024 98227962690 03.10.2024

OMP (I)COMM-1131/24 14.10.2024 DCB BANK LTD VS KASIM ANISH BHOLA 9811452022 07.10.2024

OMP (I) COMM/1140/24 15.10.2024 ANISH BHOLA 9811452022 07.10.2024

RECOVERY OF MONEY CSCOMM-1130/24 15.10.2024 9818307300 06.10.2024

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

308EXTENSION 
BLOCK THC

TECHSENSE LABS PRIVATE LTD 
VS BW BUSINESSWORLD MEDIA 
PVT LTD

MANU 
PRABHAKAR

PRABHAKARMANU
@GMAIL.COM

308EXTENSION 
BLOCK THC

ARBITRATION AND 
CONCILIATION ACT

ANUPAM 
SINGH

ANUPAMSINGH@G
MAIL.COM

308EXTENSION 
BLOCK THC

DAULAT RAM RASTOGI VS 
INFRAPROJECTS

HIMANSHU 
GUPTA

SBA,HIMANSHU@G
MAIL.COM

308EXTENSION 
BLOCK THC

PAWAN BANSAL VS MUNCIPAL 
CORPORATION OF DELHI

SATYENDRA  
KUMAR SINGH

SKSINGH116@GMAI
L.COM

308EXTENSION 
BLOCK THC

ARBITRATION AND 
CONCILIATION ACT

ANISH_BHOLA117@
YAHOO.COM

308EXTENSION 
BLOCK THC

RAKESH KUMAR GOEL VS 
MUNICIPAL CORPORATION OF 
DELHI

SATYEDERA 
KUMAR SINGH

SKSINGH116@GMAI
L.COM

308EXTENSION 
BLOCK THC

ARBITRATION AND 
CONCILIATION ACT

ANISH_BHOLA117@
YAHOO.COM

308EXTENSION 
BLOCK THC

ARBITRATION AND 
CONCILIATION ACT

DCB BANK LTD VS NARESH 
KUMAR

ANISH_BHOLA117@
YAHOO.COM

308EXTENSION 
BLOCK THC

PUNJAB NATIONAL BANK  VS 
KRISHNA BOUTIQUE THROUGH 
ITS PROP.. MS. AMRIT KAUR

SAYAK 
BANDYOPADH
YAY

SAYAK.LAW@GMAI
L.COM



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

8 CENTRAL

EXECUTION PETITION EX COMM-446/24 15.10.2024 ADITYA JAIN 8383953944 06.10.2024

OMP (I) COMM/1139/24 15.10.2024 DCB BANK LTD VS MUKRIM ANISH BHOLA 9811452022 06.09.2024

OMP (I) COMM/1141/24 15.10.2024 ANISH BHOLA 9811452022 05.09.2024

OMP (I) COMM/1139/24 18.10.2024 6201970125 14.10.2024

RECOVERY OF MONEY CS COMM- 1136/24 18.10.2024 VIKAS BHATIA 9811379676 14.10.2024

OMP (I) COMM/1157/24 18.10.2024 981315334 09.09.2024

OMP (I) COMM/1171/24 19.10.2024 981315334 16.10.2024

OMP (I) COMM/1170/24 19.10.2024 981315334 16.10.2024

OMP (I) COMM/1173/24 19.10.2024 ANISH BHOLA 9811452022 16.10.2024

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

308EXTENSION 
BLOCK THC

M/S KALASH EXPORTS VS M/S 
SOPAN INTERNATIONAL

JAIN.ADITYA@YAH
OO.COM

308EXTENSION 
BLOCK THC

ARBITRATION AND 
CONCILIATION ACT

ANISH_BHOLA117@
YAHOO.COM

308EXTENSION 
BLOCK THC

ARBITRATION AND 
CONCILIATION ACT

DCB BANK LTD VS PUSHPENDRA 
KUMAR SINGH

ANISH_BHOLA117@
YAHOO.COM

308EXTENSION 
BLOCK THC

ARBITRATION AND 
CONCILIATION ACT

PANASONIC HOLDINGS 
CORPRATION VS ASHOK KUMAR

SHRAVAN 
BANSAL

UNITEDMARK@UN
ITEDANDUNITED.C
OM

308EXTENSION 
BLOCK THC

AMIT KHANNA VS MANDEEP 
SINGH GAMBIR

VKSBRT6@GMAIL.C
OM

308EXTENSION 
BLOCK THC

ARBITRATION AND 
CONCILIATION ACT

IDFC FIRST BANK LTD VS AJAY 
JAGPRASAD

JOGINDER 
SUKHIJA

JUSJURISH@GMAI
L.COM

308EXTENSION 
BLOCK THC

ARBITRATION AND 
CONCILIATION ACT

IDFC FIRST BANK LTD VS KISHOR 
IKAMATUA

JOGINDER 
SUKHIJA

JUSJURISH@GMAI
L.COM

308EXTENSION 
BLOCK THC

ARBITRATION AND 
CONCILIATION ACT

IDFC FIRST BANK LTD VS VERMA 
TRANSPORTERS

JOGINDER 
SUKHIJA

JUSJURISH@GMAI
L.COM

308EXTENSION 
BLOCK THC

ARBITRATION AND 
CONCILIATION ACT

TATA CAPITAL LTD VS ASHUTOSH 
MISHRA

ANISH_BHOLA117@
YAHOO.COM



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

8 CENTRAL

OMP (I) COMM/1172/24 19.10.2024 981315334 16.10.2024

OMP (I) COMM/1193/24 21.10.2024 981315334 18.10.2024

EXECUTION PETITION EX COMM-459/24 21.10.2024 9555631589 17.10.2024

OMP (I) COMM/1208/24 22.10.2024 981315334 19.10.2024

RECOVERY OF MONEY CS COMM- 1163/24 22.10.2024 9818307300 20.10.2024

RECOVERY OF MONEY CS COMM- 1164/24 22.10.2024 9899408618 17.10.2024

EXECUTION PETITION EX COMM-469/24 23.10.2024 9313195031 21.10.2024

RECOVERY OF MONEY CSCOMM-1170/24 23.10.2024 SALEK CHAND VS MCD 98227962690 22.10.2024

RECOVERY OF MONEY CS COMM- 1178/24 24.10.2024 AMIT KUMAR VS MCD 98227962690 22.10.2024

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

308EXTENSION 
BLOCK THC

ARBITRATION AND 
CONCILIATION ACT

IDFC FIRST BANK LTD VS 
CHANDRABHAN RATAN

JOGINDER 
SUKHIJA

JUSJURISH@GMAI
L.COM

308EXTENSION 
BLOCK THC

ARBITRATION AND 
CONCILIATION ACT

IDFC FIRST BANK LTD VS SUMIT 
KUMAR

JOGINDER 
SUKHIJA

JUSJURISH@GMAI
L.COM

308EXTENSION 
BLOCK THC

BHARATI BHAWAN VS ANIL 
SHARMA

SHOUMIK 
MAIZUMDAR

SHOUMIK.MAIZUM
DAR@GMAIL.COM

308EXTENSION 
BLOCK THC

ARBITRATION AND 
CONCILIATION ACT

IDFC FIRST BANK LTD VS RAJESH 
SHAKYA

JOGINDER 
SUKHIJA

JUSJURIS@GMAIL.
COM

308EXTENSION 
BLOCK THC

PUNJAB NATIONAL BANK VS  
ORION TRADING ESTD

SAYAK 
BANDYOPADH
YAY

SAYAK.LAW@GMAI
L.COM

308EXTENSION 
BLOCK THC

STATE BANK OF INDIA VS VINAY 
BHATIA

SHALINI 
UPADHYAY

SHALINIUPADHYAY
.ADVOCATE@GMAI
L.COM

308EXTENSION 
BLOCK THC

AKBAR MOLA VS PANEL REPAIR 
FACTORY PVT LTD

SUDESH 
KUMAR

SUDESHKRADVOCA
TE@GMAIL.COM

308EXTENSION 
BLOCK THC

SATYEDERA 
KUMAR SINGH

SKSINGH116@GMAI
L.COM

308EXTENSION 
BLOCK THC

SATYEDERA 
KUMAR SINGH

SKSINGH116@GMAI
L.COM



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

8 CENTRAL

EXECUTION PETITION EX COMM-480/24 28.10.2024 9810502838 20.10.2024

TRADE MARK ACT CS COMM- 1202/24 28.10.2024 9999757185 25.10.2024

RECOVERY OF MONEY CS COMM- 1086/24 01.10.2024 98688085721 25.09.2024

EXECUTION PETITION EX COMM-450/24 16.10.2024 9899604908 08.10.2024

MISC APPLICATION MISC.DJ-607/24 21.10.2024 ANIL BHATIA VS RAJU 9810244114 14.10.2024

9 CENTRAL CS (COMM.) CS (COMM)/1089/2024 01-10-2024 Anjali Negi(P), 9717818148 30.09.2024

CS (COMM.) CS (COMM)/1095/2024 03-10-2024 9810118130 03.10.2024

CS (COMM.) CS (COMM)/1099/2024 04-10-2024 9810202014 04.10.2024

CS (COMM.) CS (COMM)/1112/2024 08-10-2024 9811608883 08.10.2024

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

308EXTENSION 
BLOCK THC

NARESH KUMAR GANDHI VS 
MOAZZAM SIDDIQUE

VIKAS 
KHURANA

KHURANAVIKAS23
05@GMAIL.COM

308EXTENSION 
BLOCK THC

HERO INVESTCORP PVT LTD VS 
ASHOK KUMAR

KUNAL 
KHANNA

IP.KUNALKHANNA
@GMAIL.COM

308EXTENSION 
BLOCK THC

ACL MOBILE PVT LTD VS OXIGEN 
SERVICES INDIA PVT LTD

MOHAN SINGH

MOHANSINGH@LA
WYER.COM

308EXTENSION 
BLOCK THC

PAULS PURE MEDICINE CO. VS 
NARIAN DAS DRUG STORE

KARANPREET 
SINGH

KARANSAFRON50@
GMAIL.COM

308EXTENSION 
BLOCK THC

SANJEET 
KUMAR

PRITISHSABHARW
AL11@GMAIL.COM

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-09

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

PRATHAM TRADING CO Vs DNG 
CLOTHING

lawyeranjali@gmail.c
om

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Mittal Traders Vs VIDHYA BHARTI 
PRAKASHAN PRIVATE  LIMITED

Balvinder 
Kumar 
Ralhan(P),

advocateballi@gmail.
com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Erraya Lifespaces Limited Vs 
VITASTA SOFTWARE INDIA 
PRIVATE LIMITED

Kailash Chandra 
Joshi(P),

tarunsingla@yahoo.c
om

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

SANDEEP Proprietor of Messers 
Shyam Trading Company through 
SPA Shri Jagbir Singh Rawal Vs 
SUNIL JINDAL Proprietor of 
Messers Shiva Trading Company

Reuben 
Samson(P),

ANILGARG1996@G
MAIL.COM



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

9 CENTRAL

CS (COMM.) CS (COMM)/1113/2024 08-10-2024 HANSA Vs MUKESH 9810157128 08.10.2024

CS (COMM.) CS (COMM)/1122/2024 14-10-2024 9811034053 14.10.2024

OMP (I) (COMM.) OMP (I) (COMM)/1133/2024 14-10-2024 9811452022 14.10.2024

OMP (I) (COMM.) OMP (I) (COMM)/1134/2024 14-10-2024 9811452022 14.10.2024

MISC. DJ Misc DJ/600/2024 15-10-2024 9891491829 15.10.2024

CS (COMM.) CS (COMM)/1132/2024 15-10-2024 Dharmendra(P), N/A

N/A

15.10.2024

EXECUTION (COMM.) Execution (Comm)/449/202416-10-2024 9871878690 16.10.2024

OMP (I) (COMM.) OMP (I) (COMM)/1160/2024 18-10-2024 9810315334

jusjuris@gmail.com

16.10.2024

CS (COMM.) CS (COMM)/1148/2024 19-10-2024 Sunil Kumar(P), 8860313311

advsg@yahoo.com

19.10.2024

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-09

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

NAGENDER 
LAKRA(P),

nlakraadv@gmail.co
m

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Kabra bearing and power private ltd 
Vs Sonu Ahuja

JITENDRA 
PANCHARIA(P)
,

PANCHARIA8ASSOC
IATES@GMAIL.COM

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

DCB BANK LTD Vs KHAJAN 
KARANSINGH

ANISH 
BHOLA(P),

Anish_bhola@gmail.
com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

DCB BANK LTD Vs ISHWAR 
SHARMA

ANISH 
BHOLA(P),

Anish_bhola@gmail.
com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

KHUSHI AGRO FOOD PRODUCTS 
Vs WHITEFIELD OVERSEAS LTD

ANOOP 
PRAKASH 
AWASTHI(P),

anc.offices@gmail.co
m

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

3 Square Events and Exhibition 
Proprietorship Firm Through its AR 
Vs Weeding Flowers Decor India

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

MUNICIPAL CORPORATION OF 
DELHI Vs SAHIL

SANJEET  
KUMAR(P),

pritishsabharwall@g
mail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

IDFC FIRST Bank LTD Vs MANOJ 
KUMAR YADAV

JOGINDER 
SUKHIJA(P),

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Ram Avtar Vs M/s Chaudhary 
Infraengineering Project Pvt Ltd



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

9 CENTRAL

EXECUTION (COMM.) Execution (Comm)/456/202419-10-2024 19.10.2024

OMP (I) (COMM.) OMP (I) (COMM)/1169/2024 19-10-2024 9811452022 18.10.2024

EXECUTION (COMM.) Execution (Comm)/461/2024 21-10-2024 N/A

N/A

19.10.2024

EXECUTION (COMM.) 21-10-2024 N/A

N/A

19.10.2024

OMP (I) (COMM.) OMP (I) (COMM)/1212/2024 22-10-2024 9810315334

jusjuris@gmail.com

22.10.2024

OMP (I) (COMM.) OMP (I) (COMM)/1211/2024 22-10-2024 9810315334

jusjuris@gmail.com

21.10.2024

OMP (I) (COMM.) OMP (I) (COMM)/1209/202422-10-2024 9810315334

jusjuris@gmail.com

21.10.2024

OMP (I) (COMM.) OMP (I) (COMM)/1210/2024 22-10-2024 9810315334

jusjuris@gmail.com

21.10.2024

OMP (I) (COMM.) OMP (I) (COMM)/1217/2024 23-10-2024 9810315334

jusjuris@gmail.com

22.10.2024

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-09

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

VIVA BOOKS PRIVATE LIMITED Vs 
Usha Jain

Narender 
Vashishta(P),

9811140407, 
9899804997

nvashishta@gmail.co
m

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

TATA CAPITAL LTD Vs RAHUL 
TIWARI

ANISH 
BHOLA(P),

Anish_bhola@gmail.
com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

SHRI B S KARIWAL Vs SHRI 
SANJAY KATIYAR

PRAKASH  
AHIRWAL(P),

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Execution (Comm)/460/2024 SHRI B S KARIWAL Vs SHRI 
SANJAY KATIYAR

PRAKASH  
AHIRWAL(P),

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

IDFC FIRST Bank LTD Vs 
SHANAVAZ IKRAR

JOGINDER 
SUKHIJA(P),

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

IDFC FIRST Bank LTD Vs KAMNA 
DEVI

JOGINDER 
SUKHIJA(P),

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

IDFC FIRST Bank LTD Vs 
KULDEEP KATIYAR

JOGINDER 
SUKHIJA(P),

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

IDFC FIRST Bank LTD Vs 
RAJKUMAR KISHAN

JOGINDER 
SUKHIJA(P),

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

IDFC FIRST Bank LTD Vs RAJ 
KUMAR SINGH

JOGINDER 
SUKHIJA(P),



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

9 CENTRAL

EXECUTION (COMM.) 23-10-2024 Shailja Papers Ltd Vs AAA   Agencies Atul Rathi(P), 9810540219 22.10.2024

EXECUTION (COMM.) Execution (Comm)/471/2024 23-10-2024 N/A

N/A

22.10.2024

OMP (I) (COMM.) OMP (I) (COMM)/1224/2024 24-10-2024 9811452022 23.10.2024

CS (COMM.) CS (COMM)/1185/2024 25-10-2024 9871383435 24.10.2024

CS (COMM.) CS (COMM)/1193/2024 26-10-2024 M/S Jasch Foils Vs Chatraram Sachin Malik(P),7838656755 25.10.2024

CS (COMM.) CS (COMM)/1192/2024 26-10-2024 Anish Sarna(P), 25.10.2024

EXECUTION (COMM.) Execution (Comm)/442/202407-10-2024 9582158748 05.10.2024

OMP (I) (COMM.) OMP (I) (COMM)/1135/2024 14-10-2024 9205511796 09.10.2024

OMP (I) (COMM.) OMP (I) (COMM)/1225/2024 24-10-2024 SUNITA SINGH 23.10.2024

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-09

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Execution (Comm)/468/2024

atulgnrathi@hotmail.
com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

SHRI KARIWAL Vs SHRI SANJAY 
KATIYAR

PRAKASH  
AHIRWAL(P),

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

TATA CAPITAL LTD Vs DINESH 
SHARMA

ANISH 
BHOLA(P),

Anish_bhola@gmail.
com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

M/S BHUSHAN TUBES PVT LTD Vs 
M/S KENGAIN DISTRIBUTION 
INDIA

JYOTI 
BAKSHI(P),

advankitdwivedi@gm
ail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

aashishlegalhub@yah
oo.co.in

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

MONGA SYNTHETICS PVT LTD Vs 
NAYAN GARMENTS

9811995505, 
9870596105

advocateanishsharna
@gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

BALAJI SALES CORPORATION VS 
ATS GRAND REALTORS PVT. LTD.

RAMAKANT 
SHUKLA

vakilguru@gmail.com
309 THIRD 
FLOOR 
EXTENTION 
BLOCK

M/s IDFC FIRST BANK LIMITED 
VS SHARAFAT JEEVAN

: RAHUL 
KASHYAP

LAXPACIFIC03@GM
AIL.COM

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

ELECTRONICA FINANCE LTD. VS 
DIVY ART

9871040589, 
8920586266

INDOLEXLAW@GM
AIL.COM



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
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ADVOCATE EMAIL 
ID

DATE OF E-
FILING

9 CENTRAL

CS (COMM.) CS (COMM)/1206/2024 29-10-2024 State Bank of India Vs Rakesh suchita dixit 8896932838 28.10.2024

CS (COMM.) CS (COMM)/1207/2024 29-10-2024 28.10.2024

10 CENTRAL 307 Civil 01-10-2024 Shubrat Shukla NA

NA

28.09.2024

307 Civil CS (COMM)/1088/2024 01-10-2024 Rohit Yadav 9266130562 30.09.2024

307 Civil CS (COMM)/1085/2024 01-10-2024 Sunil Dixit 9312832910 30.09.2024

307 Civil CS (COMM)/1092/2024 03-10-2024 9643228307

advtirath®gmail.com

01.10.2024

307 Civil CS (COMM)/1091/2024 03-10-2024 9811161525 01-10-2024

307 Civil Execution (Comm)/443/202408-10-2024 9313780408

NA

04-10-2024

307 Civil OMP (COMM)/91/2024 07-10-2024 9871704611 05.10.2024

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-09

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

agnihotrisuchita@gm
ail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Kusum Lata Sharma Vs Saurabh 
Kumar

KUSUM LATA 
SHARMA

9871827735, 
9958716902

sharmaandsharmaass
ociates1991@gmail.co
m

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

Execution (Comm)/430/2024 SMT SHIKHA GOYAL Vs DHEERAJ 
ARORA

RAHUL ENTERPRISES Vs RAJ 
ARYAN TRADING COMPANY

inf0rytlaw@gmail.co
m

Kamal Goods Carriers Regd Vs 
Standard Chemicals

sddoffice26@uemail.
corn

STATE BANK OF INDIA Vs 
RAJESWARA REDDY KACHANA

TIRATH LAL 
YADAV

Pawan Bansal Vs Municipal 
Corporation of Delhi

satyendra 
kumar singh

sksinghll6@gmail.co
m

SHILPA KHANNA Vs MOHAMMAD 
IMRAN

SANTOSH 
KUMAR

M/s HALDIRAM BHUJIA WALA Vs 
M/s BHAWANI DISTRIBUTORS

Vishwendra 
Verma

verma.vishwendra@y
ahoo.co.in



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
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10 CENTRAL

307 Civil CS (COMM)/1125/2024 14-10-2024 sudhir kumar 9990904350, 09.10.2024

307 Civil OMP (I) (COMM)/1127/2024 14-10-2024 DCB BANK LTD Vs MR SOMBIR ANISH BHOLA 9811452022 09.10.2024

307 Civil CS (COMM)/1118/2024 14-10-2024 Aastha Sharma 9718209970

aastha@thelegist.com

08.10.2024

307 Civil CS (COMM)/1119/2024 14-10-2024 Aastha Sharma 9718209970

aastha@thelegist.com

08.10.2024

307 Civil OMP (I) (COMM)/1144/2024 15-10-2024 ANISH BHOLA 9811452022 14.10.2024

307 Civil OMP (I) (COMM)/1143/2024 15-10-2024 ANISH BHOLA 9811452022 14.10.2024

307 Civil OMP (I) (COMM)/1142/2024 15-10-2024 ANISH BHOLA 9811452022 14.10.2024

307 Civil CS (COMM)/1154/2024 21-10-2024 Harsit Khurana 9910009277

kcglegal@gmail.com

11.10.2024

307 Civil CS (COMM)/1144/2024 18-10-2024 9999132159 15.10.2024

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

SURAJ BHAN SUNIL KUMAR AND 
CO Vs M/s UMANG

advocateakjha@gmail
.com

anish_bhola17@yaho
o.com

Hero InvestCorp Private Limited Vs 
ASHOK KUMAR

Hero InvestCorp Private Limited Vs 
Ashok kumar

DCB BANK LTD Vs RAJENDER 
KUMAR

anish_bhola17@yaho
o.com

DCB BANK LTD Vs SANJEEV 
KUMAR

anish_bhola17@yaho
o.com

DCB BANK LTD Vs SURESH 
KUMAR

anish_bhola17@yaho
o.com

A B Pal Electricals Pvt Ltd Vs M/s 
Anumeet Technocrats India Pvt Ltd 
Through its Director Ramanjit Singh

State Bank Of India Vs MR 
VAIBHAV JHANGINIA

ADAITA 
KUMAR  ROUT

akroutadvocate@gma
il.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

10 CENTRAL

307 Civil OMP (I) (COMM)/1168/2024 19-10-2024 ANISH BHOLA 9811452022 18.10.2024

307 Civil CS (COMM)/1149/2024 19-10-2024 9911092666

NA

15.10.2024

307 Civil OMP (I) (COMM)/1175/2024 19-10-2024 9810315334

jusjuris@gmail.com

18.10.2024

307 Civil OMP (I) (COMM)/1199/2024 21-10-2024 9818748886 19.10.2024

307 Civil CS (COMM)/1159/2024 21-10-2024 Rishabh Thakur 8287828816 16.10.2024

307 Civil OMP (I) (COMM)/1196/2024 21-10-2024 9810315334

jusjuris@gmail.com

18.10.2024

307 Civil CS (COMM)/1166/2024 22-10-2024 9818307300 20.10.2024

307 Civil OMP (I) (COMM)/1213/2024 22-10-2024 9810315334

jusjuris@gmail.com

19.10.2024

307 Civil OMP (I) (COMM)/1216/2024 23-10-2024 9810315334

jusjuris@gmail.com

21.10.2024

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

TATA CAPITAL LTD Vs LAXMAN 
SINGH

anish_bhola17@yaho
o.com

M/s Aadya Impex through its 
proprietor Mukul Gupta Vs M/s 
Venus Enterprises

MOHIT 
AGARWAL

IDFC FIRST Bank LTD Vs Shri 
Radha Krishna Glass And Aluminum 
Throught Its Prop

JOGINDER 
SUKHIJA

Profectus Capital Pvt Limited Vs 
Marketing King Online Pvt Ltd

VARUN 
CHANDIOK

amarjit.bedi@gmail.c
om

M/s Maa Shakumbhari Electric Co 
Vs M/s Torex Interior Private 
Limited

rishabhthakur@gmail
.com

IDFC FIRST Bank LTD Vs ASHISH 
KUMAR

JOGINDER 
SUKHIJA

PUNJAB NATIONAL BANK Vs 
NIKHIL CHOUDHARY

Sayak 
Bandyopadhyay

sayak.law@gmail.co
m

IDFC FIRST Bank LTD Vs MANSUR 
ANSARI

JOGINDER 
SUKHIJA

IDFC FIRST Bank LTD Vs ANUJ 
KUMAR

JOGINDER 
SUKHIJA



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

10 CENTRAL

307 Civil OMP (I) (COMM)/1228/202424-10-2024 ANISH BHOLA 9811452022 23.10.2024

307 Civil CS (COMM)/1188/2024 25-10-2024 9811161525 23.10.2024

307 Civil Execution (Comm)/478/202426-10-2024 9871897844

NA

24.10.2024

307 Civil CS (COMM)/1194/2024 26-10-2024 Anish Sarna 9811995505 24.10.2024

307 Civil CS (COMM)/1210/2024 29-10-2024 9810394594 26.10.2024

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

TATA CAPITAL LTD Vs VINOD 
KUMAR JAIN

anish_bhola17@yaho
o.com

VIKAS VERMA Vs MUNICIPAL 
CORPORATION OF DELHI

satyendra 
kumar singh

sksinghll6@gmail.co
m

ASHA RANI Vs 
CHOLAMANDALAM MS GIC LTD

Amit Kumar 
Maihan

M/s MONGA TEXTILES Vs M/s 
NAYAN GARMENTS

advocateanishsarna@
gmail.com

MARVEL VINYLS LTD Vs M/S 
CHOLAMANDALAM MS GENERAL 
INSURANCE CO LTD

SANDEEP 
VISHNU

sandeepvishnu2008
@gmail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

11 CENTRAL OMP (I) (COMM) OMP (I) (COMM)/1119/2024 01-10-2024 DCB BANK LTD Vs RIZWAN S 9811452022 30.09.2024

CS (COMM) CS (COMM)/1101/2024 04-10-2024 JJ TYAGI(P), 9810661545 06.07.2024

Ex (Comm) Execution (Comm)/437/2024 04-10-2024 7011145611 30.07.2024

OMP (COMM) OMP (COMM)/90/2024 04-10-2024 8595653336 20.09.2024

Ex (Comm) Execution (Comm)/438/202404-10-2024 Arman Monga 9991114705 01.10.2024

CS (COMM) CS (COMM)/1100/2024 04-10-2024 9873334481 01.10.2024

OMP (I) (COMM) OMP (I) (COMM)/1126/2024 07-10-2024 9810315334

jusjuris@gmail.com

28.09.2024

OMP (COMM) OMP (COMM)/92/2024 08-10-2024 Govind Rishi 9818040003 05.10.2024

OMP (I) (COMM) OMP (I) (COMM)/1145/2024 15-10-2024 DCB BANK LTD Vs RASID 9811452022

SH. S.S RATHI, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

COURT ROOM 310 ANISH 
BHOLA(P),

Anish_bhola17@yaho
o.com

COURT ROOM 310 VINITA GUPTA Vs KAVITA 
SINGHAL AND ANR

advjjtyagi901@gmail.
com

COURT ROOM 310 BANK OF MAHARASHTRA Vs M/s 
S S INDUSTRIES AND OTHERS

 HARISH 
KUMAR(P),

harish.legal123@gma
il.com

COURT ROOM 310 M/s ORCHIDS INTERNATIONAL 
Vs M/s GOYAL AND GOEL 
STAINLESS STEELS AND ANR

CHARIT 
GOYAL(P),

Sshankardaslegal@g
mail.com

COURT ROOM 310 SUDHIR KUMAR GUPTA Vs 
MUNICIPAL CORPORATION OF 
DELHI

ADV.ARMAN05@G
MAIL.COM

COURT ROOM 310 M/s SHIVA MALIK FOODS Vs 
ASHA RAM AND SONS PVT LTD

Awanish 
Srivastava(P),

awanish@nakslaw.co
m

COURT ROOM 310 IDFC FIRST BANK LTD Vs 
GLADWIN JOSE VELDHAAS

JOGINDER 
SUKHIJA(P),

COURT ROOM 310 CASA 2 STAYS PVT LTD Vs DELHI 
PRAKASHAN VITRAN PVT LTD

GOVIND.RISHI@AC
UMENJURIS.COM

COURT ROOM 310 ANISH 
BHOLA(P),

Anish_bhola17@yaho
o.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

11 CENTRAL

OMP (I) (COMM) OMP (I) (COMM)/1146/2024 15-10-2024 9811452022 07.10.2024

OMP (I) (COMM) OMP (I) (COMM)/1153/2024 16-10-2024 9810315334

jusjuris@gmail.com

14.10.2024

CS (COMM) CS (COMM)/1143/2024 18-10-2024 9711492022 09.10.2024

OMP (I) (COMM) OMP (I) (COMM)/1164/2024 19-10-2024 AXIS BANK LTD Vs PINKI Sunita Singh(P), 8920586266 12.09.2024

OMP (I) (COMM) OMP (I) (COMM)/1181/2024 19-10-2024 9811452022 16.10.2024

CS (COMM) CS (COMM)/1152/2024 19-10-2024 9811161525 15.10.2024

CS (COMM) CS (COMM)/1151/2024 19-10-2024 9811161525 15.10.2024

CS (COMM) CS (COMM)/1158/2024 21-10-2024 9868175370 28.09.2024

Counter Claim Counter Claim/46/2024 22-10-2024 sSonal Anand 9811101222 14.05.2024

SH. S.S RATHI, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

COURT ROOM 310 DCB BANK LTD Vs MUSTAFA 
JAMIL

ANISH 
BHOLA(P),

Anish_bhola17@yaho
o.com

COURT ROOM 310 IDFC FIRST BANK LTD Vs RENU 
RATRA

JOGINDER 
SUKHIJA(P),

COURT ROOM 310 PRASHANT BANSAL AND ANR Vs 
SUNPREET SINGH AND ANR

Prabhat 
Ranjan(P),

Pranjanadv@gmail.co
m

COURT ROOM 310

INDOLEXLAW@GM
AIL.COM

COURT ROOM 310 TATA CAPITAL LTD Vs RINKU 
SINGH

ANISH 
BHOLA(P),

Anish_bhola17@yaho
o.com

COURT ROOM 310 M/S MANMOHAN SINGH 
WADHWA CONSTRUCTION PVT 
LTD Vs MUNICIPALCOPORATION 
OF DELHI AND ANR

satyendra 
kumar singh(P),

sksingh116@gmail.co
m

COURT ROOM 310 PRATAP SINGH Vs MUNICIPAL 
COPORATION OF DELHI AND ANR

satyendra 
kumar singh(P),

sksingh116@gmail.co
m

COURT ROOM 310 DARSHAN LAL AND SONS PVT 
LTD Vs BHAGWATI SAREES AND 
ANR

Deepak Kumar  
Gupta(P),

adv.deepakkrgupta@
gmail.com

COURT ROOM 310 M/s GLOBAL MEDIKIT LTD Vs M/s 
ZEUS HEALTHCARE INDIA

SANAND@ASA-
PARTNERS.COM



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

11 CENTRAL

OMP (I) (COMM) OMP (I) (COMM)/1232/2024 24-10-2024 9811452022 23.10.2024

Ex (Comm) Execution (Comm)/476/2024 25-10-2024 9555215464 18.10.2024

Ex (Comm) Execution (Comm)/479/2024 26-10-2024 Pranay Sharma 9873101002 06.05.2024

OMP (I) (COMM) OMP (I) (COMM)/1237/2024 26-10-2024 9650111667 30.05.2024

CS (COMM) CS (COMM)/1204/2024 28-10-2024 9540818282 25.10.2024

CS (COMM) CS (COMM)/1203/2024 28-10-2024 9891736272 26.10.2024

CS (COMM) CS (COMM)/1212/2024 29-10-2024 Ajay Yadav 7503895679 25.10.2024

12 CENTRAL 401 Contempt Petition 21/2024 01-10-2024 21.09.2024

401 CS Comm 1093/2024 03-10-2024 NIKITA GUPTA 9711894248 02.09.2024

SH. S.S RATHI, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

COURT ROOM 310 TATA CAPITAL LTD Vs GAJENDER 
SINGH

ANISH 
BHOLA(P),

Anish_bhola17@yaho
o.com

COURT ROOM 310 M/s R AND T ENTERPRISES Vs 
MUNICIPAL CORPORATION OF 
DELHI

Satyajit 
Kumar(P),

cinmoyassociates@g
mail.com

COURT ROOM 310 M/s CHOLAMANDALAM 
INVESTMENT AND FINANCE 
COMPANY LIMITED Vs BIJENDER 
BABULAL AND ORS

lexaryal153a@gmail.c
om

COURT ROOM 310 TATA MOTORS FINANCE LIMITED 
Vs MOHIT CONTRACTOR CO

SANDEEP 
BASNAL(P),

BSSOLICITOR@GM
AIL.COM

COURT ROOM 310 SANDEEP GUPTA Vs B E 
CONTRACTS PVT LTD

GAURAV 
GUPTA(P),

g.gupta93@gmail.co
m

COURT ROOM 310 NITESH KUMAR JHA Vs ARON 
TECHNOLOGIES AND ORS

Prateek 
Kumar(P),

prateekkumar555@g
mail.com

COURT ROOM 310 ANKUR GAMBHIR Vs SYSCOM 
POWER SOLUTIONS PRIVATE LTD

advocateajayyadav7@
gmail.com

SH. RAVINDER 
BEDI, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

VANI PRAKASHAN Vs MAHENDRA 
MISHRA AND ORS

SUNIL AGGARWAL Vs VINOD 
BAJIRAO GURAV

ADVNIKITAGUPTA
@GMAIL.COM



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

12 CENTRAL

401 CS (COMM) 1096/2024 03-10-2024 9811161525 30.09.2024

401 CS (COMM) 1098/2024 04-10-2024 9873421441 25.09.2024

401 CS (COMM) 1109/2024 07-10-2024 RISHABH JAIN Vs DIMPLE DIXIT 8588011144 28.09.2024

401 CS (COMM) 1114/2024 08-10-2024 9871640480 04.10.2024

401 Execution (Comm.) 444/2024 14-10-2024 JAGRITI JAIN 8527506427 09.10.2024

401 CS (COMM) 1124/2024 14-10-2024 9990904350 01.10.2024

401 OMP (I) (COMM.) 1151/2024 16-10-2024 9810315334 14.10.2024

401 OMP (I) (COMM.) 1167/2024 19-10-2024 ANISH BHOLA 9811452022 16.10.2024

401 OMP (I) (COMM.) 1174/2024 19-10-2024 9810315334 16.10.2024

SH. RAVINDER 
BEDI, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

PAWAN BANSAL Vs MUNICIPAL 
CORPORATION OF DELHI

SATYENDRA 
KUMAR SINGH

SKSINGH116@GMAI
L.COM

DE SCHERMER Vs BAKSHISH 
SINGH

PRATEEK 
MEHTA

VSADV9@GMAIL.C
OM

VINEET 
MALHOTRA

ADVOCATEMALHO
TRA@GMAIL.COM

SACHIN AGGARWAL Vs GOPAL 
TRADERS

VIKAS 
BHARDWAJ

ADVBHARDWAJ198
4@GMAIL.COM

BABITA JAIN Vs RATTAN LAL 
BHATIA

UNLEGALGROUP@
GMAIL.COM

M/S SURAJ BHAN SUNIL KUMAR 
AND CO Vs M/S RAM SINGH GUR 
BHAJAN SINGH

AMRENDRA 
KUMAR JHA

ADVOCATEAKJHA@
GMAIL.COM

IDFC FIRST Bank LTD Vs MOHD 
AMEEN

JOGINDER 
SUKHIJA

JUSJURIS@GMAIL.
COM

TATA CAPITAL LTD Vs GUDDI 
GUDDI

ANISHBHOLA17@Y
AHOO.COM

IDFC FIRST Bank LTD Vs ANIL 
KUMAR

JOGINDER 
SUKHIJA

JUSJURIS@GMAIL.
COM



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

12 CENTRAL

401 Misc DJ 606/2024 21-10-2024 9810315334 14.10.2024

401 Execution (Comm.) 472/2024 24-10-2024 9873709995 20.10.2024

401 CS (COMM) 1177/2024 24-10-2024 State Bank Of India Vs Mahendri R.K. SINHA 9811255673 19.10.2024

401 CS (COMM) 1179/2024 24-10-2024 VIMMY Vs KISHORE WADHWA 9873188641 19.10.2024

401 OMP (I) (COMM.) 1222/2024 24-10-2024 9205511796 21.10.2024

401 OMP (I) (COMM.) 1226/2024 24-10-2024 ANISH BHOLA 9811452022 23.10.2024

401 CS (COMM) 1186/2024 25-10-2024 B.S.RANA 9811539761 22.10.2024

401 CS (COMM) 1209/2024 29-10-2024 CANARA BANK Vs ANUJ VATS 9873101002 25.10.2024

401 CS (COMM) 1211/2024 29-10-2024 GIRISH GAUR 9811109763 26.10.2024

SH. RAVINDER 
BEDI, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

IDFC FIRST Bank LTD Vs MANISH 
SOLANKI

JOGINDER 
SUKHIJA

JUSJURIS@GMAIL.
COM

Mohammad Imran Shamsi Vs M/s 
Kazillion Trading Pvt Ltd

RISHABH 
GULATI

RISHABH.LAWOFFI
C@GMAIL.COM

ADVOCATESINHA@
REDIFFMAIL.COM

BALRAM 
SINGH

BR9840@GMAIL.CO
M

M/S IDFC FIRST BANK LIMITED 
Vs AMIT RAJPAL

RAHUL 
KASHYAP

LEXPACIFIC03@GM
AIL.COM

TATA CAPITAL LTD Vs JATIN 
WALIA

ANISHBHOLA17@Y
AHOO.COM

M/s Pannu Car Rentals Pvt Ltd Vs 
M/s National Insurance co Ltd

RANA.DIGVIJAY1@
GMAIL.COM

PRANAY 
SHARMA

PRANAY7ADVO@G
MAIL.COM

SH RAMAN GANDHI Vs MR 
VISHAL SHARMA

GIRISHGAURADV@
YAHOO.COM



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

12 CENTRAL

401 Execution (Comm 433/2024 01-10-2024 Atul Rathi(P), 9810540219 28.09.2024

13 CENTRAL 402 CIVIL CS (COMM)/1110/2024 07-10-2024 CBM Vs M/s Capital Plastic House 9540669427 30-09-2024

402 ARBITRATION OMP (I) (COMM)/1125/2024 07-10-2024 9810315334

jusjuris@gmail.com

28-09-2024

402 ARBITRATION OMP (I) (COMM)/1149/2024 16-10-2024 DCB BANK LTD Vs SHARAFAT ALI 9811452022 07-10-2024

402 ARBITRATION OMP (I) (COMM)/1150/2024 16-10-2024 DCB BANK LTD Vs TIRAS PAL 9811452022 07-10-2024

402 CIVIL CS (COMM)/1133/2024 16-10-2024 9868084733 14-10-2024

402 ARBITRATION OMP (I) (COMM)/1148/2024 16-10-2024 9810315334

jusjuris@gmail.com

14-10-2024

402 ARBITRATION OMP (I) (COMM)/1166/2024 19-10-2024 9810315334

jusjuris@gmail.com

14-10-2024

402 ARBITRATION OMP (COMM)/94/2024 19-10-2024 9811277331

---

15-10-2024

SH. RAVINDER 
BEDI, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

M/S V G MARKETING PVT LTD Vs 
Pawan Traders

ATULGNRATHI@H
OTMAIL.COM

SH. M.K NAGPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

ANJALI 
NEHRA(P),

advhi mad ri 
lùÙl@gmail. co m

IDFC FIRST Bank LTD Vs AMAAN 
AHMED

JOGINDER 
SUKHIJA(P),

ANISH 
BHOLA(P),

ansh 
bhola17@yahoo.com

ANISH 
BHOLA(P),

ansh 
bhola17@yahoo.com

MOHD USMAN GHANI Vs RAIS 
AHMED

MOHD ASIF 
KHAN(P),

kmohd.kamil@vahoo. 
in 

IDFC FIRST Bank LTD Vs SUSHIL 
KUMAR

JOGINDER 
SUKHIJA(P),

IDFC FIRST Bank LTD Vs 
KAMLESH SUNDER

JOGINDER 
SUKHIJA(P),

M/S SHIV BROTHER Vs RAJYA 
SABHA SECRETARIAT

Anil kumar 
Chhabra(P),



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

13 CENTRAL

402 CIVIL CS (COMM)/1156/2024 21-10-2024 9899408618 18-10-2024

402 ARBITRATION OMP (I) (COMM)/1198/2024 21-10-2024 IDFC FIRST Bank LTD Vs ANKIT 9810315334

jusjuris@gmail.com

18-10-2024

402 EXECUTION Execution (Comm)/463/202421-10-2024 8802218291 07-10-2024

402 EXECUTION Execution (Comm)/465/202422-10-2024 9999001427

---

19-10-2024

402 ARBITRATION OMP (I) (COMM)/1218/2024 23-10-2024 9810315334

jusjuris@gmail.com

21-10-2024

402 ARBITRATION OMP (I) (COMM)/1231/2024 24-10-2024 9811452022 23-10-2024

402 ARBITRATION OMP (I) (COMM)/1229/2024 24-10-2024 9811452022 23-10-2024

402 ARBITRATION OMP (I) (COMM)/1230/202424-10-2024 9811452022 23-10-2024

402 CIVIL CS (COMM)/1187/2024 25-10-2024 011-26843455 23-10-2024

SH. M.K NAGPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

STATE BANK OF INDIA Vs JAY 
PRAKASH

SHALINI 
UPADHYAY(P),

SHALINIUPADHYAY
.ADVOCATE 
GMAIL.COM

JOGINDER 
SUKHIJA(P),

SUNDARAM FINANCE LTD Vs 
ANIL KUMAR SINGH

NITIN 
MEHTA(P),

ADVOCATE.MEHTA
ASSOCIATE09@GM
AIL.COM

HARBHAJAN SINGH MALHOTRA 
Vs HARENDER KUMAR CHAUHAN

MANAK 
BUDHIRAJA(P)
,

IDFC FIRST Bank LTD Vs VIKAS 
SETH

JOGINDER 
SUKHIJA(P),

TATA CAPITAL LTD Vs BILAL 
MALIK

ANISH 
BHOLA(P),

ansh 
bhola17@yahoo.com

TATA CAPITAL LTD Vs VERSHA 
SHARMA

ANISH 
BHOLA(P),

ansh 
bhola17@yahoo.com

TATA CAPITAL LTD Vs NEETU 
GOYAL

ANISH 
BHOLA(P),

ansh 
bhola17@yahoo.com

LEVI STRAUSS  AND CO Vs ASHOK 
KUMAR

Shravan 
Bansal(P),

rishi@unitedandunite
d.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

13 CENTRAL

402 CIVIL CS (COMM)/1201/2024 28-10-2024 8588857704 25-10-2024

402 EXECUTION Execution (Comm)/481/2024 28-10-2024 9910095001

---

22-10-2024

14 WEST Execution Execution (Comm)/274/2024 01-10-2024 9953624532 30-09-2024

cs(comm) CS (COMM)/863/2024 04-10-2024 9958617492 03-10-2024

cs(comm) CS (COMM)/869/2024 07-10-2024 9599043045

legalasigmalegal.in

04-10-2024

cs(comm) CS (COMM)/870/2024 07-10-2024 9599043045

legalasigmalegal.in

04-10-2024

cs(comm) CS (COMM)/871/2024 07-10-2024 9873600464 04-10-2024

Misc DJ Misc DJ/652/2024 09-10-2024 8178881834 08-10-2024

OMP I Comm OMP (I) (COMM)/249/2024 14-10-2024 9873403435 09-10-2024

OMP I Comm OMP (I) (COMM)/250/2024 14-10-2024 9873403435 09-10-2024

cs(comm) CS (COMM)/897/2024 15-10-2024 om logistics(P), 9096068444 14-10-2024

cs(comm) CS (COMM)/896/2024 15-10-2024 Sumit Baluja(P),9990786641

Not mentioned

14-10-2024

SH. M.K NAGPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

SAKARNI PLASTER INDIA PVT 
LTD Vs PREMIER PAINTS AND 
COLOUR INDUSTRIES

MAYANK 
AGGARWAL(P),

OFFICE@VERTICAL
LEGAL.IN 

ABHA MATHUR Vs M/S GALGOTIA 
PUBLISHING COMPANY

DEV PRAKASH 
PACHAURI(P),

SH. ASHUTOSH 
KUMAR, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)

201
Extn Block

M/S R K ELECTRICAL 
INDUSTRIES PV  Vs  M/S GATIK 
TRADING COMPANY

Ashish 
Talwar(P),

reshabh@anejaandan
eja.in

M/S BANIYA KI DUKAN PVT LTD  
Vs  GURBACHAN LAL MAKHIJA 
AND ORS

NITIN 
GOEL(P),

MNGLAWOFFICE@
GMAIL.COM

AQUALITE INDUSTRIES PVT LTD  
Vs  PRAKASH VISHNURAM 
CHOWDHARY ( PROPRIETOR OF 
M/S PRAKASH AGENCY )

ARCHIT 
SINGHAL(P),

AQUALITE INDUSTRIES PVT LTD  
Vs  PRATIK ROYBARMAN 
( PROPRIETOR OF SMART 
FOOTWEAR )

ARCHIT 
SINGHAL(P),

AMINSUPACK  Vs  
ASHWANIKUMARCOMPANYPVTL
TD

KHUSHAL 
MADAN(P),

samvedna.verma@g
mail.com

Ram Kumar Yadav --  Vs  neelam 
sharma

chittranjan 
mann(P),

csmannadvocate@ 
gmail.com

Pee Jay Finance Co Ltd  Vs  Sheikh 
Matihar Rehman

Punya 
Sehgal(P),

vijayadv558@gmail.c
om

Pee Jay Finance Co Ltd Vs Khilafat 
Ali

Punya 
Sehgal(P),

vijayadv558@gmail.c
om

AJAY SINGHAL Proprietor of Om 
Auto Carrier  Vs  RAJU YADAV 
Proprietor of Neelam Trading 
Company

Raju.neelamtrading@
gmail.com

Darshan Lal Baluja Proprietor of 
Shankar light Industries  Vs  Yatin 
Magu Proprietor of Onyx Industries 
and Anr



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

14 WEST

cs(comm) CS (COMM)/920/2024 23-10-2024 9818785172 22-10-2024

cs(comm) CS (COMM)/921/2024 23-10-2024 9599043045

legal@sigmalegal.in

22-10-2024

OMP I Comm OMP (I) (COMM)/258/2024 23-10-2024 9811088800 22-10-2024

cs(comm) CS (COMM)/927/2024 25-10-2024 9968575155 24-10-2024

cs(comm) CS (COMM)/935/2024 28-10-2024 9873292200 25-10-2024

cs(comm) CS (COMM)/939/2024 29-10-2024 9821878738 28-10-2024

15 WEST CS(COMM) 851/2024 01.10.2024 98106000656 01.10.2024

CS(COMM) 856/2024 03.10.2024 GIRISH GAUR 9811109763 02.10.2024

CS(COMM) 857/2024 03.10.2024 SUNIL DUTT 9811168148 03.10.2024

CS(COMM) 865/2024 05.10.2024 VARUN BEDI 8285672608 05.10.2024

CS(COMM) 895/2024 14.10.2024 9810195013 14.10.2024

CS(COMM) 899/2024 16.10.2024 9810089936 16.10.2024

OMP(I)/COMM 251/2024 16.10.2024 9811015339 16.10.2024

SH. ASHUTOSH 
KUMAR, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)

AMBAY BUILDINFRA PRIVATE 
LTD  Vs  SUNSHINE SHEET 
PILING PROJECTS INDIA AND 
ORS

BHASKAR 
SUBRAMANIA
N(P), bhaskarsubramanian

@outlook.com
M/S AQUALITE INDUSTRIES 
PRIVATE LIMITED  Vs  
VIMLABHAI SOHANLAL MEHTA 
( PROPRIETOR OF SOHANLAL 
VEERCHAND)

ARCHIT 
SINGHAL(P),

ANISHA MALHOTRA  Vs  ASHOO 
MALHOTRA AND ORS

Arvind 
Gupta(P),

arvindguptaadv@yah
oo.co.in

M/S RR ENTERPRISES Vs M/S 
MAHAVEER VENDING SERVICE

Deepak 
Kumar(P),

deepakjha318@gmail
.com

M/S CELESTIAL KNITS AND FAB 
PVT LTD Vs MS VIDUSHI TYAGI 
PROPRIETOR M/S VEER 
GARMENTS

Vikas 
Sharma(P),

goeljawaharlal@gmai
.com

NITIN CHOUDHARY Vs BURINTH 
GHAMCHIRAPHAK AND ANR

Rakhi 
Chaudhary(P),

rakhichoudhary380@
gmail.com

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

209
Extn Block

KAPIL KR.BANSAL VS. AIRFORMS 
SHOES

PARAS 
AGGARWAL

parasaggarwaladv@g
mail.com

RAMAN GANDHI VS. NIIRMAL 
CHAUDHARY

girishgouradv@yahoo
.com

SUNJIV SACHAR VS. GANESH 
ROADWAYS CORP.

sadv68148@gmail.co
m

SAROGI SUPER SALES VS. M/S 
DESIRE FASHION

advocatevarunbedi@
gmail.com

M/S NEW SARSWATI HOUSE 
INDIA VS. NIVESH PANCHAL

RAJESH 
KUMAR

kumarrajeshadv@yah
oo.com

VIHAAN BOARDS PVT LTD VS. 
NIKUNJ WOODS PVT LTD

DINESH 
MINOCHA

dineshminochalawyer
@yahoo.com

YES BANK VS. SANJAY KUMAR 
NAYYAR

SACHIN 
KATYAL

katyalsachin2008@g
mail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
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ADVOCATE EMAIL 
ID

DATE OF E-
FILING

15 WEST

Misc DJ 663/2024 18.10.2024 7838809822 16.10.2024

CS(COMM) 907/2024 19.10.2024 7052083906 21.10.2024

CS(COMM) 914/2024 23.10.2024 Sameet Sidhar 9999918302, 23.10.2024

CS(COMM) 916/2024 23.10.2024 9873479585 23.10.2024

CS(COMM) 933/2024 28.10.2024 D K SHARMA VS MANOJ KUMAR 9711155443 28.10.2024

16 WEST Commercial CS (COMM)/861/2024 03-10-2024 9999551989 01-10-2024

Commercial CS (COMM)/860/2024 03-10-2024 9810600656 01-10-2024

Execution Execution (Comm)/281/2024 09-10-2024 8802218291 08-10-2024

Execution 09-10-2024 8802218291 08-10-2024

Commercial CS (COMM)/887/2024 14-10-2024 9868546432 09-10-2024

Commercial CS (COMM)/885/2024 14-10-2024 9599043045

legal@sigmalegal.in

09-10-2024

Commercial CS (COMM)/891/2024 15-10-2024 9999132159 14-10-2024

Execution Execution (Comm)/297/2024 16-10-2024 8802218291 15-10-2024

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

KISHORE KUMAR SHARMA  VS 
RAHUL BUTALIA 

RAJEEV KR 
BHOLA 

RAJEEVKRBHOLA@
GMAIL.COM

M/S SIRCA PAINTS INDIA LTD VS 
MARTIN UKKEN VARGHESE

ANAND BAJPAI 

ukkenpaints@gmail.c
om 

PARVEEN KUMAR GARG VS CMR 
GREEN TECHNOLOGIES LTD

ameer.sidhar@metro
politanlegal.in 

DEEPALI GOYAL  VS CRYOLIN PVT 
LTD 

SANJAY 
SEHGAL 

ssclawfirm@gmail.co
m.

ARUSH KR 
MALHOTRA 

mwlawassociates@g
mail.com

SH. DIG VIJAY 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03

203
Extn Block

M/S DRS FITKING PRIVATE 
LIMITED  Vs  Premjithlal 
Ushakumari Sasidharannair 
proprietor of M/S Body Fitness 
Solutions

Abhinav  
Bhatia(P),

advabhinavbhatia@g
mai,com

Sona Machinery Ltd  Vs  DSR Rice 
Mills Pvt Ltd

PARAS 
AGGARWAL(P),

parasaggarwaladv@g
mail.com

SUNDARAM FINANCE  LTD  Vs  
Hardik Malik

NITIN 
MEHTA(P),

advocate.mehtaassoci
ates09@gmail.com

Execution (Comm)/280/2024 SUNDARAM FINANCE  LTD  Vs  jai 
mata devi

NITIN 
MEHTA(P),

advocate.mehtaassoci
ates09@gmail.com

M/s Coronet Engineers Private 
Limited  Vs  M/s Contronics 
Switchgear India Private Limited

Navneet 
Sharma(P),

navneetsharmaadvoc
ate@gmail.com

AQUALITE INDUSTRIES PVT LTD  
Vs  YASHPAL MADANLAL SETH 
( PROPRIETOR OF SEVAK 
FOOTWEAR)

ARCHIT 
SINGHAL(P),

State Bank Of India  Vs  MR 
SARAVPREET SINGH

ADAITA 
KUMAR  
ROUT(P), akroutadvocate@gma

il.com
SUNDARAM FINANCE LTD  Vs  
JASVINDER H

NITIN 
MEHTA(P),

advocate.mehtaassoci
ates09@gmail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
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ADVOCATE EMAIL 
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FILING

16 WEST

OMP OMP (I) (COMM)/254/2024 16-10-2024 9811015339 15-10-2024

OMP OMP (I) (COMM)/253/2024 16-10-2024 9811015339 15-10-2024

OMP OMP (I) (COMM)/252/2024 16-10-2024 9811015339 15-10-2024

Commercial CS (COMM)/902/2024 16-10-2024 om logistics(P), 9810163624 15-10-2024

Execution Execution (Comm)/298/202416-10-2024 sundaram finance ltd  Vs  vijay R 8802218291 15-10-2024

Commercial CS (COMM)/904/2024 18-10-2024 9910810749

info@lexansh.com

16-10-2024

Commercial CS (COMM)/905/2024 19-10-2024 9891175510 18-10-2024

Commercial CS (COMM)/909/2024 21-10-2024 9873179289 19-10-2024

Commercial CS (COMM)/918/2024 23-10-2024 9891223874 22-10-2024

Commercial CS (COMM)/925/2024 25-10-2024 9718209970

aastha@thelegal.com

24-10-2024

17 WEST CS (COMM) CS (COMM)/852/2024 01-10-2024 981016364 30-09-2024

CS (COMM) CS (COMM)/862/2024 03-10-2024 9873027484 01-10-2024

CS (COMM) CS (COMM)/864/2024 05-10-2024 UK SINGHAL 9599043045

legal@sigmalegal.in

04-10-2024

SH. DIG VIJAY 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03

YES BANK LTD  Vs  NICKY AMIT 
CHAUHAN

SACHIN 
KATYAL(P),

katyalsachin2008@g
mail.com

YES BANK LTD  Vs  VISHAL 
MEHAR SINGH

SACHIN 
KATYAL(P),

katyalsachin2008@g
mail.com

YES BANK LTD  Vs  SONIA 
KRISHAN

SACHIN 
KATYAL(P),

katyalsachin2008@g
mail.com

OM LOGISTICS LIMITED  Vs  MK 
MANUFACTURING

advocatearun23@gm
ail.com

NITIN 
MEHTA(P),

advocate.mehtaassoci
ates09@gmail.com

Chandra Kanta  Vs  Junobazaar 
Private Limited

Saral 
Sharma(P),

JCDECAUX ADVERTISING INDIA 
PRIVATE LIMITED  Vs  SUPER 
MARCHE 37 TRADERS LLP

VARUN 
RAJPAL(P),

rajpalassociates1@gm
ail.com

PARTH SHOKEEN AND ANR  Vs  
JAGDISH GIR

pawan 
mishra(P),

swaty@lawofficesofss
m.com

State Bank Of India  Vs  HAIDAR 
ALI PROP OF AMNA GARMENTS

ASHISH 
BATRA(P),

ashishbatra85@gmail
.com

Hero InvestCorp Private Limited  Vs  
ASHOK KUMAR

aastha 
sharma(P),

SH. SANJAY 
JINDAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)

202
Extn Block

OM LOGISTICS LIMITED VS M/S 
TOZEN TOMA PVT LTD

ARUN 
AGGARWAL

advocatearun23@gm
ail.com 

SHAKTI ENTERPRISES VS RAJESH 
GUPTA

MAHINDER 
SINGH

mmahen2007@gmail
.com

AQUALITE INDUSTRIES PVT LTD 
VS NAZER KHAN



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
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17 WEST

CS (COMM) CS (COMM)/873/2024 08-10-2024 9811243093 05-10-2024

CS (COMM) CS (COMM)/880/2024 09-10-2024 VARUN BJEDI 8285672608 08-10-2024

OMP (I) (COMM.) OMP (I) (COMM.)/248/2024 14-10-2024 9873403435 09-10-2024

CS (COMM) CS (COMM)/889/2024 15-10-2024 9810541666 14-10-2024

CS (COMM) CS (COMM)/892/2024 15-10-2024 JITIN MANN 9873558888 14-10-2024

OMP (COMM) OMP (COMM.)/14/2024 21-10-2024 98180859OO 19-10-2024

CS (COMM) CS (COMM)/908/2024 21-10-2024 9899408618 19-10-2024

CS (COMM) CS (COMM)/910/2024 22-10-2024 ANAND BAJPAI7052083906 21-10-20214

CS (COMM) CS (COMM)/915/2024 23-10-2024 9871316969 21-10-20214

CS (COMM) CS (COMM)/923/2024 24-10-2024 9873479585 23-10-20214

CS (COMM) CS (COMM)/924/2024 24-10-2024 9873479585 23-10-20214

CS (COMM) CS (COMM)/928/2024 26-10-2024 BADRE ALAM 965420924 24-10-20214

CS (COMM) CS (COMM)/929/2024 26-10-2024 9599043045

legal@sigmalegal.in

24-10-20214

SH. SANJAY 
JINDAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)

DHRUV INDUSTRIES LTD VS M/S 
IKON CAPACITOR INDUSTRIES

SANJAY 
KUMAR JHA

jhasanjayadv@gmail.
com

SARAOGI SUPER SALES PVT. LTD. 
VS BASANT KUMAR KHEDIA

advocatevarunbedi@
gmail.com

PEE JAY FINANCE CO LTD VS 
KHILAFAT ALI

VIJAY K. 
SEHGAL

vijayadv558@gmail.c
om

M/S SUNVOICE ELECTRONICS 
PVT LTD VS M/S SATKRITI 
INFOTAINMENT PVT LTD

DEEPAK 
RIKHARI

deepakrikhari@yaho
o.co.in

M/S SHREE GRANITES VS M/S 
SUNSHINE GRANITES AND ANR

mannassc247@gmail.
com

PUNEET GUPTA VS ICICI 
SECURITIES LIMITED

JOGESH 
GUPTA

aggarwalS6praveen@
gmail.com

STATE BANK OF INDIA VS AJEET 
KUMAR JHA

SHALINI 
UPADHYAY

shaliniupadhyay.advo
cate@gmail.com

M/S SIRCA PAINTS INDIA 
LIMITED VS SUMIT AHUJA 
PROPRIETOR OF M/S DREAMZ 
PROJECT KINGSWAY CAMP

lawlegal2020@gmail.
com

ALNICHE LIFE SCIENCES PVT LTD 
AND ANR VS SOM LIFECARE

ARPIT 
BHARGAVA

abandpartnersoffice
@gmail.com

DEEPALI GOYAL VS SONAL 
FABRICATORS PVT LTD

(SANJAY 
SEHGAL

ssclawfirm@gmail.co
m

MANAV GOYAL VS CRYOLIN PVT 
LTD

(SANJAY 
SEHGAL

ssclawfirm@gmail.co
m

M/S MOHD TAHIR ANSARI 
TRANSPORT AND ANR VS MIS 
SPG GLOBAL LOGISTICS advbakhan@gmail.co

m
M/S AQUALITE INDUSTRIES PVT 
LTD VS POOJA FOOTWEAR PVT 
LTD

ARCHITSINGH
AL



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
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DATE OF E-
FILING

17 WEST

CS (COMM) CS (COMM)/936/2024 28-10-2024 SUSHMA JAIN VS YATIN MAGU HARSHITJAIN 9899113806 26-10-2024

18 WEST CS (COMM)/853/2024 853/2024 01-10-2024 sushil kumar 9718669547 01-10-2024

CS (COMM)/854/2024 854/2024 01-10-2024 9911083232 01-10-2024

CS (COMM)/858/2024 858/2024 03-10-2024 9599043045

legal@sigmalegal.in

03-10-2024

Counter Claim/42/2024 42/2024 04-10-2024 Rakesh Talwar 9910095001 04-10-2024

CS (COMM)/868/2024 868/2024 05-10-2024 9818376231 05-10-2024

CS (COMM)/867/2024 867/2024 05-10-2024 9599043045

legal@sigmalegal.in

05-10-2024

CS (COMM)/876/2024 876/2024 08-10-2024 Kapil Kher 9891072729

anilkher@gmail.com

08-10-2024

CS (COMM)/883/2024 883/2024 09-10-2024 9599043045

legal@sigmalegal.in

09-10-2024

Execution (Comm)/282/2024 282/2024 09-10-2024 8802218291 09-10-2024

Execution (Comm)/283/2024 283/2024 09-10-2024 8802218291 09-10-2024

CS (COMM)/879/2024 879/2024 09-10-2024 8285672608 09-10-2024

CS (COMM)/881/2024 881/2024 09-10-2024 Dr. Ankit Gupta 9891803682 09-10-2024

SH. SANJAY 
JINDAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)

contact@harshitjain.c
o.in

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

210
Extn Block

SANTOSH KUMAR RANA  Vs  
MANOJ KUMAR BIRLA AND ANR

kumar.sushil.lawyer
@gmail.com

RAVINDER SINGH SOLE 
PROPRIETOR OF MS JAI  
HANUMAN EARTH MOVERS AND 
BUILDERS  Vs  KEC 
INTERNATIONAL PRIVATE 
LIMITED THROUGH ITS 
DIRECTORS

Sidhant 
Antil(P),

antillaw 
office@gmail.com

AQUALITE INDUSTRIES PRIVATE 
LIMITED  Vs  DEEPAK KESHWANI

ARCHIT 
SINGHAL(P),

JASPAL SINGH  Vs  SURINDER 
PAL SINGH

rktalwar206@yahoo.
com

ORS FOOTWEAR PVT LTD  Vs  
NEELU PARNAMI

Arush Kumar 
Malhotra

mwlawassociates@g
mail.com

AQUALITE INDUSTRIES PRIVATE 
LIMITED  Vs  ASMA BEGUM

ARCHIT 
SINGHAL(P),

ROHIT ABROL  Vs  MADAN LAL 
CHOPRA

AQUALITE INDUSTRIES PVT LTD  
Vs  BHUPENDRA SINGH PARMAR 
(PROPRIETOR OF PARMAR 
TRADERS)

ARCHIT 
SINGHAL(P),

SUNDARAM FINACNE LTD  Vs  
VISHAL M

NITIN 
MEHTA(P),

advocate.mehtaassoci
ate09@gmail.com

SUNDARAM FINANCE LTD  Vs  
DEEPANSHU KUMAR

NITIN 
MEHTA(P),

advocate.mehtaassoci
ate09@gmail.com

SAIRAOGI SUPER SALES PVT LTD  
Vs  MALTI DEVI

VARUN 
BEDI(P),

advocatevarunbedi@
gmail.com

RUPESH KANSAL  Vs  FOOTIFY 
SPORTS PRIVATE LIMITED

www.advocateankitgu
pta.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
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DATE OF E-
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18 WEST

CS (COMM)/893/2024 893/2024 15-10-2024 9810163624 15-10-2024

CS (COMM)/898/2024 898/2024 16-10-2024 VINOD KUMAR 9350999608 16-10-2024

Execution (Comm)/295/2024 295/2024 16-10-2024 8802218291 16-10-2024

Execution (Comm)/302/2024 302/2024 18-10-2024 8802218291 18-10-2024

Execution (Comm)/301/2024 301/2024 18-10-2024 9654577483 18-10-2024

CS (COMM)/912/2024 912/2024 22-10-2024 9899454835 22-10-2024

CS (COMM)/919/2024 919/2024 23-10-2024 Vireshwar Tyagi 9811664434 23-10-2024

Execution (Comm)/310/2024 310/2024 23-10-2024 9810163624 23-10-2024

Execution (Comm)/315/2024 315/2024 25-10-2024 9810547123 25-10-2024

CS (COMM)/930/2024 930/2024 26-10-2024 Rajat Jain 9891554439 26-10-2024

Counter Claim/44/2024 44/2024 28-10-2024 Neha Singh  Vs  Neeraj Mohan 9958760086 28-10-2024

CS (COMM)/938/2024 938/2024 28-10-2024 9968347727 28-10-2024

CS (COMM)/937/2024 937/2024 28-10-2024 9599043045

legal@sigmalegal.in

28-10-2024

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

OM LOGISTICS LIMITED  Vs  
APARAJEETA MAHAPATRA       
Sole Proprietor Of ARROW 
INTERNATIONAL

ARUN 
AGGARWAL(P),

advocatearun23@gm
ail.com

Shri Vinod Kumar Banga  Vs  M S  
Satkriti Infotainment Private Limited

ADVOCATEVINOD19
69@GMAIL.COM

SUNDARAM FINANCE LTD  Vs  
NAVEEN KUMAR

NITIN 
MEHTA(P),

advocate.mehtaassoci
ate09@gmail.com

SUNDARAM FINANCE LTD  Vs  
AKHIL SINGH

NITIN 
MEHTA(P),

advocate.mehtaassoci
ate09@gmail.com

JOTUN INDIA PRIVATE LIMITED  
Vs  SKYLARK METALLIC INDIA

RAJEEV 
KUMAR RAI

ADVRAJEEVRAI78@
GMAIL.COM

Bryogen Pharmaceuticals Pvt Ltd  Vs  
Pintu Pro (OPC) Pvt Ltd

RAKESH 
KUMAR 
SHUKLA(P), RKS108@GMAIL.CO

M
WELLNESS INDUSTRIES  Vs  
RONAK RANI

vireshw3rt@gmail.co
m

PUNJAB NATIONAL BANK  Vs  M/S 
SIDHARTH SAREE CENTER PROP 
GAURAV JAIN

PRANSHU 
VASHISHTH(P)
, advocatearun23@gm

ail.com
Deepa Singh  Vs  Basic Clothing Pvt 
Ltd

Pradeep  
Kumar(P),

pradeepmonica1@gm
ail.com

M/S R P  SPICES  Vs  TRABAJAR 
JUNITOS PVT  LTD

advocatejain1994@g
mail.com

Abhay Kumar 
Pandey(P),

advocateabhaypandey
@gmail.com

APJ STEEL IMPEX PVT LTD  Vs  
Ram Sundar Jaiswal

SATENDRA 
KUMAR(P),

Satendra.gautam85@
gmail.com

Aqualite Industries Private Limited  
Vs  ABBASH ALI (PROPRIETOR OF 
M/S SHAHIBA FOOTWEAR)

ARCHIT 
SINGHAL(P),



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

18 WEST

Execution (Comm)/318/2024 318/2024 28-10-2024 9599043045

legal@sigmalegal.in

28-10-2024

Execution (Comm)/317/2024 317/2024 28-10-2024 8527506427 28-10-2024

CS (COMM)/941/2024 941/2024 29-10-2024 6201970125 29-10-2024

CS (COMM)/940/2024 940/2024 29-10-2024 Ishwar chand  Vs  Ajay choudhary 9910020100

Not Provided

29-10-2024

Execution (Comm)/288/2024 288/2024 14-10-2024

Execution (Comm)/301/2024 301/20024 18-10-2024

Execution (Comm)/305/2024 305/20024 19-10-2024

Execution (Comm)/317/2024 317/2024 28-10-2024

19 WEST Execution (Comm.)/269/2024 01-10-2024 NA NA

NA

NA

Execution (Comm.)/271/2024 01-10-2024 NA NA

NA

NA

Execution (Comm.)/272/2024 01-10-2024 NA NA

NA

NA

Execution (Comm.)/273/2024 01-10-2024 NA NA

NA

NA

CS (COMM)/850/2024 CS (COMM)/850/2024 01-10-2024 Arun Aggarwal 9810163624

legal@sigmalegal.in

25-09-2024

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

Jindal Paper Mart (Through Its 
Proprietor Surinder Mohan Jindal)  
Vs  M/S CMYK Labels And Cartons 
Pvt Ltd (Through Its 
Directors/Authorized 
Represetatives)

ARCHIT 
SINGHAL(P),

MS BEE SAFE FARMING PVT LTD  
Vs  SHREE KUBER FERTILIZER

JAGRITI 
JAIN(P),

lawfirm@unsolvedleg
al.com

ASICS CORPORATION  Vs  SACHIN 
SHEOKAND

Shravan 
Bansal(P),

unitedmark@uniteda
ndunited.com

MANISH 
SHARMA(P),

Saraswati Wood Pvt. Ltd. Vs Zahoor 
Ahmed Gannie

Transferred 
Case

Jatun India Pvt. Ltd. Vs Skyline 
tetallic India

Transferred 
Case

Punjab Natiional Bank Vs Satya 
Narain

Transferred 
Case

M/s Bee safe farming pvt. Ltd. Vs 
sgree kuber Fertilizer

Transferred 
Case

SH. NARESH 
KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

403
Extn Block

Execution 
(Comm.)/269/2024

BHARTIYA LOHA UDYOG 
PRIVATE LIMITED Vs PRAKASH 
STEELS

Execution (Comm.)/271/2024 CANARA BANK Vs KT. DIGITAL 
PRINT PROCESS

Execution 
(Comm.)/272/2024

CANARA BANK Vs KAMAL 
ENTERPRISES

Execution 
(Comm.)/273/2024

CANARA BANK Vs M/S KVB  
INTERNATIONAL

OM LOGISTICS LIMITED Vs 
NATKHATNUT FOODS PRIVATE 
LIMITED



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

19 WEST

CS (COMM)/859/2024 CS (COMM)/859/2024 03-10-2024 Paras Aggarwal 9810600656 01-10-2024

CS (COMM)/874/2024 CS (COMM)/874/2024 08-10-2024 Archit Singhal 9599043045

legal@sigmalegal.in

04-10-2024

CS (COMM)/875/2024 CS (COMM)/875/2024 08-10-2024 Archit Singhal 9599043045

legal@sigmalegal.in

04-10-2024

Execution (Comm.)/284/2024 09-10-2024 sundaram finance ltd Vs sushil yadavNA NA

NA

NA

Execution (Comm.)/285/2024 09-10-2024 NA NA

NA

NA

Execution (Comm.)/286/2024 09-10-2024 NA NA

NA

NA

Execution (Comm.)/289/2024 14-10-2024 NA NA

NA

NA

Execution (Comm.)/290/2024 14-10-2024 NA NA

NA

NA

Execution (Comm.)/294/2024 15-10-2024 NA NA

NA

NA

CS (COMM)/894/2024 CS (COMM)/894/2024 15-10-2024 Saral Sharma NA

NA

15-10-2024

CS (COMM)/896/2024 CS (COMM)/896/2024 15-10-2024 Sumit Baluja 9990786641

NA

14-10-2024

Execution (Comm.)/296/2024 16-10-2024 NA NA

NA

NA

CS (COMM)/900/2024 CS (COMM)/900/2024 16-10-2024 Ballabh Saran 9350999608 15-10-2024

SH. NARESH 
KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

Sona Machinery Ltd Vs Navin Kumar

parasaggarwal@gmai
l.com

Aqualite Industries Private Limited 
Vs ASHITOSH BALIRAM 
KHOBRAGADE

Aqualite Industries Private Limited 
Vs FIAYAZ AHMED

Execution 
(Comm.)/284/2024

Execution 
(Comm.)/285/2024

SUNDARAM FINANCE LTD Vs 
MOHD GUDDU

Execution 
(Comm.)/286/2024

SUNDARAM FINANACE LTD Vs 
VISHAMBAR PANDEY

Execution 
(Comm.)/289/2024

SUNDARAM FINANCE LTD Vs 
ASHIF M

Execution 
(Comm.)/290/2024

sundaram finance Ltd Vs Ganga Ram

Execution 
(Comm.)/294/2024

M/S AD VENTURE Vs AAR KAY 
UNIVERSAL PVT LTD

Sumit Mehta Vs Junobazaar Private 
Limited

Darshan Lal Baluja Proprietor of 
Shankar light Industries Vs Yatin 
Magu Proprietor of Onyx Industries 
and Anr.

Execution 
(Comm.)/296/2024

SUNDARAM FINANCE LTD Vs 
HARISH KUMAR

Banga India Plastic Mould LLP Vs 
Satkriti Infotainment Pvt Ltd

advocatevinod1969@
gmail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

19 WEST

CS (COMM)/901/2024 CS (COMM)/901/2024 16-10-2024 Arun 9871425155

NA

14-10-2024

Execution (Comm.)/305/2024 19-10-2024 NA NA

NA

NA

CS (COMM)/906/2024 CS (COMM)/906/2024 19-10-2024 Mohit 9212541377 18-10-2024

OMP (I) (COMM.)/255/2024 OMP (I) (COMM.)/255/2024 22-10-2024 Shriram Finance Ltd Vs PREETI Sunny Arora 9910574027 21-10-2024

OMP (I) (COMM.)/256/2024 OMP (I) (COMM.)/256/2024 22-10-2024 Shriram Finance Ltd Vs ARTI Sunny Arora 9910574027 21-10-2024

M-Ex/385/2024 M-Ex/385/2024 22-10-2024 NA NA

NA

NA

CS (COMM)/913/2024 CS (COMM)/913/2024 22-10-2024 Gagan Jindal 9871365547 21-10-2024

Execution (Comm.)/311/2024 Execution (Comm.)/311/202423-10-2024 NA NA

NA

NA

Execution (Comm.)/312/2024 23-10-2024 NA NA

NA

NA

CS (COMM)/917/2024 CS (COMM)/917/2024 23-10-2024 Saurabh Basin 9899331166 22-10-2024

Execution (Comm.)/313/2024 24-10-2024 NA NA

NA

NA

Execution (Comm.)/314/2024 24-10-2024 NA NA

NA

NA

CS (COMM)/922/2024 CS (COMM)/922/2024 24-10-2024 Sanjay Sehgal 9873479585

NA

23-10-2024

SH. NARESH 
KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

Aurav Industria Vs Progenbiolab 
Technologies

Execution 
(Comm.)/305/2024

Punjab National Bank Vs Satya 
Narain

M/S Balaji Engineers Vs M/s 
Medical Products Service

advocatevijayvats@g
mail.com

albuslawfirm@gmail.
com

albuslawfirm@gmail.
com

SHREE NATH LUMBER 
PRODUCTS PVT LTD Vs DELHI 
PLYWOOD AND ORS

Greenland Finance And Leasing Pvt 
Ltd Vs PP Auto Sales and Others

adp.gaganjindal@gm
ail.com

SH NARESH KUMAR Vs 
DEPARTMENT OF IRRIGATION 
AND FLOOD CONTRAL

Execution 
(Comm.)/312/2024

SH NARESH KUMAR Vs 
DEPARTMENT OF IRRIGATION 
AND FOOD CONTROL  GOVT OF 
NCT OF DELHI
PUNJAB NATIONAL BANK Vs 
ADITYA ANAND

saurabhbasin10@gm
ail.com

Execution (Comm.)/313/2024 M/S SOHEIL STAR GMBH Vs M/S 
BAJAJ INFOCOM PVT LTD

Execution 
(Comm.)/314/2024

SAVITA AGGARWAL Vs NASEM 
AHMED MOHATASHIM

DEEPALI GOYAL Vs CRYOLIN PVT 
LTD



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

19 WEST

CS (COMM)/926/2024 CS (COMM)/926/2024 25-10-2024 Mahesh Kumar 9811081980

mail@wrbindia.com

24-10-2024

Misc DJ/694/2024 Misc DJ/694/2024 28-10-2024 Archit Singhal 9599043045

legal@sigmalegal.in

25-10-2024

CS (COMM)/931/2024 CS (COMM)/931/2024 28-10-2024 Anand Bajpai 7052083906 25-10-2024

CS (COMM)/932/2024 CS (COMM)/932/2024 28-10-2024 Sudhir Roy 9899409082 25-10-2024

20 1 CS(COMM) 823/2024 01.10.2024 9990605966 30.09.2024

1 OMP(COMM) 206/2024 3.10.2024 9910006702 30.09.2024

1 OMP(COMM) 205/2024 03.10.2024 9811107711 30.09.2024

1 CS(COMM) 831/2024 04.10.2024 PANKAJ RAI 9999492729 27.09.2024

1 OMP(I)COMM 278/2024 04.10.2024 7982971577 03.10.2024

1 OMP(I)COMM 279/2024 05.10.2024 9811015339 09.09.2024

1 CS(COMM) 834/2024 05.10.2024 G S  ARORA 9811512629 02.09.2024

1 CS(COMM) 837/2024 07.10.2024 9818365119 03.10.2024

1 OMP(COMM) 211/2024 07.10.2024 8073094115 03.10.2024

SH. NARESH 
KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

VINOD YADAV AND ANR Vs 
SANJEEV YADAV AND ANR

Aqualite Industries Private Limited 
Vs NEW INDIA SHOES CENTRE 
THROUGH ITS PROPRIETOR MD 
RIZWAN
SIRCA PAINTS INDIA LIMITED Vs 
VISHAL GIRI PROPRIETOR OF 
M/S NEW SHANKAR ENTERPRISE lawlegal2020@gmail.

com
VINAYAKA BHOWMICK 
PROPRITOR OF MS BALAJI AD 
PRINTS Vs MS INDMESSE TRADE 
FAIRS PRIVATE LIMITEDS

sudhirroy1970@yaho
o.com

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

M/S KRBL LIMITED VS. M/S 
GANPATI FOODS & ANR.

SHRAVAN 
KUMAR 
BANSAL 

UNITEDMARK@UN
ITEDANDUNITED.C
OM

MKU LTD. VS. MINISTRY OF 
HOME AFFAIRS

GEETA 
SHARMA

geetasharma1811@g
mail.com

M/S HARBANS LAL AND SONS VS. 
M/S ENGINEERED FACILITY 
MANAGEMENT SERVICES

KAILASH 
PANDEY AND 
ASSOCIATES KAILASHASSOCIAT

ES@GMAIL.COM
M/S SHRIRAM VERTITECH 
SOLUTION SPVT. VS. AUTO  
LITEINDIA LTD. PANKAJ.RAI542@G

MAIL.COM
INDIA NEWS COMMUNICATIONS 
LTD. VS. UNION OF INDIA

MUKESH 
SACHDEVA

NITISHKTYAGI@G
MAIL.COM

HERO FINCORP LTD. VS. 
CITIZENPLUS 
PHARMACEUTICALS

SACHIN 
KATYAL

KATYALSACHIN200
8@GMAIL.COM 

MR SHYAM SUNDAR KASHYAP 
VS. JITENDAR KUKMAR ASHYAP 
& ANR.

GS.ARORA@ARORA
LAWCHAMBERS.CO
M 

STATE BANK OF INDIA VS. VED 
PRAKASH

VARUN 
CHANDIOK CHAMBERSOFVAR

UNCHANDIOK@GM
AIL.COM 

NAND KISHORE AND ANR. VS. 
IIFL HOME FINANCE LTD.

SHUBHANGAM 
THAKUR ADV.THAKURSHUB

HANGAM@GMAIL.C
OM



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

20

1 OMP(COMM) 210/2024 07.10.2024 ANUJ SAINI 9911175304 03.10.2024

1 CS(COMM) 844/2024 08.10.2024 RAHUL DEV 9810104555 04.10.2024

1 OMP(COMM) 213/2024 08.10.2024 04.10.2024

1 CS(COMM) 845/2024 09.10.2024 05.10.2024

1 CS(COMM) 846/2024 14.10.2024 9654545855 07.10.2024

1 CS(COMM) 849/2024 15.10.2024 7838390214 08.10.2024

1 EX(COMM) 187/2024 15.10.2024 9810073178 08.10.2024

1 CS(COMM) 854/2024 16.10.2024 9958399658

NOT AVAILABLE

09.10.2024

1 CS(COMM) 855/2024 16.10.2024 9958399658

NOT AVAILABLE

09.10.2024

1 CS(COMM) 856/20247 16.10.2024 9958399658

NOT AVAILABLE

09.10.2024

1 CS(COMM) 857/2024 16.10.2024 92l2053338 09.10.2024

1 OMP(E)COMM 4/2024 16.10.2024 9811194260

NOT AVAILABLE

15.10.2024

1 CS(COMM) 858/2024 18.10.2024 14.10.2024

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

GV MANJUNATHA VS. SBI 
CASRDS & PAYMENTS SERVICES 
PVT LTD. ADVOCATEANUJSAI

NI90@GMAIL.COM
JAMMU AND KASHMIR VS. M/S 
ROMIT SALES CORPORATION

rahul.rav@castuslega
l.com,ravrahulHwsn.
com, 
adv.dhananjavfigamil
.com

DPS CONTRACTORS PVT. LTD. VS. 
M/S VISHWARUPA INFRATECH 
PVT. LTD.

JAI AND RAJ 
ASSOCIATES

9891662236, 
9278724786

PLEADERS085@GM
AIL.COM

JAILAXMI ENTERRISES PVT. LTD. 
VS. M/S A 3 LIGHTS INDIA LLP 
AND ORS.

SHUBHAM 
JAIN

8750021607, 
9999309222

CONTACT@UTKRIS
THALAW.COM

BEE LOGISTICS SCM PVT. LTD. VS. 
TRIDENT SHIPPING PVT. LTD.

SHIVAM 
SHARMA

LEGAL@SHIVAMSH
ARMA.INFO

TV TODAY NETWORK LTD. VS. 
VAOO ADTECH PVT. LTD.

SHAHRUKH 
EZAZ

shahrukhejaz@hotma
il.com 

M/S HARIT POLYTECH PVT. LTD. 
VS. M/S SATELLITE CABLES PVT. 
LTD.

KUMAR 
VIKRAM

ADV_KVIKRAM05@
YAHOO.CO.IN 

M/S EQUIPMENT PLANET VS. M/S 
HI-TECH BUILDMART PVT. LTD.

SURESH 
KUMAR SINGH 
AND 
ASSOCIATES

M/S EQUIPMENT PLANET VS. M/S 
MADHAVAN INFRASTRUCTURE

SURESH 
KUMAR SINGH 
AND 
ASSOCIATES

M/S EQUIPMENT PLANET VS. M/S 
TIRUPATI CONSTRUCTION

SURESH 
KUMAR SINGH 
AND 
ASSOCIATES

PREETI CHAUHAN VS. ICICI 
LOMBARD GENERAL 
INSURANCWE CO LTD.

S.C. SAGAR 
AND NAEEM 
AHMAD sagars.cadv9l3@gmai

l.com
NORTHERN RAILWAY VS. VIVEK 
TRAVELS PVT. LTD.

SURINDER 
KUMAR 
SURYAN

M/S VASANT KUNJ VS. 
RAJENDRA MISHRA

NEERAJ 
SHUKLA

7985796678, 
8285845992

ADV.GOELPIYUSH
@GMAIL.COM 



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

20

1 EX(COMM) 190/2024 18.10.2024 8826750777 14.10.2024

1 CS(COMM) 861/2024 19.10.2024 VIKAS CHABRA9212416114 16.10.2024

1 OMP(COMM) 216/2024 21.10.2024 9711361273 19.10.2024

1 OMP(I)COMM 287/2024 21.10.2024 9873347330 19.10.2024

1 OMP(I)COMM 288/2024 21.10.2024 9873347330 19.10.2024

1 OMP(I)COMM 289/2024 21.10.2024 9873347330 19.10.2024

1 EX(COMM) 193/2024 22.10.2024 9899641617 16.10.2024

1 CS(COMM) 866/2024 22.10.2024 SUCHIT DIXIT 8896932838 16.10.2024

1 OMP(COMM) 219/2024 22.10.2024 98140812614 15.10.2024

1 OMP(COMM) 218/2024 22.10.2024 9811603482 18.10.2024

1 CS(COMM) 867/2024 23.10.2024 9990605966 21.10.2024

1 CS(COMM) 868/2024 23.10.2024 9899040409 19.10.2024

1 CS(COMM) 874/2024 24.10.2024 9811087543 16.10.2024

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

SUNDARAM FINACNCE LTD. VS. 
SHUBHAM R AND ANR.

MANISH 
BARUAH

MANISHABARUAHL
EGAL@GMAIL.COM

RAVI KANT MANGA VS. MR. 
VICKY SINGH

CHHABRAVIKAS440
@GMAIL.COM

NIRMAL BANK SECURITIES VS. 
MS. INDER PRABHA

FIDES & 
FIDUCIA LAW 
FIRM FIDESANDFIDUCIA

@GMAIL.COM
HERO FINCORP LTD. VS. 
INFINITY ESERVICE PVT. LTD.

MAYANK 
MAHAJAN

MAYANK_MAHAJA
N05@YAHOO.COM

HERO FINCORP LTD. VS. AANN 
INTERNATYIONAL

MAYANK 
MAHAJAN

MAYANK_MAHAJA
N05@YAHOO.COM

HERO FINCORPLTD. VS. SMA 
WIRES & ORS.

MAYANK 
MAHAJAN

MAYANK_MAHAJA
N05@YAHOO.COM

SUPERIOR AGRO CROPS PVT. 
LTD. V.S NATIONAL 
AGRICULTURE 
COOPERATIVEMARKETING 
FEDERATION OF INDIA

JASPREET 
SINGH

JASPREET.LAW@G
MAIL.COM

STATE BANK OF INDIA VS. 
SHAKUNTALA

AGNIHOTGRISUCHI
TA@GMAIL.COM

SR. DME/CHAG., DRM OFFICE NR 
VS. M/S PREHARI PROTECTION

VANDANA 
SHARMA

VANDANADEVA@G
MAIL.COM

DELHI TRANSCO VS. CHAUHAN & 
CO.;

VINOD KUMAR 
RAI

VINOD.KUMAR.RAI
@GMAIL.COM

PANASONIC HOLDING 
CORPORATION VS. ASHOK 
KUMAR

SHRAVANKUM
ARBANSAL UNITEDMARK@UN

ITEDANDUNITED.C
OM

VANDANA VERMA VS. RAVI 
DEWAN

VISHAL 
KUMAR, 
ANMOL 
MISHRA

almcdelhi@gmail.co
m

TEAMGLOBAL LOGISTICS PVT. 
LTD. VS. MEGMA RFID AND 
LABELS PVT. LTD.

SIDDHARTHA 
YADAV

siddharthayadavadvo
cate@gmail.com 



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

20

1 CS(COMM) 875/2024 25.10.2024 9999757185 22.10.2024

1 CS(COMM) 876/2024 25.10.2024 STATE BANK OF INDIA VS. RAJNI 8896932838

NOT AVAILABLE

22.10.2024

1 CS(COMM) 877/2024 25.10.2024 9899805856 22.10.2024

1 CS(COMM) 882/2024 26.10.2024 21.10.2024

1 OMP(COMM) 223/2024 26.10.2024 9811101773 23.10.2024

1 OMP(COMM) 224/2024 26.10.2024 9811101773 23.10.2024

1 OMP(I)COMM 294/2024 28.10.2024 9818451124 26.10.2024

1 CS(COMM) 886/2024 29.10.2024 9818558690 28.10.2024

21 25 CS (COMM) 820/2024 01-10-2024 Ajit Kumar(P), 9899361664 26.09.2024

25 CS (COMM) 821/2024 01-10-2024 Anand Singh(P),9868347568 27.09.2024

25 Execution (Comm) 182/2024 01-10-2024 Varun Gupta(P),981046767 19.09.2024

25 CS (COMM) 824/2024 03-10-2024 9971722919 27.09.2024

25 CS (COMM) 832/2024 05-10-2024 9811808373 04.10.2024

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

HERO INVESTCORP PVT. LTD. 
AND. ANR. VS. NIKHIL MOTOR 
AGENCY

KUNAL 
KHANNA  

ip.kunalkhanna@gm
ail.com

SUCHITA 
DIXIT

STRIKER RESTAURANTS PRIVATE 
LIMITED VS. SPACEBOUND WEB 
LABS PVT. LTD. 

VAIBHAV 
MAHAJAN

VAIBHAV@MAHAJA
N.LAW

STATE BANK OF INDIA VS. MR 
VINIT GOLDY

A K ROUT AND 
ASSOCIATES

9999132159, 
9015565892

akroutadvocate@gma
il.com

SHAILENDRA DATT RATURI VS. 
MS SM FILEASE LTD. THROUGH 
ITS AR SHARAD MAHESWARI

SATYENDRA 
KUMAR SINGH SATYENDRAKUMA

RADVOCATE@GMA
IL.COM

SHAILENDRA DATT RATURI VS. 
MS SM FILEASE LTD. THROUGH 
ITS AR SHARAD MAHESHWARI

SATYENDRA 
KUMAR SINGH SATYENDRAKUMA

RADVOCATE@GMA
IL.COM

MASSIVE RESTAURANTS PVT. 
LTD. VS. M/S PACIFIC 
HOSPITALITY

PRATEEK 
KUMJAR, 
AARUSHI 
JAIN , YOJIT 
PAREEK

JAINKUMARLEGAL
@OUTLOOK.COM 

DP ABHUSHAN LTD. VS. HEMANT 
KATARIA AND ANR.

SHAELEN 
BHATIA ADVOCATE.SHAILE

NBHATIA89@GMAI
L.COM

SH. VIDYA 
PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

NEW DELHI 
DISTRICT

Travoinspire Global Pvt Ltd Vs 
EODB
 Services (OPC) (P) Ltd navassociastes@yaho

o.com
M/S ORIENT BLACKSWAN PVT 
LTD Vs SHRI 
VED PRAKASH GUPTA SOLE 
PROPRIETOR
 OF M/S KRISHNA BOOK DEPOT 
(SINCE DECEASED THROUGH 
LEGAL HEIR)

ANAND.2905@GMA
IL.COM

M/s KIRAN ROADWAYS PRIVATE
 LIMITED Vs UNILEC ENGINEERS 
LTD gupta.varunl@gmail.

com
Bank of Baroda Vs Abhishek 
Prabudha

Sumit 
Sharma(P),

raaginiagarwal7@gm
ail.com

Zydus Wellness Products Ltd Vs 
Dharmesh 
Patel trading as M/s Topmost 
Pharmaceuticals

RAHUL 
BHUJBAL(P),

litigation@gnatraj.co
m



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION
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FILING
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25 CS (COMM) 836/2024 07-10-2024 45640851 03.10.2024

25 OMP (COMM) 209/2024 07-10-2024 8073094115 03.10.2024

25 CS (COMM) 835/2024 07-10-2024 9990605966 04.10.2024

25 CS (COMM) 839/2024 08-10-2024 Piyush Arora(P),9654562812 05.10.2024

25 CS (COMM) 842/2024 09-10-2024 Kapil  Kher(P), 9891072729

anilkher@gmail.com

05.10.2024

25 CS (COMM) 841/2024 09-10-2024 918808898964 04.10.2024

25 OMP (COMM) 214/2024 14-10-2024 Vijay Kasana(P),9873416665 07.10.2024

25 CS (COMM) 847/2024 15-10-2024 971897143

vchawla@krcco.co.in

08.10.2024

25 Misc DJ 3549/2024 15-10-2024 9811159376 08.10.2024

25 CS (COMM) 850/2024 16-10-2024 9811711730 09.10.2024

25 Execution (Comm) 188/2024 16-10-2024 9891116932 08.10.2024

25 OMP (I) (COMM) 284/2024 18-10-2024 9811414440 14.10.2024

25 Execution (Comm) 189/2024 18-10-2024 8826750777 14.10.2024

SH. VIDYA 
PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

NEW DELHI 
DISTRICT

REVEX PLASTICISERS PVT LTD 
THR MS
 SURABHI SAXENA AR Vs 
HARSHIT GUPTA

Bharat 
Gupta(P),

legistauxiliary@gmail
.com

Nand Kishore Vs IIFL Home Finance 
Ltd

Shubhangam 
Thakur(P),

adv.thakurshubhanga
m@gmail.com

HUGO BOSS AG Vs ANTHEM 
SPORTS
 PRIVATE LIMITED

Shravan 
Bansal(P), UNITEDMARK@UN

ITEDANDUNITED.C
OM

PUNJAB NATIONAL BANK Vs 
AJAY SINGH BISHT

piyusharora004
@gmail.com

RK Electrical Industries Vs R K 
Electrical
 Industries Pvt Ltd

HIGH FIVE GLOBAL NETWORKS 
PVT
 LTD Vs M/S GLAMYO 
TECHNOLOGIES
 PRIVATE LIMITED

SURABHI 
BHASKAR(P),

ppglegal@ppglegal.co
m

M/s Indian Agro Marketing Coop 
Ltd Vs Union Of India

vijaydkasana@gmail.
com

M/S Cameo Impex Vs Alchemy 
Stones
 Matrix Pvt Ltd

Dhruv 
Chawla(P),

PASHUPATI JEWELLERS Vs BANK 
OF BARODA

Pallav 
Saxena(P),

advpallavsaxena@gm
ail.com

Gulshan Ahuja Vs Medow Infra 
Projects Pvt Ltd

NITIN 
NAYYAR(P),

Lawindiadirect@gma
il.com

FUTURE ORGANIC PVT LTD Vs 
KRISHNA INDIA

LEKHA 
BHANDARI(P),

lekha.bhandari3(@g
mail.com

MS Dimple Education and charitable
 Society Vs C2C global education 
india pvt ltd

Abhay  
Sachan(P),

aroralawofficc@alo.n
et.in

SUNDARAM FINANCE LTD Vs 
RAM AVTAR

MANISHA 
BARUAH(P),

manishabaruahlegal
@gmail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION
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25 Misc DJ 3623/2024 22-10-2024 NOT PROVIDED

NOT PROVIDED

22.10.2024

25 Misc DJ 3625/2024 22-10-2024 NOT PROVIDED

NOT PROVIDED

22.10.2024

25 CS (COMM) 862/2024 22-10-2024 State Bank of India Vs Jugal Kishore Suchita Dixit(P),8896932838 16.10.2024

25 CS (COMM) 863/2024 22-10-2024 State Bank of India Vs Ahalya Dash Suchita Dixit(P),8896932838 16.10.2024

25 Execution (Comm) 192/2024 22-10-2024 Rahul Saini(P), 9818903232 16.10.2024

25 Misc DJ 3620/2024 22-10-2024 NOT PROVIDED

NOT PROVIDED

22.10.2024

25 Misc DJ 3624/2024 22-10-2024 NOT PROVIDED

NOT PROVIDED

22.10.2024

25 CS (COMM) 872/2024 24-10-2024 8851190300 22.10.2024

25 CS (COMM) 870/2024 24-10-2024 Kapil Yadav(P), 965050894 19.10.2024

25 CS (COMM) 871/2024 24-10-2024 885145966 19.10.2024

25 Execution (Comm) 194/2024 24-10-2024 9873547805 21.10.2024

25 OMP (I) (COMM) 292/2024 26-10-2024 ajay uppal(P), 9811740125 19.10.2024

25 CS (COMM) 883/2024 28-10-2024 7895901902 25.10.2024

SH. VIDYA 
PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

NEW DELHI 
DISTRICT

M/S L OREAL Vs M/S ONENESS
ENTERPRISES AND ORS

SATISH 
AGGARWAL

CROCS INC USA Vs UNIOON 
OVERSEAS AND ORS

MISC 
APPLICATION(
P),

agnihotrisuchita@gm
ail.com

agnihotrisuchita@gm
ail.com

S L GOLDEN PAPTECH PVT LTD Vs 
R S  
PRINT SOLUTIONS PVT  LTD

ADVOCATEVIKASC
HADHA@GMAIL.CO
M

M/S L OREAL Vs M/S RELIABLE 
ENTERPRISES

SATISH 
AGGARWAL

M/S L OREAL Vs M/S GRAPHIC 
TRADERS AND ORS

SATISH 
AGGARWAL

KAMAL KISHORE Vs ICICI 
LOMBARD 
GENERAL INSURANCE COMPANY 
LIMITED

Rohit 
Sadana(P),

rajivkanwar59@gmai
l.com

HARSH THUKRAL TRADING AS 
M/S THUKRAL
 SONS Vs KRISHAN LAL THUKRAL
 TRADING AS M/S KAMAL STORE

advdk.yadav79@gmai
l.com

MEHNGA RAM GIAN CHAND 
THROUGH ITS 
AUTHORIZED REPRESENTATIVE 
Vs SONU BUILDERS PVT LTD

Siddharth 
Narang(P),

advdhananjaymittal(
@gmail.com

M/s RCC Infra Ventures Limited Vs 
Union Of India

Manubhav 
Anand(P),

amrita@adpchamber
s.in

ADITYA BIRLA FINANCE LTD Vs 
SHAKTI TEXTILES

Virtuous.people@gm
ail.com

RAMA GUPTA PROPRIETOR 
MODERN
 TRADING COMPANY Vs ASIAN 
AGENCIES

Ashutosh 
Goel(P),

ashutoshgoel27@gma
il.com
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25 Misc DJ 3480/2024 03-10-2024 9811778574 30.09.2024

25 CS (COMM) 843/2024 09-10-2024 9654302639 05.10.2024

25 Misc DJ 3528/2024 14-10-2024 9711690222 05.10.2024

25 Execution (Comm) 185/2024 14-10-2024 9311577904 05.10.2024

25 Execution (Comm) 186/2024 15-10-2024 8130949586 07.10.2024

25 Contempt Petition 2/2024 16-10-2024 9891116932 08.10.2024

25 OMP (I) (COMM) 286/2024 21-10-2024 9873347330 19.10.2024

25 OMP (I) (COMM) 293/2024 28-10-2024 9810091154

dc@gl0.law

26.10.2024

25 OMP (COMM) 204/2024 03.10.2024 981110771

kailashpandey.com

28.09.2024

25 OMP (COMM) 220/224 24-10-2024 9811899279 19.10.2024

22 24 OBJECTION PETITION U/S 34 OMP (COMM)/203/2024 01-10-2024 9990590642 25-09-2024

24 SUIT FOR RECOVERY CS (COMM)/822/2024 01-10-2024 Sanjay Marwah Vs Pradeep Khanna Not Available

not available

20-09-2024

SH. VIDYA 
PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

NEW DELHI 
DISTRICT

SANJAY SONI Vs M/S PREXMA 
LTD

SANJAY 
KUMAR(P),

manoj.l968singh@g
mail.com

Sumit Raj Prajapati Vs Jitendra 
Kumar
 Mehta and Ors

Parth 
Bhatia(P),A(R),

prithu.garg@pgoffice.
in

IRC RUBBER COMPANY  through 
 AR Badal Sharma Vs
 QPAVE SOLUTI ONS PRIVATE 
LIMITED

Vikas 
Pandey(P),

pravinkumar9l)
(<t'gmail.com

M/S ANAND AND CO Vs UNION OF 
INDIA

POONAM 
PRASAD(P),

KUNWAR.CHANDR
ESH@GMAIL.COM

COSMOS RETAIL SOLUTIONS 
PRIVATE
 LIMITED Vs SUMANT AGGARWAL 
AND ORS

Navin Kumar 
Thakur(P),

@lex@legalsaviours.c
om

FUTURE ORGANIC PVT LTD Vs 
KRISHNA INDIA

LEKHA 
BHANDARI(P),

ekha.bhandari3@gm
ail.com

HERO FINCORP LTD Vs VIVEK
 LOGISTICS AND ORS

MAYANK 
MAHAJAN(P), / 

mayank_mahajan05
@yahoo.com

INSIGHT CUSTOMER CALL 
SOLUTIONS  
LIMITED Vs ZOOMCAR INDIA 
PRIVATE LIMITED

KARTIK  
MALHOTRA(P),

M/S CHARAK PATHOLOGY CLINIC 
THROUGH ITS SOLE PROP. DR. 
SEEMA AVTAR  VS.  M/S 
ENGINEERED FACILITY 
MANAGEMENT SERVICES

SH. RANJIT 
SINGH

INDIA OFFSET PRESSS / CENTRAL 
POOLUTION CONTROL BOARD

SH. ABHIJIT 
KUMAR

mailinbassociates.net 
MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW DELHI 
DISTRICT

Power To Power Skills Pvt Ltd Vs 
National Skill Development 
Corporation

Deepak Gaur(P),

advocatedeepakgaur
@outlook.com

Shrikant 
Lakhera(P),
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24 OBJECTION PETITION U/S 34 OMP (COMM)/207/2024 03-10-2024 8272918175 28-09-2024

24 SUIT FOR TRADEMARKS CS (COMM)/830/2024 04-10-2024 9810017859 26-09-2024

24 SUIT FOR RECOVERY CS (COMM)/828/2024 04-10-2024 9999347367 20-09-2024

24 SUIT FOR RECOVERY CS (COMM)/827/2024 04-10-2024 9999347367 20-09-2024

24 SUIT FOR RECOVERY CS (COMM)/829/2024 04-10-2024 9999347367 20-09-2024

24 OMP (I) (COMM)/282/2024 05-10-2024 9899793790 07-09-2024

24 OMP (I) (COMM)/281/2024 05-10-2024 9899793790 07-09-2024

24 OMP (I) (COMM)/280/2024 05-10-2024 9899793790 07-09-2024

MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW DELHI 
DISTRICT

Ms Padmanbh Health Care Pvt Ltd 
And Ors Vs Ms Engineered Facility 
Management Services

Krishna 
Yadav(P),

alkakrishna1204@gm
ail.com

Skullcandy Inc Vs Kishor 
Ghevarchand Sundesha Trading As 
Mobeeta

Shravan 
Bansal(P),

skbansalipr@gmail.c
om

Ashish Tyagi Vs Oxirich Developers 
And Promotors Pvt Ltd

Shantnu 
Aggarwal(P),

advshantnuagg2014
@gmail.com

Ashish Tyagi Vs Oxirich Lifestyle 
Homes Pvt Ltd

Shantnu 
Aggarwal(P),

advshantnuagg2014
@gmail.com

Ashish Tyagi Vs Oxirich Construction 
Pvt Ltd

Shantnu 
Aggarwal(P),

advshantnuagg2014
@gmail.com

PETITION U/S 9 OF 
ARBITRATION & CONCILIATION 
ACT

Hero Fincorp Limited Vs Varsha 
Fashions

Kunal 
Makhija(P),

kunalmakhija1@gmai
l.com

PETITION U/S 9 OF 
ARBITRATION & CONCILIATION 
ACT

Hero Fincorp Limited Vs Sai Ganesh 
Engineers

Kunal 
Makhija(P),

kunalmakhija1@gmai
l.com

PETITION U/S 9 OF 
ARBITRATION & CONCILIATION 
ACT

Hero Fincorp Limited Vs Maiwir 
Engineering Private Limited And Ors

Kunal 
Makhija(P),

kunalmakhija1@gmai
l.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
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FILING
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24 EXECUTIION PETITION Execution (Comm)/183/2024 05-10-2024 9810005591 07-09-2024

24 APPLICATION U/S 151 CPC Misc DJ/3495/2024 05-10-2024 Shashi Bala(P), 9971155677 27-09-2024

24 APPLICATION U/S 151 CPC Misc DJ/3496/2024 05-10-2024 Shashi Bala(P), 9971155677 27-09-2024

24 OBJECTION PETITION U/S 34 OMP (COMM)/208/2024 05-10-2024 Not Available

not available

03-10-2024

24 EXECUTIION PETITION Execution (Comm)/184/2024 05-10-2024 9810005591 07-09-2024

24 SUIT FOR TRADEMARKS CS (COMM)/833/2024 05-10-2024 Not Available

not available

04-10-2024

24 SUIT FOR TRADEMARKS CS (COMM)/838/2024 07-10-2024 Puma Se Vs Ashok Kumar 9810089304 28-09-2024

24 SUIT FOR RECOVERY CS (COMM)/840/2024 08-10-2024 9871019871 18-09-2024

MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW DELHI 
DISTRICT

Sunrise Freight Forwarders Pvt Ltd 
Vs Global Stones Pvt Ltd

Manish 
Kohli(P),

manishkohliandcomp
any@gmail.com

Rajeev Agnihotri Vs Multitex 
Filtration Engineers Pvt Ltd

steadfastcj@gmail.co
m

Rajeev Agnihotri Vs Multitex 
Filtration Engineers Pvt Ltd

steadfastcj@gmail.co
m

Wapcos India Ltd Vs The Designers 
Consortium

Rishabh 
Bafna(P),

Sunrise Freight Forwarders Pvt Ltd 
Vs Global Stones Pvt Ltd

Manish 
Kohli(P),

manishkohliandcomp
any@gmail.com

Zydus Wellness Products Ltd Vs Ms 
Garima Healthcare Pvt Ltd

Rahul 
Bhujbal(P),

Ranjan 
Narula(P),

rnarula@rnaip.com 
www.rnip.com

Ketan Bhatia Vs Vikas Kumar 
Srivastav

Harmesh 
Kumar(P),

advharmeshkr@gmai
l.com
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22

24 APPLICATION U/S 151 CPC Misc DJ/3515/2024 08-10-2024 9810059650

not available

03-10-2024

24 OMP (I) (COMM)/283/2024 09-10-2024 Ritwik Bahuguna Vs. Hindustan Fc Mukesh Sharma 9811630211 04-10-2024

24 SUIT FOR RECOVERY CS (COMM)/848/2024 15-10-2024 Devender Kumar Vs Ajay Verma 8447701038 25-09-2024

24 APPLICATION U/S 151 CPC Misc DJ/3550/2024 15-10-2024 Aditya Goel(P), 8587818418 08-10-2024

24 SUIT FOR RECOVERY CS (COMM)/852/2024 16-10-2024 9811320358

not available

03-08-2024

24 SUIT FOR RECOVERY CS (COMM)/851/2024 16-10-2024 9811320358

not available

03-08-2024

24 SUIT FOR RECOVERY CS (COMM)/853/2024 16-10-2024 9211326600 07-10-2024

24 SUIT FOR RECOVERY CS (COMM)/859/2024 18-10-2024 8126399945

bagat.k@gmail.com

10-10-2024

MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW DELHI 
DISTRICT

Rolls India Waste Management Pvt. 
Ltd. Vs. Pan India Infra Projects Pvt. 
Ltd.

Dr Anurag 
Kumar Agarwal

PETITION U/S 9 OF 
ARBITRATION & CONCILIATION 
ACT

mukesh29sharma75
@gmail.com

Abhishek 
Pandey(P),

abhishekpandey1038
@gmail.com

Union Of India Vs Inland World 
Logistics Pvt Ltd

goeladitya2011@gmai
l.com

M/S Equipment Planet Vs M/S Ac 
Shaikh Contractor

Suresh  
Singh(P),

M/S Equipment Planet Vs M/S 
Gannon Dunkerley Co Ltd

Suresh  
Singh(P),

B L Agro Industries Limited Vs Tasty 
Oil Products Private Limited

Rajesh 
Sharma(P),

rsharma17575@gmail
.com

Gangotri Electronics Pvt Ltd Vs 
Hitech Lights Ltd

Kartik 
Bhagat(P),
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REGISTRATION
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RESPONDENT NAME
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FILING

22

24 OBJECTION PETITION U/S 34 OMP (COMM)/215/2024 18-10-2024 Pramod Kumar Vs Axis Bank Not Available

not available

08-10-2024

24 SUIT FOR RECOVERY CS (COMM)/860/2024 18-10-2024 Achin Mittal(P), 9811112729 09-10-2024

24 OMP (I) (COMM)/285/2024 18-10-2024 9451447006 14-10-2024

24 EXECUTIION PETITION Execution (Comm)/191/2024 21-10-2024 9810566116 09-10-2024

24 OMP (I) (COMM)/290/2024 21-10-2024 9873347330 16-10-2024

24 OMP (I) (COMM)/291/2024 21-10-2024 9873347330 16-10-2024

24 OBJECTION PETITION U/S 34 OMP (COMM)/217/2024 22-10-2024 7032442135 07-10-2024

24 SUIT FOR RECOVERY CS (COMM)/865/2024 22-10-2024 State Bank Of India Vs Mamta Suchita Dixit(P),8896932838 13-10-2024

MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW DELHI 
DISTRICT

Manoj 
Gautam(P),

Microtek International Pvt Ltd Vs 
Sujit Kumar Mishra

achin.mittal13@gmail
.com

PETITION U/S 9 OF 
ARBITRATION & CONCILIATION 
ACT

M/S Innovation Technology By 
Design Private Limited Vs M/S 
Nimataya Infotech Private Limited

Prateek  
Kumar(P),

prateek221189@gmai
l.com

Gr Gupta Brothers Pvt Ltd Through 
Its Director Vs Mg Housing Pvt Ltd

Vikas 
Sharma(P),

advocatevikassharma
1@gmail.com

PETITION U/S 9 OF 
ARBITRATION & CONCILIATION 
ACT

Hero Fincorp Ltd Vs Lavisha Biotech 
Chemical Industry 1612

Mayank 
Mahajan(P),

mayank_mahajan05
@yahoo.com

PETITION U/S 9 OF 
ARBITRATION & CONCILIATION 
ACT

Hero Fincorp Ltd Vs K M S 
Enterprises Ans Ors 7237

Mayank 
Mahajan(P),

mayank_mahajan05
@yahoo.com

Delhi Transco Limited Vs Gupta 
Traders Through Its Proprietor Sh  
Vijay Prakash Gupta

Anubha 
Dhullia(P),

anubhadhulia@gmail
.com

agnihotrisuchita@gm
ail.com
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REGISTRATION
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22

24 SUIT FOR RECOVERY CS (COMM)/864/2024 22-10-2024 State Bank Of India Vs Vivek Katoch Not Available

not available

14-10-2024

24 APPLICATION U/S 151 CPC Misc DJ/3633/2024 23-10-2024 Aditya Goel(P), 9999220945 18-10-2024

24 SUIT FOR RECOVERY CS (COMM)/869/2024 23-10-2024 Priya Sarin Vs. Baljeet Singh Vishal Kumar 9871840374 18-10-2024

24 SUIT FOR RECOVERY CS (COMM)/873/2024 24-10-2024 9910225830

not available

18-10-2024

24 SUIT FOR RECOVERY CS (COMM)/878/2024 25-10-2024 State Bank Of India Vs Pinki Suchita Dixit(P),8896932838 20-10-2024

24 SUIT FOR RECOVERY CS (COMM)/879/2024 25-10-2024 9810017859 23-10-2024

24 OBJECTION PETITION U/S 34 OMP (COMM)/221/2024 26-10-2024 9899893624

not available

09-10-2024

24 SUIT FOR RECOVERY CS (COMM)/881/2024 26-10-2024 Not Available

not available

17-10-2024

MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW DELHI 
DISTRICT

Parmod Kumar 
Sachdeva(P),

Inland World Logistics Pvt Ltd Vs 
Union Of India

internationallegalnet
work@gmail.com

singhvishals123@gm
ail.com

Canara Bank Vs Mrs Versha Khurana 
Prop Of M/S Tanyra Foods

Krishan 
Kumar(P),

agnihotrisuchita@gm
ail.com

Levi Strauss And Company Vs Ashok 
Kumar John Doe

Shravan 
Bansal(P),

skbansalipr@gmail.c
om

Union Of India Through Its The 
General Manager Vs Ms Bansal 
Construction Co

Varun 
Rajpal(P),

State Bank Of India Vs Mr Gaurav 
Singh

Adaita Kumar  
Rout(P),



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
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ADVOCATE EMAIL 
ID

DATE OF E-
FILING

22

24 OBJECTION PETITION U/S 34 OMP (COMM)/222/2024 26-10-2024 Not Available

not available

23-10-2024

24 SUIT FOR RECOVERY CS (COMM)/880/2024 26-10-2024 9650011026

not available

21-10-2024

24 SUIT FOR RECOVERY CS (COMM)/884/2024 28-10-2024 9205922087 06-08-2024

24 OBJECTION PETITION U/S 34 OMP (COMM)/225/2024 28-10-2024 Alizaah Rais(P), Not Available

not available

23-10-2024

24 SUIT FOR TRADEMARKS CS (COMM)/885/2024 28-10-2024 9953394364 24-10-2024

23 SOUTH Misc Civil Case Misc DJ/2715/2024 16-10-2024 9899785517 08-10-2024

OMP (I) (COMM)/2523/202403-10-2024 8285002845 01-10-2024

OMP (I) (COMM)/2522/202403-10-2024 8285002845 01-10-2024

OMP (I) (COMM)/2518/2024 03-10-2024 8285002845 01-10-2024

OMP (I) (COMM)/2521/2024 03-10-2024 8285002845 01-10-2024

MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW DELHI 
DISTRICT

Venagro Nutrifoods Private Limited 
And Ors Vs Dhani Loans And 
Services Limited

Sanjana 
Mishra(P),

Ss Associates Services Pvt Ltd Vs 
M/S Iffco Tokio General Insurance 
Company Limited

Mehar Chand 
Premi(P),

State Bank Of India Vs Sarvesh 
Kumar

Siddharth 
Kumar 
Singhal(P),

adv.singhsiddharth@
gmail.com

C K Infrastructure Limited Vs 
National Highways And 
Infrastructure Development 
Corporation Limited

Hamdard National Foundation 
( India ) Vs Aht Hamdard Food 
Industries Llp

Shivendra 
Pratap Singh(P),

shivendra@theacmec
o.com

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

12, New Court 
Block-I

SHRI SAI ENTERPRISES Vs M/S 
FONTUS WATER PVT LTD

rajeev 
kapoor(P),

info@kandbpartners.
com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

IDFC FIRST BANK LTD Vs 
SHUBHAM  SINGH

SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

IDFC FIRST BANK LTD Vs DEV  
KUMAR

SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

IDFC FIRST BANK LTD Vs AJAY  
SINGH

SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

IDFC FIRST BANK LTD Vs VIJAY  
RAM

SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

23 SOUTH

OMP (I) (COMM)/2519/2024 03-10-2024 8285002845 01-10-2024

03-10-2024 8285002845 03-10-2024

04-10-2024 8285002845 03-10-2024

04-10-2024 8285002845 03-10-2024

OMP (I) (COMM)/2537/202404-10-2024 8285002845 03-10-2024

OMP (I) (COMM)/2539/202404-10-2024 8285002845 03-10-2024

OMP (I) (COMM)/2542/202404-10-2024 8285002845 03-10-2024

OMP (I) (COMM)/2541/2024 04-10-2024 8285002845 03-10-2024

OMP (I) (COMM)/2561/2024 05-10-2024 9643646534 04-10-2024

OMP (I) (COMM)/2565/202407-10-2024 9958726491 05-10-2024

07-10-2024 9958726491 05-10-2024

OMP (I) (COMM)/2563/202407-10-2024 9958726491 05-10-2024

Civil Suit CS (COMM)/475/2024 14-10-2024 9818570649

office@ira.law

09-10-2024

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

IDFC FIRST BANK LTD Vs ANIL  
KUMAR

SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/2520/2024 IDFC FIRST BANK LTD Vs VIRPAL  
SINGH

SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/2540/2024 IDFC FIRST BANK LTD Vs TINKU  
SANGWAN

SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/2538/2024 IDFC FIRST BANK LTD Vs 
SANTOSH  RAM

SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

IDFC FIRST BANK LTD Vs SANJAY  
SAINI

SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

IDFC FIRST BANK LTD Vs 
GOURAV KUMAR

SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

IDFC FIRST BANK LTD Vs 
SHOBHA  DEVI

SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

IDFC FIRST BANK LTD Vs 
KAMLESH  PASWAN

SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

KOTAK MAHINDRA BANK Vs 
DINESH KUMAR

parv 
mahajan(P),

parv.mahajan007@g
mail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

CNH Industrial Capital India Pvt Ltd 
Vs AJAY KUMAR MEENA

RAJESH 
JANGRA(P),

delhi.jangraadvocate
@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/2564/2024 CNH Industrial Capital India Pvt Ltd 
Vs PRADEEP KUMAR

RAJESH 
JANGRA(P),

delhi.jangraadvocate
@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

CNH Industrial Capital India Pvt Ltd 
Vs SUBHASH SINGH

RAJESH 
JANGRA(P),

delhi.jangraadvocate
@gmail.com

12, New Court 
Block-I

Max Healthcare Institute Limited Vs 
SRK MAX HOSPITAL

Kruttika 
Lakshmi(P),



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

23 SOUTH

OMP (I) (COMM)/2614/2024 14-10-2024 9958726491 09-10-2024

Misc Civil Case Misc DJ/2688/2024 14-10-2024 9407223688

admin@jslaw.in

09-10-2024

OMP (I) (COMM)/2618/202415-10-2024 7030378800 14-10-2024

Civil Suit CS (COMM)/478/2024 15-10-2024 14-10-2024

Civil Suit CS (COMM)/481/2024 16-10-2024 Prannoy Dey(P), 9873673124 15-10-2024

16-10-2024 9873347330 15-10-2024

16-10-2024 9873347330 15-10-2024

16-10-2024 9873347330 15-10-2024

OMP (I) (COMM)/2627/202416-10-2024 9873347330 15-10-2024

16-10-2024 9873347330 15-10-2024

16-10-2024 Axis Bank Ltd Vs SHAFIQA 1219 9873347330 15-10-2024

16-10-2024 9873347330 15-10-2024

OMP (I) (COMM)/2631/2024 16-10-2024 9873347330 15-10-2024

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

KOTAK MAHINDRA PRIME 
LIMITED Vs ALTAF HUSAIN

RAJESH 
JANGRA(P),

delhi.jangraadvocate
@gmail.com

12, New Court 
Block-I

Iffco Mc Crop Science Private 
Limited Through Its Authorized 
Representative Mr Nitin Kumar Jain 
Vs KISAN AGRI JUNCTION 
Through its Proprietor Anurag 
Singhal

Shubham 
Saigal(P),

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

YES BANK LIMITED Vs PRADHAN 
TRANSPORT

ANANJAY 
SINGH(P),

asaplegalandadvocate
s@gmail.com

12, New Court 
Block-I

Loreal Sa Vs YETISH KANTIBHAI 
SHEKHADA

Shravan 
Bansal(P),

26843455/329598
81

unitedmark@uniteda
ndunited.com

12, New Court 
Block-I

Ashwani Kumar Vs Tewari Cafe Pvt 
Ltd

prannoydey@gmail.c
om

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/2633/2024 Axis Bank Ltd Vs RAKESH  KUMAR 
4721

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/2629/2024 Axis Bank Ltd Vs VIPUL  CHOPRA 
3473

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/2626/2024 Axis Bank Ltd Vs CHANDER KANT 
3454

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Axis Bank Ltd Vs RANDEEP  SINGH 
7367

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) 
(COMM)/2630/2024

Axis Bank Ltd Vs ANIL  MASIH 1440MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/2632/2024 MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/2628/2024 Axis Bank Ltd Vs VIKASH  
JIJANIYA 7668

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Axis Bank Ltd Vs PARVINDER  
SINGH 4016

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

23 SOUTH

Civil Suit CS (COMM)/480/2024 16-10-2024 Manoj malik(P), 8800785766 15-10-2024

16-10-2024 J K YADAV(P), 9999855157 15-10-2024

OMP (I) (COMM)/2625/202416-10-2024 9958726491 15-10-2024

Execution Petition Execution (Comm)/108/2024 18-10-2024 8802218291 16-10-2024

OMP (I) (COMM)/2655/202418-10-2024 J K YADAV(P), 9999855157 16-10-2024

Civil Suit CS (COMM)/485/2024 19-10-2024 9910280608 18-10-2024

OMP (I) (COMM)/2773/2024 22-10-2024 9958726491 21-10-2024

OMP (I) (COMM)/2765/202421-10-2024 9811252038 19-10-2024

OMP (I) (COMM)/2711/2024 21-10-2024 Sunita Singh(P), 9871040589 19-10-2024

OMP (I) (COMM)/2710/2024 21-10-2024 Sunita Singh(P), 9871040589 19-10-2024

21-10-2024 8285002845 19-10-2024

21-10-2024 8285002845 19-10-2024

OMP (I) (COMM)/2707/202421-10-2024 8285002845 19-10-2024

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

12, New Court 
Block-I

INNOVATIONE INDIA PROJECTS 
LLP Vs RSP BUILD PROJECTS 
PRIVATE LIMITED service@diwanadvoca

es.com
12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/2624/2024 DHARA MOTOR FINANCE LTD Vs 
MOHAMMAD SHAHID

advjitenderyadav2017
@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Cnh Industrial Capital India Pvt Ltd 
Vs SUKHDEV SINGH

RAJESH 
JANGRA(P),

delhi.jangraadvocate
@gmail.com

12, New Court 
Block-I

sundaram finance Ltd Vs Laxmi 
Narayan

NITIN 
MEHTA(P),

advocate.mehtaassoci
ate09@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

DHARA MOTOR FINANCE LTD Vs 
NAHID HUSSAIN

advjitenderyadav2017
@gmail.com

12, New Court 
Block-I

SERVOTECH ELECTRICALS 
PRIVATE LIMITED Vs NISSHINBO 
COMPREHENSIVE PRECISION 
MACHINING GURGAON PRIVATE 
LIMITED

Rakesh 
Kumar(P),

rksharma54@gmail.c
om

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

KOTAK MAHINDRA PRIME LTD Vs 
RAJENDRA CHAUDHARY

RAJESH 
JANGRA(P),

delhi.jangraadvocate
@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

Ms Cholamandalam Investment And 
Finance Company Ltd Vs Ajit Singh

Ravi Shankar 
Garg(P),

advocatersgarg@gma
il.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

AXIS BANK LTD Vs PAWAN 
KUMAR

indolexlaw@gmail.co
m

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

AXIS BANK LTD Vs RAKESH 
KUMAR

indolexlaw@gmail.co
m

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/2708/2024 IDFC FIRST BANK LTD Vs SALMAN 
 KAYYUM

SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/2706/2024 IDFC FIRST BANK LTD Vs KARTA 
KISHAN SHARMA

SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

IDFC FIRST BANK LTD Vs GAURAV 
 ARORA

SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

23 SOUTH

21-10-2024 8285002845 19-10-2024

21-10-2024 8285002845 19-10-2024

21-10-2024 8285002845 19-10-2024

21-10-2024 8285002845 19-10-2024

OMP (I) (COMM)/2705/202421-10-2024 8285002845 19-10-2024

OMP (I) (COMM)/2701/2024 21-10-2024 8285002845 19-10-2024

21-10-2024 8285002845 19-10-2024

21-10-2024 8285002845 19-10-2024

21-10-2024 8285002845 19-10-2024

Civil Suit CS (COMM)/487/2024 21-10-2024 9818570649

office@ira.law

19-10-2024

OMP (I) (COMM)/2781/2024 23-10-2024 8285002845 22-10-2024

25-10-2024 Sunita Singh(P), 9871040589 24-10-2024

25-10-2024 9643646534 24-10-2024

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/2709/2024 IDFC FIRST BANK LTD Vs RAM  
VIR

SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/2703/2024 IDFC FIRST BANK LTD Vs SATVIR  
SINGH

SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/2704/2024 IDFC FIRST BANK LTD Vs SYED 
MOHAMMAD IMRAN ZAIDI

SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/2702/2024 IDFC FIRST BANK LTD Vs 
ABHISHEK  KHATRI

SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

IDFC FIRST BANK LTD Vs DINESH 
KUMAR DUBEY

SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

IDFC FIRST BANK LTD Vs BADAL  
SINGH

SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) 
(COMM)/2698/2024

IDFC FIRST BANK LTD Vs JYOTI  
PARDEEP

SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) 
(COMM)/2700/2024

IDFC FIRST BANK LTD Vs ARPIT  
TYAGI

SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/2699/2024 IDFC FIRST BANK LTD Vs OM  
PRAKASH

SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

MAX HEALTHCARE INSTITUTE 
LIMITED Vs IMAX 
MULTISPECIALITY HOSPITAL

Kruttika 
Lakshmi(P),

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

IDFC FIRST BANK LTD Vs CHAND  
KAMRUDDIN

SANJEEV 
PATHAK(P),

manjul.sood@srcsleg
al.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/2839/2024 AXIS BANK LTD Vs PARVINDER 
KUMAR

indolexlaw@gmail.co
m

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) 
(COMM)/2838/2024

KOTAK MAHINDRA BANK Vs 
SIKANDER TRADING COMPANY

parv 
mahajan(P),

parv.mahajan007@g
mail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

23 SOUTH

OMP (I) (COMM)/2837/202425-10-2024 8376049807 24-10-2024

25-10-2024 8376049807 24-10-2024

28-10-2024 YES BANK Vs ANILKUMAR 7030378800 26-10-2024

OMP (I) (COMM)/2851/2024 28-10-2024 YES BANK LTD Vs AJAY RAJESH 7030378800 26-10-2024

Civil Suit CS (COMM)/496/2024 28-10-2024 7503830431 26-10-2024

28-10-2024 7030378800 26-10-2024

28-10-2024 7030378800 26-10-2024

28-10-2024 9958726491 26-10-2024

Civil Suit CS (COMM)/501/2024 29-10-2024 28-10-2024

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

TOYOTA FINANCIAL SERVICES 
INDIA LIMITED Vs MOHAMMED 
MOUZEEM

DINESH  
JAIN(P),

advocateashok.1@gm
ail.ccom

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/2836/2024 TOYOTA FINANCIAL SERVICES 
INDIA LIMITED Vs JATAN 
MISHRA

DINESH  
JAIN(P),

advocateashok.1@gm
ail.ccom

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) 
(COMM)/2850/2024

ANANJAY 
SINGH(P),

asaplegalandadvocate
s@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

ANANJAY 
SINGH(P),

asaplegalandadvocate
s@gmail.com

12, New Court 
Block-I

Ripples Engineering Pvt Ltd Vs M/s 
Oriental Insurance Co Ltd

ARUN 
SAXENA(P),

arunlawyer1@gmail.c
om

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) 
(COMM)/2849/2024

yes bank Vs SHYAMBIR SINGH 
YADAV

ANANJAY 
SINGH(P),

asaplegalandadvocate
s@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) 
(COMM)/2848/2024

yes bank Vs MAX AUTOMOBILE 
CARRIERS

ANANJAY 
SINGH(P),

asaplegalandadvocate
s@gmail.com

12, New Court 
Block-I

U/s 9 of the Arbitration & 
Conciliation Act

OMP (I) (COMM)/2847/2024 PIRAMAL CAPITAL HOUSING 
FINANCE LIMITED Vs S ANANDHI

RAJESH 
JANGRA(P),

delhi.jangraadvocate
@gmail.com

12, New Court 
Block-I

Loreal Sa Vs ITALIYA PIYUSH 
RAMESHBHAI

Shravan 
Bansal(P),

26843455/329598
81

unitedmark@uniteda
ndunited.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

24 SOUTH Commercial OMP(I)(COMM)2526/2024 03.10.2024 9654926809 28.09.2024

Commercial OMP(I)(COMM)2525/2024 03.10.2024 9654926809 28.09.2024

Commercial CS(COMM)467/2024 03.10.2024 S.K.BANSAL 26843455 01.10.2024

Commercial OMP(I)(COMM)2529/2024 03.10.2024 9958726491 27.09.2024

Commercial OMP(I)(COMM)2528/2024 03.10.2024 9958726491 27.09.2024

Commercial OMP(I)(COMM)2527/2024 03.10.2024 9654926809 28.09.2024

Commercial OMP(I)(COMM)2524/2024 03.10.2024 9654926809 28.09.2024

Commercial CS(COMM) 469/2024 07.10.2024 9312274280 01.10.2024

Commercial CS(COMM) 470/2024 07.10.2024 9810771879 4.10.2024

Commercial OMP(I)(COMM)2579/2024 07.10.2024 9717028845 03.10.2024

Commercial OMP(I)(COMM)2578/2024 07.10.2024 9717028845 03.10.2024

Commercial OMP(I)(COMM)2573/2024 07.10.2024 9717028845 01.10.2024

Commercial OMP(I)(COMM)2574/2024 07.10.2024 9717028845 03.10.2024

MS. ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

6, New Court 
Block-I

AXIS BANK LTD Vs SARFRAJ 
ANSARI

ANUPAM 
SINGH

ANUPAMJSINGH@
GMAIL.COM

6, New Court 
Block-I

AXIS BANK LTD Vs SAGAR 
CHOUDHARY

ANUPAM 
SINGH

ANUPAMJSINGH@
GMAIL.COM

6, New Court 
Block-I

Loreal Sa Vs SURESHBHAI 
JASHMATBHAI TEJANI UNITEDMARK@UN

ITEDANDUNITED.C
OM

6, New Court 
Block-I

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs TANMOY SARKAR

RAJESH 
JANGRA

JANGRAADVOCATE
@GMAIL.COM

6, New Court 
Block-I

Toyota financial services India Ltd 
Vs CHARI GAJENDRA N

RAJESH 
JANGRA

JANGRAADVOCATE
@GMAIL.COM

6, New Court 
Block-I

AXIS BANK LTD Vs SABBIR 
AHMAD

ANUPAM 
SINGH

ANUPAMJSINGH@
GMAIL.COM

6, New Court 
Block-I

AXIS BANK LTD Vs SAQUIB 
ANSARI

ANUPAM 
SINGH

ANUPAMJSINGH@
GMAIL.COM

6, New Court 
Block-I

Max Smart Super Speciality Hospital 
Vs John James

VIJAY K 
SHARMA

VIJAYKSHARMAAD
V@YAHOO.CO.IN

6, New Court 
Block-I

THE PERFECT CHOICE Vs 
PURATOS FOOD INGREDIENTS 
INDIA PVT LTD

RAJNISH 
KUMAR

KUMARRAJNISH33
@GMAIL.COM

6, New Court 
Block-I

IDFC FIRST BANK LTD Vs 
HARIKESH KUMAR

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

IDFC FIRST BANK LTD Vs ATUL 
NARESH SAINI

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

IDFC FIRST BANK LTD Vs 
MUKESH KUMAR VERMA

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

IDFC FIRST BANK LTD Vs RENU 
DEVI

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

24 SOUTH

Commercial OMP(I)(COMM)2575/2024 07.10.2024 9717028845 03.10.2024

Commercial OMP(I)(COMM)2576/2024 07.10.2024 9717028845 03.10.2024

Commercial OMP(I)(COMM)2577/2024 07.10.2024 9717028845 03.10.2024

Commercial 08.10.2024 8860507980 30.09.2024

Commercial OMP(I)(COMM)2603/2024 08.10.2024 9717028845 03.10.2024

Commercial OMP(I)(COMM)2604/2024 08.10.2024 9717028845 03.10.2024

Commercial OMP(I)(COMM)2606/2024 08.10.2024 9717028845 03.10.2024

Commercial OMP(I)(COMM)2607/2024 08.10.2024 9958726491 05.10.2024

Commercial OMP(I)(COMM)2608/2024 08.10.2024 9958726491 05.10.2024

Commercial OMP(I)(COMM)2605/2024 08.10.2024 9717028845 03.10.2024

Commercial OMP(I)(COMM)2694/2024 15.10.2024 9990659331 09.10.2024

Commercial CS(COMM) 483/2024 16.10.2024 9311044228 09.10.2024

Commercial OMP(I)(COMM)2659/2024 18.10.2024 J.K.YADAV 9999855157 15.10.2024

MS. ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

6, New Court 
Block-I

IDFC FIRST BANK LTD Vs 
VISHWAJEET KUMAR SHAH

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

IDFC FIRST BANK LTD Vs 
YASHODHARA RAM NARAYAN 
SHARMA

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

IDFC FIRST BANK LTD Vs DEEPAK 
SANTOSH

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

CONTEMPT PETITION NO 
7/2024

Three N Products Pvt Ltd Vs Pritam 
Raj

UDDYAM 
MUKHERJEE

UDDAYAM.MUKHE
RJEE@GMAIL.COM

6, New Court 
Block-I

IDFC FIRST BANK LTD Vs 
MUKESH SAH

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

IDFC FIRST BANK LTD Vs TAPAN 
KUMAR HALDAR

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

IDFC FIRST BANK LTD Vs KEVIL 
ATUL TALSANIA

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

Cnh Industrial Capital India Pvt Ltd 
Vs KIMMAT GHILL

RAJESH 
JANGRA

JANGRAADVOCATE
@GMAIL.COM

6, New Court 
Block-I

Cnh Industrial Capital India Pvt Ltd 
Vs HUSSAIN ALI

RAJESH 
JANGRA

JANGRAADVOCATE
@GMAIL.COM

6, New Court 
Block-I

IDFC FIRST BANK LTD Vs GOVIND 
CHANDER

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

TRUSTLENDERS CAPITAL VS 
SUBHASH YADAV

AMIT KUMAR 
SINHA

KMPSPARTNER@G
MAIL.COM

6, New Court 
Block-I

GRACE ASSOCIATES VS ARJUN 
ENTERPRISES

NEERAJ KANT 
SINGH

NEERAJ.KANT82@
GMAIL.COM

6, New Court 
Block-I

DHARA MOTORS VS PRADEEP 
KUMAR ADVJITENDERYAD

AV2017@GMAIL.CO
M



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

24 SOUTH

Commercial OMP(I)(COMM)2660/2024 18.10.2024 7030378800 22.08.2024

Commercial OMP(I)(COMM)2661/2024 18.10.2024 YES BANK LTD VS JAIVEER SAINI 7030378800 12.08.2024

Commercial OMP(I)(COMM)2662/2024 18.10.2024 7030378800 13.08.2024

Commercial OMP(I)(COMM)2663/2024 18.10.2024 7030378800 13.08.2024

Commercial OMP(I)(COMM)2664/2024 18.10.2024 9811252038 07.10.2024

Commercial OMP(I)(COMM)2665/2024 18.10.2024 9811252038 07.10.2024

Commercial OMP(I)(COMM)2695/2024 19.10.2024 9643646534 03.10.2024

Commercial OMP(I)(COMM)2696/2024 19.10.2024 9643646534 03.10.2024

Commercial OMP(I)(COMM)2697/2024 19.10.2024 9643646534 03.10.2024

Commercial OMP(I)(COMM)2758/2024 21.10.2024 9873347330 14.10.2024

Commercial OMP(I)(COMM)2746/2024 21.10.2024 Axis Bank Ltd Vs ANJALI 9873347330 15.10.2024

Commercial OMP(I)(COMM)2753/2024 21.10.2024 Axis Bank Ltd Vs MAHAVIR SINGH 9873347330 15.10.2024

Commercial OMP(I)(COMM)2754/2024 21.10.2024 Axis Bank Ltd Vs RANDEEP SINGH 9873347330 15.10.2024

MS. ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

6, New Court 
Block-I

YES BANK LTD VS BALRAM BIR 
SINGH

ANANJAY 
SINGH ASAPLEGALANDAD

VOCATES@GMAIL.C
OM

6, New Court 
Block-I

ANANJAY 
SINGH ASAPLEGALANDAD

VOCATES@GMAIL.C
OM

6, New Court 
Block-I

YES BANK LTD VS IKRAM SHOKATANANJAY 
SINGH ASAPLEGALANDAD

VOCATES@GMAIL.C
OM

6, New Court 
Block-I

YES BANK LTD VS RASHMI 
VERMA

ANANJAY 
SINGH ASAPLEGALANDAD

VOCATES@GMAIL.C
OM

6, New Court 
Block-I

CHOLAMANDALAM INVESTMENT 
VS OMVEER SINGH

RAVI 
SHANKAR 
GARG ADVOCATERSGARG

@GMAIL.COM
6, New Court 
Block-I

CHOLAMANDALAM INVESTMENT 
VS MARUF F

RAVI 
SHANKAR 
GARG ADVOCATERSGARG

@GMAIL.COM
6, New Court 
Block-I

KOTAK MAHINDRA BANK VS 
VIRENDRA MOTORS

PARV 
MAHAJAN

PARV.MAHAJAN007
@GMAIL.COM

6, New Court 
Block-I

KOTAK MAHINDRA BANK VS 
SAVIN KUMAR

PARV 
MAHAJAN

PARV.MAHAJAN007
@GMAIL.COM

6, New Court 
Block-I

KOTAK MAHINDRA BANK VS 
RADHE SHYAM

PARV 
MAHAJAN

PARV.MAHAJAN007
@GMAIL.COM

6, New Court 
Block-I

Axis Bank Ltd Vs GURINDAR 
SINGH

MAYANK 
MAHAJAN

MAYANK_MAHAJA
N05@YAHOO.COM

6, New Court 
Block-I

MAYANK 
MAHAJAN

MAYANK_MAHAJA
N05@YAHOO.COM

6, New Court 
Block-I

MAYANK 
MAHAJAN

MAYANK_MAHAJA
N05@YAHOO.COM

6, New Court 
Block-I

MAYANK 
MAHAJAN

MAYANK_MAHAJA
N05@YAHOO.COM



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

24 SOUTH

Commercial OMP(I)(COMM)2755/2024 21.10.2024 Axis Bank Ltd Vs AMIT KUMAR 9873347330 15.10.2024

Commercial OMP(I)(COMM)2756/2024 21.10.2024 Axis Bank Ltd Vs HARESH KUMAR 9873347330 15.10.2024

Commercial OMP(I)(COMM)2757/2024 21.10.2024 Axis Bank Ltd Vs PARAMJIT SINGH 9873347330 15.10.2024

Commercial OMP(I)(COMM)2759/2024 21.10.2024 9717028845 03.10.2024

Commercial OMP(I)(COMM)2760/2024 21.10.2024 9717028845 03.10.2024

Commercial OMP(I)(COMM)2761/2024 21.10.2024 9717028845 03.10.2024

Commercial OMP(I)(COMM)2762/2024 21.10.2024 9717028845 03.10.2024

Commercial OMP(I)(COMM)2763/2024 21.10.2024 9717028845 03.10.2024

Commercial OMP(I)(COMM)2764/2024 21.10.2024 9717028845 03.10.2024

Commercial OMP(I)(COMM)2782/2024 23.10.2024 9717028845 19.10.2024

Commercial OMP(I)(COMM)2783/2024 23.10.2024 9717028845 19.10.2024

Commercial OMP(I)(COMM)2784/2024 23.10.2024 9717028845 19.10.2024

Commercial OMP(I)(COMM)2785/2024 23.10.2024 9717028845 19.10.2024

MS. ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

6, New Court 
Block-I

MAYANK 
MAHAJAN

MAYANK_MAHAJA
N05@YAHOO.COM

6, New Court 
Block-I

MAYANK 
MAHAJAN

MAYANK_MAHAJA
N05@YAHOO.COM

6, New Court 
Block-I

MAYANK 
MAHAJAN

MAYANK_MAHAJA
N05@YAHOO.COM

6, New Court 
Block-I

IDFC FIRST BANK LTD Vs RAJESH 
PRASAD GUPTA

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

IDFC FIRST BANK LTD Vs RAVI 
KUMAR

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

IDFC FIRST BANK LTD Vs RAKESH 
KAPURI

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

IDFC FIRST BANK LTD Vs RAHAM 
KUMAR

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

IDFC FIRST BANK LTD Vs MINTU 
PASWAN

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

IDFC FIRST BANK LTD Vs 
KANWAR PAL SAINI

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

IDFC FIRST BANK VS RAJEEV 
AVADHABIHARI

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

IDFC FIRST BANK VS VIKRAM 
SINGH

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

IDFC FIRST BANK VS SAJAL 
AGARWAL

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

IDFC FIRST BANK VS PARIKSHIT 
MAHENDRU

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

24 SOUTH

Commercial OMP(I)(COMM)2786/2024 23.10.2024 9717028845 19.10.2024

Commercial OMP(I)(COMM)2787/2024 23.10.2024 9717028845 19.10.2024

Commercial OMP(I)(COMM)2788/2024 23.10.2024 9717028845 19.10.2024

Commercial OMP(I)(COMM)2789/2024 23.10.2024 9717028845 19.10.2024

Commercial CS(COMM) 491/2024 23.10.2024 ABHAY SINGH 73894444445 14.10.2024

Commercial CS(COMM) 492/2024 23.10.2024 9415152494 23.10.2024

Commercial OMP(I)(COMM)2808/2024 23.10.2024 AXIS BANK LTD VS HARPREET SUNITA SINGH 9871040589 15.10.2024

Commercial OMP(I)(COMM)2815/2024 24.10.2024 HDFC BANK LTD VS NIYAJU 9717028845 20.08.2024

Commercial OMP(I)(COMM)2816/2024 24.10.2024 9717028845 19.10.2024

Commercial OMP(I)(COMM)2817/2024 24.10.2024 9717028845 19.10.2024

Commercial OMP(I)(COMM)2819/2024 24.10.2024 9873347330 21.10.2024

Commercial OMP(I)(COMM)2820/2024 24.10.2024 9643646534 22.10.2024

Commercial OMP(I)(COMM)2825/2024 25.10.2024 9958726491 09.10.2024

MS. ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

6, New Court 
Block-I

IDFC FIRST BANK VS SUMAN 
MALHOTRA

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

IDFC FIRST BANK VS NEERAJ 
KUMAR

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

IDFC FIRST BANK VS LALIT 
VERMA

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

IDFC FIRST BANK VS VINOD 
KUMAR JAIN

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

MILLENIUM CONSTRUCTION VS 
ENTERTAINMENT CITY

AS_LAWCHAMBER
@OUTLOOK.COM

6, New Court 
Block-I

GREAT VALUE PROJECTS INDIA 
LTD (COUNTER CLAIM)
Vs M/S REBOUND ACE INDIA PVT 
LTD

MUSKAN 
YADAV

MUSKAN@KASHYA
PCHAMBERS.COM

6, New Court 
Block-I

indolexlaw@gmail.co
m

6, New Court 
Block-I

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

IDFC FIRST BANK VS PRADEEP 
GAUTAM

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

IDFC FIRST BANK VS AMIT YADAVSANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

IDFC FIRST BANK VS DEEPAK 
SHARMA

MAYANK 
MAHAJAN

MAYANK_MAHAJA
N05@YAHOO.COM

6, New Court 
Block-I

KOTAK MAHINDRA BANK VS 
ANIL MADAN

PARV 
MAHAJAN

PARV.MAHAJAN007
@GMAIL.COM

6, New Court 
Block-I

kotak mahindra prime ltd Vs KAMAL 
A

RAJESH 
JANGRA

JANGRAADVOCATE
@GMAIL.COM



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

24 SOUTH

Commercial OMP(I)(COMM)2831/2024 25.10.2024 9958726491 19.10.2024

Commercial OMP(I)(COMM)2833/2024 25.10.2024 9958726491 19.10.2024

Commercial OMP(I)(COMM)2834/2024 25.10.2024 AXIS BANK LTD Vs IRFAN SUNITA SINGH 9871040589 19.10.2024

Commercial OMP(I)(COMM)2826/2024 25.10.2024 9958726491 15.10.2024

Commercial OMP(I)(COMM)2829/2024 25.10.2024 9958726491 15.10.2024

Commercial OMP(I)(COMM)2835/2024 25.10.2024 AXIS BANK LTD Vs INDERJEET SUNITA SINGH 9871040589 19.10.2024

Commercial CS(COMM) 495/2024 25.10.2024 9818076566 22.10.2024

Commercial OMP(I)(COMM)2832/2024 25.10.2024 9958726491 19.10.2024

Commercial OMP(I)(COMM)2824/2024 25.10.2024 9958726491 09.10.2024

Commercial OMP(I)(COMM)2827/2024 25.10.2024 9958726491 15.10.2024

Commercial OMP(I)(COMM)2828/2024 25.10.2024 9958726491 15.10.2024

Commercial OMP(I)(COMM)2830/2024 25.10.2024 9958726491 15.10.2024

Commercial CS(COMM) 498/2024 28.10.2024 S.K.BANSAL 26843455 26.10.2024

MS. ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

6, New Court 
Block-I

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs SIDDHARTH A 
JAMBHULKAR

RAJESH 
JANGRA

JANGRAADVOCATE
@GMAIL.COM

6, New Court 
Block-I

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs RAMAN SITARAM 
TORASKAR

RAJESH 
JANGRA

JANGRAADVOCATE
@GMAIL.COM

6, New Court 
Block-I

indolexlaw@gmail.co
m

6, New Court 
Block-I

Cnh Industrial Capital India Pvt Ltd 
Vs SUNNYDEIOL HOQUE

RAJESH 
JANGRA

JANGRAADVOCATE
@GMAIL.COM

6, New Court 
Block-I

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs JITESHKUMAR K 
SHAH

RAJESH 
JANGRA

JANGRAADVOCATE
@GMAIL.COM

6, New Court 
Block-I

indolexlaw@gmail.co
m

6, New Court 
Block-I

Anand Mando E Mobility Pvt Ltd Vs 
Hero Electric Vehicle Pvt Ltd

T.K.A.PADMAN
ABHAN PADMANABHANAS

SOCIATES@GMAIL.
COM

6, New Court 
Block-I

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs ABHAY DEODATTA 
GAIKWAD

RAJESH 
JANGRA

JANGRAADVOCATE
@GMAIL.COM

6, New Court 
Block-I

KOTAK MAHINDRA PRIME 
LIMITED Vs RAVI RAVI KUMAR

RAJESH 
JANGRA

JANGRAADVOCATE
@GMAIL.COM

6, New Court 
Block-I

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs RAJESH 
PARASNATH PAL

RAJESH 
JANGRA

JANGRAADVOCATE
@GMAIL.COM

6, New Court 
Block-I

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs POURNIMA 
RAVIRAJ KOTHAWALE

RAJESH 
JANGRA

JANGRAADVOCATE
@GMAIL.COM

6, New Court 
Block-I

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs BHAGWAN 
VINAYAK PHATERPEKAR

RAJESH 
JANGRA

JANGRAADVOCATE
@GMAIL.COM

6, New Court 
Block-I

PARLE PRODUCTS PVT VS 
PANKAJ CONFECTIONERY UNITEDMARK@UN

ITEDANDUNITED.C
OM



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

25 SOUTH Commercial OMP (I) (COMM)/2543/202404-10-2024 9717028845 28-09-2024

Commercial 04-10-2024 9873347330 01-10-2024

Commercial OMP (I) (COMM)/2547/202404-10-2024 9717028845 28-09-2024

Commercial 04-10-2024 9717028845 28-09-2024

Commercial OMP (I) (COMM)/2545/202404-10-2024 9717028845 28-09-2024

Commercial 04-10-2024 9717028845 28-09-2024

Commercial CS (COMM)/471/2024 07-10-2024 9811299960 02-10-2024

Commercial 07-10-2024 9717028845 28-09-2024

Commercial OMP (I) (COMM)/2581/2024 07-10-2024 9717028845 28-09-2024

Commercial 07-10-2024 9717028845 28-09-2024

Commercial 07-10-2024 9643646534 03-10-2024

Commercial OMP (I) (COMM)/2585/202407-10-2024 7030378800 04-10-2024

Commercial 07-10-2024 9958726491 30-09-2024

SH. SANDEEP 
YADAV

17, New Court 
Block-I

IDFC FIRST BANK LTD Vs SOURAV 
 SHAIL

SANJEEV 
PATHAK(P)

Litigaton@srcslegal.c
om

17, New Court 
Block-I

OMP (I) (COMM)/2548/2024 Axis Bank Ltd Vs PRADEEP KUMAR 
1795

MAYANK 
MAHAJAN(P) mayank 

_mahajan05@yahoo.
com

17, New Court 
Block-I

IDFC FIRST BANK LTD Vs NAHIM  
KHAN

SANJEEV 
PATHAK(P)

Litigaton@srcslegal.c
om

17, New Court 
Block-I

OMP (I) (COMM)/2546/2024 IDFC FIRST BANK LTD Vs 
GURVEER  SINGH

SANJEEV 
PATHAK(P)

Litigaton@srcslegal.c
om

17, New Court 
Block-I

IDFC FIRST BANK LTD Vs ROHIT  
CHANDESWAR

SANJEEV 
PATHAK(P)

Litigaton@srcslegal.c
om

17, New Court 
Block-I

OMP (I) (COMM)/2544/2024 IDFC FIRST BANK LTD Vs ARUN  
PODDAR

SANJEEV 
PATHAK(P)

Litigaton@srcslegal.c
om

17, New Court 
Block-I

Good Times corporate pvt limited Vs 
Realcare Building maintenance 
private Limited

Ravinder 
Tyagi(P)

advravinder87@gmai
l.com

17, New Court 
Block-I

OMP (I) 
(COMM)/2580/2024

IDFC FIRST BANK LTD Vs MANNU  
SINGH

SANJEEV 
PATHAK(P)

Litigaton@srcslegal.c
om

17, New Court 
Block-I

IDFC FIRST BANK LTD Vs 
JITENDRA KUMAR GUPTA

SANJEEV 
PATHAK(P)

Litigaton@srcslegal.c
om

17, New Court 
Block-I

OMP (I) (COMM)/2582/2024 IDFC FIRST BANK LTD Vs YOGESH 
 NARESH

SANJEEV 
PATHAK(P)

Litigaton@srcslegal.c
om

17, New Court 
Block-I

OMP (I) (COMM)/2586/2024 KOTAK MAHINDRA BANK Vs 
KULDEEP

Parv 
Mahajan(P)

parv.mahajan007@g
mail.com

17, New Court 
Block-I

YES BANK LIMITED Vs TEJ LAL 
PASWAN

ANANJAY 
SINGH(P)

asaplegalandadvocate
s@gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/2584/2024 Cnh Industrial Capital India Pvt Ltd 
Vs FAYJUL RAHMAN

RAJESH 
JANGRA(P)  

jangraadvocate@gma
il.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

25 SOUTH

Commercial 07-10-2024 9958726491 30-09-2024

Commercial CS (COMM)/474/2024 09-10-2024 9205089671 05-10-2024

Commercial Execution (Comm)/107/2024 09-10-2024 9654025754 08-10-2024

Commercial OMP (I) (COMM)/2615/2024 14-10-2024 9990659331 09-10-2024

Commercial 18-10-2024 9873347330 14-10-2024

Commercial 18-10-2024 9958726491 14-10-2024

Commercial OMP (I) (COMM)/2681/202418-10-2024 9873347330 11-10-2024

Commercial OMP (I) (COMM)/2679/202418-10-2024 9873347330 11-10-2024

Commercial OMP (I) (COMM)/2676/202418-10-2024 9873347330 11-10-2024

Commercial OMP (I) (COMM)/2677/2024 18-10-2024 Axis Bank Ltd Vs RAM  PAUL 7746 9873347330 11-10-2024

Commercial OMP (I) (COMM)/2674/202418-10-2024 9873347330 11-10-2024

Commercial 18-10-2024 9873347330 11-10-2024

Commercial OMP (I) (COMM)/2673/202418-10-2024 9873347330 11-10-2024

SH. SANDEEP 
YADAV

17, New Court 
Block-I

OMP (I) (COMM)/2583/2024 Cnh Industrial Capital India Pvt Ltd 
Vs RAJAT

RAJESH 
JANGRA(P)  

jangraadvocate@gma
il.com

17, New Court 
Block-I

BHHANU BHASKKAR Vs ARUN 
RAJ CHAUDHARY

Anshul 
Gupta(P)

angpartnerslawyers@
gmail.com

17, New Court 
Block-I

HEALTH CARE AT HOME INDIA 
PVT LTD Vs SATYAMA 
PHARMACEUTICALS AND ANR

Petal 
Chandhok(P)

petalchandhok@trust
legal.in

17, New Court 
Block-I

TRUSTLENDERS CAPITAL PVT 
LTD Vs VINOD NAGAR

Aditya 
Prasad(P)

kmpspartner@gmail.
com

17, New Court 
Block-I

OMP (I) 
(COMM)/2684/2024

Idfc First Bank Ltd Vs PRATIK 
JAGDISH 5582

MAYANK 
MAHAJAN(P) mayank 

_mahajan05@yahoo.
com

17, New Court 
Block-I

OMP (I) (COMM)/2683/2024 TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs FOF RATUBHAI 
PUJABHAI

RAJESH 
JANGRA(P)  

jangraadvocate@gma
il.com

17, New Court 
Block-I

Axis Bank Ltd Vs DEEPAK KUMAR 
MEHTA 8134

MAYANK 
MAHAJAN(P) mayank 

_mahajan05@yahoo.
com

17, New Court 
Block-I

Axis Bank Ltd Vs AMAN KUMAR 
SHARMA 4028

MAYANK 
MAHAJAN(P) mayank 

_mahajan05@yahoo.
com

17, New Court 
Block-I

Axis Bank Ltd Vs SUKHWINDER  
SINGH 3359

MAYANK 
MAHAJAN(P) mayank 

_mahajan05@yahoo.
com

17, New Court 
Block-I

MAYANK 
MAHAJAN(P) mayank 

_mahajan05@yahoo.
com

17, New Court 
Block-I

Axis Bank Ltd Vs RAJIV KUMAR 
5017

MAYANK 
MAHAJAN(P) mayank 

_mahajan05@yahoo.
com

17, New Court 
Block-I

OMP (I) (COMM)/2678/2024 Axis Bank Ltd Vs AARTI  KALIA 
5691

MAYANK 
MAHAJAN(P) mayank 

_mahajan05@yahoo.
com

17, New Court 
Block-I

Axis Bank Ltd Vs AMEEN  KHAN 
5324

MAYANK 
MAHAJAN(P) mayank 

_mahajan05@yahoo.
com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

25 SOUTH

Commercial OMP (I) (COMM)/2672/202418-10-2024 9873347330 11-10-2024

Commercial OMP (I) (COMM)/2671/2024 18-10-2024 9873347330 11-10-2024

Commercial OMP (I) (COMM)/2675/202418-10-2024 9873347330 11-10-2024

Commercial 18-10-2024 Iarc Vs Ashraf Ali 9599624216 15-10-2024

Commercial 18-10-2024 9958726491 15-10-2024

Commercial OMP (I) (COMM)/2667/202418-10-2024 9958726491 15-10-2024

Commercial 18-10-2024 9958726491 15-10-2024

Commercial CS (COMM)/484/2024 19-10-2024 9999600506 14-10-2024

Commercial OMP (I) (COMM)/2752/202421-10-2024 9958726491 15-10-2024

Commercial 21-10-2024 9958726491 15-10-2024

Commercial OMP (I) (COMM)/2749/202421-10-2024 9643646534 16-10-2024

Commercial OMP (I) (COMM)/2750/202421-10-2024 9643646534 16-10-2024

Commercial OMP (I) (COMM)/2751/2024 21-10-2024 9643646534 16-10-2024

SH. SANDEEP 
YADAV

17, New Court 
Block-I

Axis Bank Ltd Vs LOVELEEN  
SHOREY 1567

MAYANK 
MAHAJAN(P) mayank 

_mahajan05@yahoo.
com

17, New Court 
Block-I

Axis Bank Ltd Vs RACHNA  GUPTA 
8464

MAYANK 
MAHAJAN(P) mayank 

_mahajan05@yahoo.
com

17, New Court 
Block-I

Axis Bank Ltd Vs UMESH KUMAR 
SAHU 7855

MAYANK 
MAHAJAN(P) mayank 

_mahajan05@yahoo.
com

17, New Court 
Block-I

OMP (I) (COMM)/2670/2024 ASHIM  
BHATT(P)

ashim.bhattl7@gmail
.com

17, New Court 
Block-I

OMP (I) (COMM)/2669/2024 TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs JIYA TOURS AND 
TRAVELS

RAJESH 
JANGRA(P)  

jangraadvocate@gma
il.com

17, New Court 
Block-I

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs SAGAR SHIVAJI 
LATURKAR

RAJESH 
JANGRA(P)  

jangraadvocate@gma
il.com

17, New Court 
Block-I

OMP (I) 
(COMM)/2668/2024

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs ROHIT SANJAY 
PATIL

RAJESH 
JANGRA(P)  

jangraadvocate@gma
il.com

17, New Court 
Block-I

VINOD KUMARI Vs All India 
Institute of Medical Sciences

Deepak 
kumar(P)

deepakkumar0506@
gmail.com

17, New Court 
Block-I

KOTAK MAHINDRA PRIME LTD Vs 
KUNAL RANA

RAJESH 
JANGRA(P)  

jangraadvocate@gma
il.com

17, New Court 
Block-I

OMP (I) (COMM)/2748/2024 KOTAK MAHINDRA PRIME LTD Vs 
DEEPAK MITTAL

RAJESH 
JANGRA(P)  

jangraadvocate@gma
il.com

17, New Court 
Block-I

KOTAK MAHINDRA BANK Vs ANIL 
MADAN

Parv 
Mahajan(P)

parv.mahajan007@g
mail.com

17, New Court 
Block-I

KOTAK MAHINDRA BANK Vs 
VIRENDRA MOTARS TRANSPORT 
COMPANY

Parv 
Mahajan(P)

parv.mahajan007@g
mail.com

17, New Court 
Block-I

KOTAK MAHINDRA BANK Vs 
VIJAY KUMAR

Parv 
Mahajan(P)

parv.mahajan007@g
mail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

25 SOUTH

Commercial OMP (I) (COMM)/2744/202421-10-2024 9958726491 17-10-2024

Commercial OMP (I) (COMM)/2747/2024 21-10-2024 9958726491 17-10-2024

Commercial OMP (I) (COMM)/2726/202421-10-2024 9958726491 17-10-2024

Commercial OMP (I) (COMM)/2725/202421-10-2024 Sunita Singh(P) 16-10-2024

Commercial OMP (I) (COMM)/2724/202421-10-2024 AXIS BANK LTD Vs SATISH SINGH Sunita Singh(P) 16-10-2024

Commercial OMP (I) (COMM)/2723/202421-10-2024 9717028845 17-10-2024

Commercial OMP (I) (COMM)/2722/202421-10-2024 9717028845 17-10-2024

Commercial OMP (I) (COMM)/2721/2024 21-10-2024 9717028845 17-10-2024

Commercial OMP (I) (COMM)/2717/2024 21-10-2024 9717028845 17-10-2024

Commercial OMP (I) (COMM)/2718/2024 21-10-2024 9717028845 17-10-2024

Commercial OMP (I) (COMM)/2719/2024 21-10-2024 9717028845 17-10-2024

Commercial 21-10-2024 9717028845 17-10-2024

Commercial OMP (I) (COMM)/2716/2024 21-10-2024 9717028845 17-10-2024

SH. SANDEEP 
YADAV

17, New Court 
Block-I

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs HARISH BHOIR

RAJESH 
JANGRA(P)  

jangraadvocate@gma
il.com

17, New Court 
Block-I

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs AJAY PANDIT 
DONGARE

RAJESH 
JANGRA(P)  

jangraadvocate@gma
il.com

17, New Court 
Block-I

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs ALSHIFA 
FAIZUDDIN SHAIKH

RAJESH 
JANGRA(P)  

jangraadvocate@gma
il.com

17, New Court 
Block-I

AXIS BANK LTD Vs SANJEEV 
CHAUHAN

9871040589, 
8920586266

indolexlaw@gmail.co
m

17, New Court 
Block-I

9871040589, 
8920586266

indolexlaw@gmail.co
m

17, New Court 
Block-I

IDFC FIRST BANK LTD Vs 
CHAMAN  SINGH

SANJEEV 
PATHAK(P)

Litigaton@srcslegal.c
om

17, New Court 
Block-I

IDFC FIRST BANK LTD Vs 
KANWAR SINGH RANA

SANJEEV 
PATHAK(P)

Litigaton@srcslegal.c
om

17, New Court 
Block-I

IDFC FIRST BANK LTD Vs RAJU  
SURENDER

SANJEEV 
PATHAK(P)

Litigaton@srcslegal.c
om

17, New Court 
Block-I

IDFC FIRST BANK LTD Vs ROHIT  
KUMAR

SANJEEV 
PATHAK(P)

Litigaton@srcslegal.c
om

17, New Court 
Block-I

IDFC FIRST BANK LTD Vs 
RISHIPAL CHADDARAM NAGAR

SANJEEV 
PATHAK(P)

Litigaton@srcslegal.c
om

17, New Court 
Block-I

IDFC FIRST BANK LTD Vs AJEET 
SINGH CHAUHAN

SANJEEV 
PATHAK(P)

Litigaton@srcslegal.c
om

17, New Court 
Block-I

OMP (I) (COMM)/2720/2024 IDFC FIRST BANK LTD Vs ANITA 
RAM PRASAD

SANJEEV 
PATHAK(P)

Litigaton@srcslegal.c
om

17, New Court 
Block-I

IDFC FIRST BANK LTD Vs RAJIVE  
KUMAR

SANJEEV 
PATHAK(P)

Litigaton@srcslegal.c
om



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

25 SOUTH

Commercial OMP (I) (COMM)/2715/2024 21-10-2024 9717028845 17-10-2024

Commercial OMP (I) (COMM)/2714/2024 21-10-2024 9990659331 18-10-2024

Commercial CS (COMM)/488/2024 21-10-2024 Loreal Sa Vs PREM ENTERPRISE 18-10-2024

Commercial OMP (I) (COMM)/2713/2024 21-10-2024 J K YADAV(P) 9999855157 19-10-2024

Commercial CS (COMM)/493/2024 25-10-2024 CANARA BANK Vs ASHOK JAIN 9990577700 09-10-2024

Commercial 25-10-2024 9873347330 21-10-2024

Commercial OMP (I) (COMM)/2841/202425-10-2024 9873347330 21-10-2024

Commercial 25-10-2024 9643646534 21-10-2024

Commercial 25-10-2024 Sunita Singh(P) 23-10-2024

Commercial 25-10-2024 8376049807 24-10-2024

Commercial 25-10-2024 8376049807 24-10-2024

Commercial 25-10-2024 8376049807 24-10-2024

Commercial CS (COMM)/494/2024 25-10-2024 Canara Bank Vs DINESH PRASHAD 9990577700 22-10-2024

SH. SANDEEP 
YADAV

17, New Court 
Block-I

IDFC FIRST BANK LTD Vs 
SANDEEP  RAJPAL

SANJEEV 
PATHAK(P)

Litigaton@srcslegal.c
om

17, New Court 
Block-I

FUSION FINANCE LIMITED Vs 
SEEMA GARG

Aditya 
Prasad(P)

kmpspartner@gmail.
com

17, New Court 
Block-I

Shravan 
Bansal(P)

26843455,
32959881

unitedmark@uniteda
ndunited.com

17, New Court 
Block-I

DHARA MOTOR FINANCE LTD Vs 
RISHABH AGARWAL

advjitenderyadav2017
@gmail.com

17, New Court 
Block-I

KRISHAN 
KUMAR(P)

krishenkumar@gmail
.com

17, New Court 
Block-I

OMP (I) 
(COMM)/2840/2024

Axis Bank Ltd Vs RANDEEP SINGH 
3925

MAYANK 
MAHAJAN(P) mayank 

_mahajan05@yahoo.
com

17, New Court 
Block-I

Axis Bank Ltd Vs HIMANSHU 
KUMAR TIWARI

MAYANK 
MAHAJAN(P) mayank 

_mahajan05@yahoo.
com

17, New Court 
Block-I

OMP (I) (COMM)/2842/2024 KOTAK MAHINDRA BANK Vs 
VIJAY KUMAR

Parv 
Mahajan(P)

parv.mahajan007@g
mail.com

17, New Court 
Block-I

OMP (I) 
(COMM)/2846/2024

AXIS BANK LTD Vs DUSHYANT 
KUMAR

9871040589, 
8920586266

indolexlaw@gmail.co
m

17, New Court 
Block-I

OMP (I) (COMM)/2845/2024 TOYOTA FINANCIAL SERVICES 
INDIA LIMITED Vs SADEEKA 
MOHD SHAFI

DINESH  
JAIN(P)

advocateashok.1@gm
ail.com

17, New Court 
Block-I

OMP (I) 
(COMM)/2844/2024

TOYOTA FINANCIAL SERVICES 
INDIA LIMITED Vs RAJNI KANT

DINESH  
JAIN(P)

advocateashok.1@gm
ail.com

17, New Court 
Block-I

OMP (I) (COMM)/2843/2024 TOYOTA FINANCIAL SERVICES 
INDIA LIMITED Vs MOHIT 
MISHRA

DINESH  
JAIN(P)

advocateashok.1@gm
ail.com

17, New Court 
Block-I

KRISHAN 
KUMAR(P)

krishenkumar@gmail
.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

25 SOUTH

Commercial CS (COMM)/499/2024 28-10-2024 V K Maini Vs Saurav Kumar Ashok Goel(P) 9873815146

ip@ashokalaw.com

20-10-2024

Commercial 28-10-2024 9958726491 23-10-2024

Commercial CS (COMM)/500/2024 28-10-2024 8447688551 25-10-2024

Commercial OMP (COMM)/34/2024 28-10-2024 Shashi Kant(P) 9650881816 25-10-2024

Commercial OMP (I) (COMM)/2861/202428-10-2024 9958726491 23-10-2024

26 SOUTH Commercial CS (COMM)/479/2024 15-10-2024 9810573041

INFO@RRLEGAL.IN

09.10.2024

Commercial CS (COMM)/486/2024 19-10-2024 9953744141 15.10.2024

Commercial CS (COMM)/489/2024 21-10-2024 9711142200 17.10.2024

Commercial CS (COMM)/497/2024 28-10-2024 9250062361 26.10.2024

Commercial CS (COMM)/503/2024 04-11-2024 9971547353 28.10.2024

Commercial CS (COMM)/504/2024 04-11-2024 9811685334

NOT AVAILABLE

28.10.2024

Commercial EX/204/2024 19-10-2024 15.10.2024

Commercial Execution (Comm)/105/2024 05-10-2024 NOT AVAILABLE

NOT AVAILABLE

03.10.2024

SH. SANDEEP 
YADAV

17, New Court 
Block-I

17, New Court 
Block-I

OMP (I) (COMM)/2862/2024 Cnh Industrial Capital India Pvt Ltd 
Vs AAJAD MIYAN

RAJESH 
JANGRA(P)  

jangraadvocate@gma
il.com

17, New Court 
Block-I

Ankur trade links Pvt Ltd Vs Vaibhav 
Sharma

DIGVIJAY 
SINGH 
RANA(P) rana.digvijay1@gmail

com
17, New Court 
Block-I

RattanIndia Power Ltd Vs Techno 
Industries Private Limited

rajatnavet@hotmail.c
om

17, New Court 
Block-I

PIRAMAL CAPITAL HOUSING  
FINANCE LIMITED Vs AMIT 
KUMAR

RAJESH 
JANGRA(P)  

jangraadvocate@gma
il.com

SH. SANJEEV 
KUMAR SINGH, 
COMMERCIAL 
COURT.

29, New Court 
Block-II

Curium Pharma (India) Private 
Limited Vs Nayati Healthcare and 
Research NCR Private Limited

RAJESH 
RAI(P),

29, New Court 
Block-II

Puneet Bansal Vs M/s Royal Golf 
Link City Projects Pvt Ltd

Aditya Prakash 
Arora(P),

Aditya.jadelex@gmail
.com

29, New Court 
Block-II

CANARA BANK Vs SHARDA DEVI 
CHHABRA PROP SRI HARI FRUITS 
AND VEGETABLES

Sanjeev 
Chopra(P),

ch0pra6791@gmail.c
om

29, New Court 
Block-II

Punjab National Bank Through Its 
Authorized Officer Ajay Prakash Vs 
Vinayak Thankur

Sourav  
Bajaj(P),

bajajlawfirm1@gmail.
com

29, New Court 
Block-II

KARMIC EVENTS PVT LTD Vs NG 
EVENTS AND MARKETING

Ashim 
Shridhar(P),

ASHIM_SHRIDHAR
@HOTMAIL.COM

29, New Court 
Block-II

Sanjeev Kumar Vs Ascence 
consultancy sevices pvt Ltd

SATENDER 
KUMAR 
VASHISHT

29, New Court 
Block-II

SUNDARAM FINANCE LTD Vs 
SUMIT KUMAR

NITIN 
MEHTA(P),

9773667288, 
8802218291 ADVOCATE.MEHTA

ASSOCIATE09@GM
AIL.COM

29, New Court 
Block-II

GENETIC CONSTRUCTION Vs 
TARC LIMITED AND ANR

NITESH 
KUMAR(P),



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

26 SOUTH

Commercial Execution (Comm)/110/2024 28-10-2024 EIH LIMITED Vs RAJAN HOODA 9810076398 25.10.2024

Commercial Misc DJ/2697/2024 18-10-2024 Chaudhary Dev Vs Canara Bank 9910068903

NOT AVAILABLE

15.10.2024

Commercial OMP (COMM)/33/2024 22-10-2024 9717413994 19.10.2024

Commercial 04-10-2024 8285002852 28.09.2024

Commercial 04-10-2024 8285002852 28.09.2024

Commercial OMP (I) (COMM)/2552/202404-10-2024 8285002852 28.09.2024

Commercial OMP (I) (COMM)/2553/202404-10-2024 8285002852 28.09.2024

Commercial OMP (I) (COMM)/2554/202404-10-2024 8285002852 28.09.2024

Commercial OMP (I) (COMM)/2555/202404-10-2024 8285002852 28.09.2024

Commercial OMP (I) (COMM)/2556/202404-10-2024 8285002852 28.09.2024

Commercial OMP (I) (COMM)/2557/2024 04-10-2024 8285002852 28.09.2024

Commercial OMP (I) (COMM)/2558/202404-10-2024 9958726491 01.10.2024

Commercial OMP (I) (COMM)/2559/202404-10-2024 8285002852 28.09.2024

SH. SANJEEV 
KUMAR SINGH, 
COMMERCIAL 
COURT.

29, New Court 
Block-II

ABHISHEK 
SHARMA(P),

info@nmslawyers.co
m

29, New Court 
Block-II

Girish Kumar 
Sharma(P),

29, New Court 
Block-II

Delhi Development Authority Vs 
Subhash Chander

Karanjot  
Singh(P),

admin@ksmchamber
s.com

29, New Court 
Block-II

OMP (I) (COMM)/2549/2024 IDFC FIRST BANK LTD Vs UMED 
JEET RAM

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

OMP (I) (COMM)/2550/2024 IDFC FIRST BANK LTD Vs 
SATENDRA  BABU

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

IDFC FIRST BANK LTD Vs SURAJ  
RAM

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

IDFC FIRST BANK LTD Vs 
SANDEEP  SINGH

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

IDFC FIRST BANK LTD Vs ROHIT  
RAMSEVAK

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

IDFC FIRST BANK LTD Vs RAM 
SWAROOP UPADHYAY

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

IDFC FIRST BANK LTD Vs NAVEEN 
 DAL

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

IDFC FIRST BANK LTD Vs 
NIRNJAN  KUMAR

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

Cnh Industrial Capital India Pvt Ltd 
Vs RAKESH

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

IDFC FIRST BANK LTD Vs RAJESH  
CHAUDHARY

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

26 SOUTH

Commercial 04-10-2024 8285002852 28.09.2024

Commercial OMP (I) (COMM)/2562/202405-10-2024 9643646534 03.10.2024

Commercial OMP (I) (COMM)/2593/202407-10-2024 9958726491 30.09.2024

Commercial 07-10-2024 9958726491 30.09.2024

Commercial OMP (I) (COMM)/2595/202407-10-2024 9958726491 30.09.2024

Commercial 07-10-2024 9958726491 30.09.2024

Commercial OMP (I) (COMM)/2597/202407-10-2024 70303 78800 04.10.2024

Commercial OMP (I) (COMM)/2616/2024 14-10-2024 9990659331 09.10.2024

Commercial 16-10-2024 J K YADAV(P), 9999855157 15.10.2024

Commercial OMP (I) (COMM)/2635/202416-10-2024 Axis Bank Ltd Vs AMIT  SINGH 9643646534 11.10.2024

Commercial 16-10-2024 9643646534 11.10.2024

Commercial OMP (I) (COMM)/2637/202416-10-2024 Axis Bank Ltd Vs PANKAJ  KUMAR 9643646534 11.10.2024

Commercial 16-10-2024 Axis Bank Ltd Vs VISHAL 9643646534 11.10.2024

SH. SANJEEV 
KUMAR SINGH, 
COMMERCIAL 
COURT.

29, New Court 
Block-II

OMP (I) (COMM)/2560/2024 IDFC FIRST BANK LTD Vs 
RACHNA  DEVI

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
VIJAY KUMAR

parv 
mahajan(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

Cnh Industrial Capital India Pvt Ltd 
Vs JAGJIT SINGH ATWAL

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

OMP (I) (COMM)/2594/2024 Cnh Industrial Capital India Pvt Ltd 
Vs JAYRAM KAPTAN SINGH

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

Cnh Industrial Capital India Pvt Ltd 
Vs PYAR SINGH

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

OMP (I) (COMM)/2596/2024 Cnh Industrial Capital India Pvt Ltd 
Vs DAVINDER SINGH

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

YES BANK LIMITED Vs MANOJ 
SHARMA

ANANJAY 
SINGH(P), ASAPLEGALANDAD

VOCATES@GMAIL.C
OM

29, New Court 
Block-II

TRUSTLENDERS CAPITAL PVT 
LTD Vs MANISH KUMAR GUPTA

Amit Kumar 
Sinha (P)

kmpspartner@gmail.
com

29, New Court 
Block-II

OMP (I) (COMM)/2634/2024 DHARA MOTOR FINANCE LTD Vs 
MANPREET SINGH ADVJITENDERYAD

AV2017@GMAIL.CO
M

29, New Court 
Block-II

MAYANK 
MAHAJAN(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

OMP (I) (COMM)/2636/2024 Axis Bank Ltd Vs RAJINDER  
KUMAR

MAYANK 
MAHAJAN(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

MAYANK 
MAHAJAN(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

OMP (I) (COMM)/2638/2024 MAYANK 
MAHAJAN(P),

parv.mahajan007@g
mail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

26 SOUTH

Commercial 16-10-2024 9643646534 11.10.2024

Commercial 16-10-2024 Axis Bank Ltd Vs SUKHRAJ  SINGH 9643646534 11.10.2024

Commercial OMP (I) (COMM)/2641/2024 16-10-2024 Axis Bank Ltd Vs RAJ  KAUR 9643646534 11.10.2024

Commercial 16-10-2024 9958726491 14.10.2024

Commercial 16-10-2024 9958726491 14.10.2024

Commercial 16-10-2024 9958726491 14.10.2024

Commercial 16-10-2024 9958726491 14.10.2024

Commercial 16-10-2024 9643646534 14.10.2024

Commercial 18-10-2024 J K YADAV(P), 9999855157 15.10.2024

Commercial OMP (I) (COMM)/2727/2024 21-10-2024 9999855157 19.10.2024

Commercial OMP (I) (COMM)/2728/202421-10-2024 8285002852 17.10.2024

Commercial OMP (I) (COMM)/2729/202421-10-2024 8285002852 17.10.2024

Commercial 21-10-2024 8285002852 17.10.2024

SH. SANJEEV 
KUMAR SINGH, 
COMMERCIAL 
COURT.

29, New Court 
Block-II

OMP (I) (COMM)/2639/2024 Axis Bank Ltd Vs AMIT KUMAR 
DHIMAN

MAYANK 
MAHAJAN(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

OMP (I) 
(COMM)/2640/2024

MAYANK 
MAHAJAN(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

MAYANK 
MAHAJAN(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

OMP (I) (COMM)/2642/2024 TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs SACHIN L BHOIR

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

OMP (I) (COMM)/2643/2024 TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs UMESH 
SAMARJEET YADAV

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

OMP (I) (COMM)/2644/2024 TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs JEHABHAI 
SHANKARBHAI PARMAR

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

OMP (I) (COMM)/2645/2024 TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs VISHAL BALASO 
MANE

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

OMP (I) (COMM)/2646/2024 Idfc First Bank Ltd Vs gill sandhu 
transport co

MAYANK 
MAHAJAN(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

OMP (I) (COMM)/2666/2024 DHARA MOTOR FINANCE LTD Vs 
SAKIV ALI ADVJITENDERYAD

AV2017@GMAIL.CO
M

29, New Court 
Block-II

DHARA MOTOR FINANCE LTD Vs 
SHADAB

JITENDER  
KUMAR  
YADAV(P),

ADVJITENDERYAD
AV2017@GMAIL.CO
M

29, New Court 
Block-II

IDFC FIRST BANK LTD Vs 
PRADEEP KUMAR PAHADIWAL

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

IDFC FIRST BANK LTD Vs 
SHASHANK  CHAUHAN

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

OMP (I) (COMM)/2730/2024 IDFC FIRST BANK LTD Vs AMAN  
RATHEE

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

26 SOUTH

Commercial OMP (I) (COMM)/2731/2024 21-10-2024 8285002852 17.10.2024

Commercial OMP (I) (COMM)/2732/202421-10-2024 8285002852 17.10.2024

Commercial OMP (I) (COMM)/2733/202421-10-2024 8285002852 17.10.2024

Commercial OMP (I) (COMM)/2734/202421-10-2024 8285002852 17.10.2024

Commercial OMP (I) (COMM)/2735/202421-10-2024 8285002852 17.10.2024

Commercial OMP (I) (COMM)/2736/202421-10-2024 8285002852 17.10.2024

Commercial OMP (I) (COMM)/2737/2024 21-10-2024 8285002852 17.10.2024

Commercial OMP (I) (COMM)/2738/202421-10-2024 AXIS BANK LTD Vs JAMSIDA Sunita Singh(P), 16.10.2024

Commercial OMP (I) (COMM)/2739/202421-10-2024 Sunita Singh(P), 16.10.2024

Commercial 21-10-2024 9958726491 17.10.2024

Commercial OMP (I) (COMM)/2741/2024 21-10-2024 9958726491 17.10.2024

Commercial OMP (I) (COMM)/2742/202421-10-2024 9958726491 17.10.2024

Commercial OMP (I) (COMM)/2743/202421-10-2024 9958726491 17.10.2024

SH. SANJEEV 
KUMAR SINGH, 
COMMERCIAL 
COURT.

29, New Court 
Block-II

IDFC FIRST BANK LTD Vs VINAY  
DAGAR

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

IDFC FIRST BANK LTD Vs HARISH  
KUMAR

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

IDFC FIRST BANK LTD Vs 
SHALEEN  SHARMA

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

IDFC FIRST BANK LTD Vs ROHIT  
NAGAR

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

IDFC FIRST BANK LTD Vs MANOJ  
KUMAR

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

IDFC FIRST BANK LTD Vs VINOD 
KUMAR PANDEY

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

IDFC FIRST BANK LTD Vs AJAY 
KUMAR CHOUDHARY

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

9871040589 / 
8920586266

INDOLEXLAW@GM
AIL.COM

29, New Court 
Block-II

AXIS BANK LTD Vs SUKHBIR 
SINGH YADAV

9871040589 / 
8920586266

INDOLEXLAW@GM
AIL.COM

29, New Court 
Block-II

OMP (I) (COMM)/2740/2024 TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs SHEETAL RAVI 
KATARIYA

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs AMOL NAMDEO 
MALI

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs DARBAR NAVUBHA 
MANUBHA

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs SANDEEP KAILAS 
AGRKAR

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

26 SOUTH

Commercial OMP (I) (COMM)/2745/202421-10-2024 9958726491 17.10.2024

Commercial OMP (I) (COMM)/2778/202422-10-2024 9643646534 21.10.2024

Commercial OMP (I) (COMM)/2779/2024 22-10-2024 9643646534 21.10.2024

Commercial 22-10-2024 9990659331 19.10.2024

Commercial OMP (I) (COMM)/2797/2024 23-10-2024 9643646534 21.10.2024

Commercial 23-10-2024 9643646534 21.10.2024

Commercial OMP (I) (COMM)/2799/202423-10-2024 8285002852 21.10.2024

Commercial 23-10-2024 9643646534 21.10.2024

Commercial OMP (I) (COMM)/2801/202423-10-2024 9643646534 21.10.2024

Commercial 28-10-2024 9958726491 23.10.2024

Commercial 28-10-2024 70303 78800 26.10.2024

Commercial 28-10-2024 8376049807 24.10.2024

Commercial OMP (I) (COMM)/2855/202428-10-2024 8376049807 24.10.2024

SH. SANJEEV 
KUMAR SINGH, 
COMMERCIAL 
COURT.

29, New Court 
Block-II

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs RAMAN SITARAM 
TORASKAR

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

Idfc First Bank Ltd Vs ASHISH 
KUMAR 3665

MAYANK 
MAHAJAN(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

Idfc First Bank Ltd Vs PRAMOD 
GUPTA 3998

MAYANK 
MAHAJAN(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

OMP (I) (COMM)/2780/2024 ELECTRONICA FINANCE LIMITED 
Vs ONKAR ENTERPRISES

AMIT KUMAR 
SINHA(P),

kmpspartner@gmail.
com

29, New Court 
Block-II

Axis Bank Ltd Vs SUNIL KUMAR 
YADAV 5116

MAYANK 
MAHAJAN(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

OMP (I) (COMM)/2798/2024 Idfc First Bank Ltd Vs MANISH 
BANSAL 5924

MAYANK 
MAHAJAN(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

IDFC FIRST BANK LTD Vs 
SHRINIWAS  JAGDISH

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

OMP (I) 
(COMM)/2800/2024

Axis Bank Ltd Vs PARGAT SINGH 
3318

MAYANK 
MAHAJAN(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

KOTAK MAHINDRA BANK Vs 
VIRENDRA MOTARS TRANSPORT 
COMPANY

parv 
mahajan(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

OMP (I) (COMM)/2852/2024 PIRAMAL CAPITAL HOUSING 
FINANCE LIMITED Vs GURDEEP 
SINGH

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

OMP (I) (COMM)/2853/2024 yes bank Vs MUKESH SATBIR 
SINGH

ANANJAY 
SINGH(P), ASAPLEGALANDAD

VOCATES@GMAIL.C
OM

29, New Court 
Block-II

OMP (I) (COMM)/2854/2024 TOYOTA FINANCIAL SERVICES 
INDIA LIMITED Vs PRINCE 
SATIJA

DINESH  
JAIN(P),

advocateashok.1@gm
ail.com

29, New Court 
Block-II

TOYOTA FINANCIAL SERVICES 
INDIA LIMITED Vs INDRA PAL 
SINGH YADAV

DINESH  
JAIN(P),

advocateashok.1@gm
ail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

26 SOUTH

Commercial 28-10-2024 8376049807 24.10.2024

Commercial OMP (I) (COMM)/2857/202428-10-2024 8376049807 24.10.2024

Commercial 28-10-2024 8376049807 24.10.2024

Commercial 28-10-2024 9643646534 24.10.2024

Commercial 28-10-2024 AXIS BANK LTD Vs PRATAP BEDI Sunita Singh(P), 24.10.2024

Commercial 29-10-2024 yes bank Vs PAWAN KUMAR 70303 78800 26.10.2024

Commercial 29-10-2024 yes bank Vs SANJAY BUILDERS 70303 78800 26.10.2024

Commercial 04-11-2024 Yes Bank Vs RASID KHAN 70303 78800 29.10.2024

27 SOUTH Commercial Misc DJ/2679/2024 01-10-2024 9838660707 27-09-2024

Commercial CS (COMM)/466/2024 01-10-2024 State Bank Of India Vs PRATAP 9999132159 28-09-2024

Commercial OMP (I) (COMM)/2516/2024 01-10-2024 9958726491 25-09-204

SH. SANJEEV 
KUMAR SINGH, 
COMMERCIAL 
COURT.

29, New Court 
Block-II

OMP (I) (COMM)/2856/2024 TOYOTA FINANCIAL SERVICES 
INDIA LIMITED Vs TUSHAR GOEL

DINESH  
JAIN(P),

advocateashok.1@gm
ail.com

29, New Court 
Block-II

TOYOTA FINANCIAL SERVICES 
INDIA LIMITED Vs AMIT B

DINESH  
JAIN(P),

advocateashok.1@gm
ail.com

29, New Court 
Block-II

OMP (I) (COMM)/2858/2024 TOYOTA FINANCIAL SERVICES 
INDIA LIMITED Vs VIRENDRA 
SINGH RATHORE

DINESH  
JAIN(P),

advocateashok.1@gm
ail.com

29, New Court 
Block-II

OMP (I) (COMM)/2859/2024 KOTAK MAHINDRA BANK Vs 
VIJAY KUMAR

parv 
mahajan(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

OMP (I) 
(COMM)/2860/2024

9871040589 / 
8920586266

INDOLEXLAW@GM
AIL.COM

29, New Court 
Block-II

OMP (I) (COMM)/2863/2024 ANANJAY 
SINGH(P), ASAPLEGALANDAD

VOCATES@GMAIL.C
OM

29, New Court 
Block-II

OMP (I) 
(COMM)/2864/2024

ANANJAY 
SINGH(P), ASAPLEGALANDAD

VOCATES@GMAIL.C
OM

29, New Court 
Block-II

OMP (I) (COMM)/2874/2024 ANANJAY 
SINGH(P), ASAPLEGALANDAD

VOCATES@GMAIL.C
OM

SH. LOKESH 
KUMAR SHARMA, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

40, New Court 
Block-II

MAHESH EDIBLE OIL 
INDUSTRIES LIMITED A 
COMPANY Vs MAHENDRA 
PRASAD KESHRI PROPRIETOR OF 
MAHENDRA TRADERS OlL 
SECTION

Varnika 
Bajaj(P),

varnikabajajadvocate
@gmail.com

40, New Court 
Block-II

ADAITA 
KUMAR  
ROUT(P),

adkroutadvocate@gm
ail.com

40, New Court 
Block-II

Cnh Industrial Capital India Pvt Ltd 
Vs BUTA SINGH

RAJESH 
JANGRA(P),

jangraadvocate@gma
ilc.om



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

27 SOUTH

Commercial OMP (I) (COMM)/2515/2024 01-10-2024 9958726491 25-09-204

Commercial OMP (I) (COMM)/2514/2024 01-10-2024 9958726491 25-09-204

Commercial OMP (I) (COMM)/2513/2024 01-10-2024 9958726491 25-09-204

Commercial OMP (I) (COMM)/2512/2024 01-10-2024 9958726491 25-09-204

Commercial OMP (I) (COMM)/2517/2024 01-10-2024 9958726491 25-09-204

Commercial OMP (I) (COMM)/2535/202403-10-2024 9958726491 25-09-204

Commercial 03-10-2024 9958726491 25-09-204

Commercial OMP (I) (COMM)/2532/202403-10-2024 9958726491 25-09-204

Commercial OMP (I) (COMM)/2536/202403-10-2024 9958726491 25-09-204

SH. LOKESH 
KUMAR SHARMA, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

40, New Court 
Block-II

Cnh Industrial Capital India Pvt Ltd 
Vs BHUPENDRA DUBE

RAJESH 
JANGRA(P),

jangraadvocate@gma
ilc.om

40, New Court 
Block-II

Cnh Industrial Capital India Pvt Ltd 
Vs RAKESH

RAJESH 
JANGRA(P),

jangraadvocate@gma
ilc.om

40, New Court 
Block-II

Cnh Industrial Capital India Pvt Ltd 
Vs KRIPAL SINGH

RAJESH 
JANGRA(P),

jangraadvocate@gma
ilc.om

40, New Court 
Block-II

Cnh Industrial Capital India Pvt Ltd 
Vs RUPENDRA YADAV

RAJESH 
JANGRA(P),

jangraadvocate@gma
ilc.om

40, New Court 
Block-II

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs SHABBIR PATHAN

RAJESH 
JANGRA(P),

jangraadvocate@gma
ilc.om

40, New Court 
Block-II

PIRAMAL CAPITAL AND HOUSING 
FINANCE LIMITED Vs ABHISHEK 
SINGH

RAJESH 
JANGRA(P),

jangraadvocate@gma
ilc.om

40, New Court 
Block-II

OMP (I) (COMM)/2530/2024 KOTAK MAHINDRA PRIME LTD Vs 
DEEPAK KUMAR SHARMA

RAJESH 
JANGRA(P),

jangraadvocate@gma
ilc.om

40, New Court 
Block-II

KOTAK MAHINDRA PRIME LTD Vs 
Ajay Kumar

RAJESH 
JANGRA(P),

jangraadvocate@gma
ilc.om

40, New Court 
Block-II

Cnh Industrial Capital India Pvt Ltd 
Vs MILESTONE TRADEX

RAJESH 
JANGRA(P),

jangraadvocate@gma
ilc.om



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

27 SOUTH

Commercial OMP (I) (COMM)/2533/202403-10-2024 9958726491 25-09-204

Commercial OMP (I) (COMM)/2534/202403-10-2024 9958726491 25-09-204

Commercial OMP (I) (COMM)/2531/2024 03-10-2024 9958726491 25-09-204

Commercial CS (COMM)/468/2024 04-10-2024 1149066440 03-10-2024

Commercial OMP (I) (COMM)/2592/202407-10-2024 9958726491 25-09-204

Commercial OMP (I) (COMM)/2572/202407-10-2024 9717028845 03-10-2024

Commercial OMP (I) (COMM)/2587/202407-10-2024 9958726491 25-09-204

Commercial 07-10-2024 9958726491 25-09-204

Commercial 07-10-2024 9958726491 25-09-204

SH. LOKESH 
KUMAR SHARMA, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

40, New Court 
Block-II

KOTAK MAHINDRA PRIME LTD Vs 
SHUBHAM SINGH

RAJESH 
JANGRA(P),

jangraadvocate@gma
ilc.om

40, New Court 
Block-II

KOTAK MAHINDRA PRIME LTD Vs 
JUGAL M

RAJESH 
JANGRA(P),

jangraadvocate@gma
ilc.om

40, New Court 
Block-II

KOTAK MAHINDRA PRIME LTD Vs 
Adesh Kumar

RAJESH 
JANGRA(P),

jangraadvocate@gma
ilc.om

40, New Court 
Block-II

The Interior Hub Vs WITS Interior 
Private Limited

Abhishek  
Yadav(P),

associates@ayaassoci
ates.in

40, New Court 
Block-II

Cnh Industrial Capital India Pvt Ltd 
Vs ANKIT

RAJESH 
JANGRA(P),

jangraadvocate@gma
ilc.om

40, New Court 
Block-II

IDFC FIRST BANK LTD Vs KAMAL  
GUPTA

SANJEEV 
PATHAK(P),

litigation@scrclegal.c
om

40, New Court 
Block-II

Cnh Industrial Capital India Pvt Ltd 
Vs FARUK ALI

RAJESH 
JANGRA(P),

jangraadvocate@gma
ilc.om

40, New Court 
Block-II

OMP (I) (COMM)/2588/2024 Cnh Industrial Capital India Pvt Ltd 
Vs MANDEEP KUMAR

RAJESH 
JANGRA(P),

jangraadvocate@gma
ilc.om

40, New Court 
Block-II

OMP (I) (COMM)/2589/2024 Cnh Industrial Capital India Pvt Ltd 
Vs PARAS

RAJESH 
JANGRA(P),

jangraadvocate@gma
ilc.om



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

27 SOUTH

Commercial 07-10-2024 9958726491 25-09-204

Commercial OMP (I) (COMM)/2591/2024 07-10-2024 9958726491 25-09-204

Commercial CS (COMM)/472/2024 07-10-2024 Loreal Sa Vs ANGEL ENTERPRISE 03-10-2024

Commercial 07-10-2024 9717028845 03-10-2024

Commercial 07-10-2024 9717028845 03-10-2024

Commercial OMP (I) (COMM)/2567/202407-10-2024 9717028845 03-10-2024

Commercial OMP (I) (COMM)/2570/202407-10-2024 9717028845 03-10-2024

Commercial OMP (I) (COMM)/2571/2024 07-10-2024 9717028845 03-10-2024

Commercial 07-10-2024 9717028845 03-10-2024

SH. LOKESH 
KUMAR SHARMA, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

40, New Court 
Block-II

OMP (I) (COMM)/2590/2024 Cnh Industrial Capital India Pvt Ltd 
Vs RAJENDRA SITARAM

RAJESH 
JANGRA(P),

jangraadvocate@gma
ilc.om

40, New Court 
Block-II

Cnh Industrial Capital India Pvt Ltd 
Vs YOGESH

RAJESH 
JANGRA(P),

jangraadvocate@gma
ilc.om

40, New Court 
Block-II

Shravan 
Bansal(P),

32959881, 
26843455

unitedmark@uniteda
ndunited.com

40, New Court 
Block-II

OMP (I) (COMM)/2569/2024 IDFC FIRST BANK LTD Vs AKASH  
KUMAR

SANJEEV 
PATHAK(P),

litigation@scrclegal.c
om

40, New Court 
Block-II

OMP (I) (COMM)/2568/2024 IDFC FIRST BANK LTD Vs 
JITENDRA  SINGH

SANJEEV 
PATHAK(P),

litigation@scrclegal.c
om

40, New Court 
Block-II

IDFC FIRST BANK LTD Vs 
DASRATH  SINGH

SANJEEV 
PATHAK(P),

litigation@scrclegal.c
om

40, New Court 
Block-II

IDFC FIRST BANK LTD Vs DEEPAK 
 MADANLAL

SANJEEV 
PATHAK(P),

litigation@scrclegal.c
om

40, New Court 
Block-II

IDFC FIRST BANK LTD Vs MANOJ 
MOHAN LAL

SANJEEV 
PATHAK(P),

litigation@scrclegal.c
om

40, New Court 
Block-II

OMP (I) (COMM)/2566/2024 IDFC FIRST BANK LTD Vs AJAY  
KUMAR

SANJEEV 
PATHAK(P),

litigation@scrclegal.c
om



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

27 SOUTH

Commercial CS (COMM)/473/2024 08-10-2024 9810566116 07-10-2024

Commercial 08-10-2024 9717028845 03-10-2024

Commercial 08-10-2024 9717028845 03-10-2024

Commercial 08-10-2024 9717028845 03-10-2024

Commercial OMP (I) (COMM)/2601/202408-10-2024 9717028845 03-10-2024

Commercial OMP (I) (COMM)/2610/202409-10-2024 YES BANK LIMITED Vs Bal Kishan 7030378800 12-08-2024

Commercial OMP (I) (COMM)/2612/2024 09-10-2024 7030378800 12-08-2024

Commercial OMP (I) (COMM)/2611/2024 09-10-2024 Yes Bank Ltd Vs Shweta Madan 7030378800 12-08-2024

Commercial 09-10-2024 7030378800 12-08-2024

SH. LOKESH 
KUMAR SHARMA, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

40, New Court 
Block-II

Bala Devi Vs MUNICIPAL 
CORPORATION OF DELHI

Vishal 
Tanwar(P),

advocaevikashsharma
@gmail.com

40, New Court 
Block-II

OMP (I) (COMM)/2599/2024 IDFC FIRST BANK LTD Vs PUJA  
OM

SANJEEV 
PATHAK(P),

litigation@scrclegal.c
om

40, New Court 
Block-II

OMP (I) 
(COMM)/2602/2024

IDFC FIRST BANK LTD Vs NAMAN 
TRADING COMPANY

SANJEEV 
PATHAK(P),

litigation@scrclegal.c
om

40, New Court 
Block-II

OMP (I) 
(COMM)/2600/2024

IDFC FIRST BANK LTD Vs 
SURENDER  KUMAR

SANJEEV 
PATHAK(P),

litigation@scrclegal.c
om

40, New Court 
Block-II

IDFC FIRST BANK LTD Vs 
SURENDER  KUMAR

SANJEEV 
PATHAK(P),

litigation@scrclegal.c
om

40, New Court 
Block-II

ANANJAY 
SINGH(P),

asaplegalandadvocaes
@gmail.com

40, New Court 
Block-II

YES BANK LIMITED Vs RAKESH 
KUMAR

ANANJAY 
SINGH(P),

asaplegalandadvocaes
@gmail.com

40, New Court 
Block-II

ANANJAY 
SINGH(P),

asaplegalandadvocaes
@gmail.com

40, New Court 
Block-II

OMP (I) 
(COMM)/2609/2024

YES BANK LIMITED Vs Kuldeep 
Sharma

ANANJAY 
SINGH(P),

asaplegalandadvocaes
@gmail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

27 SOUTH

Commercial CS (COMM)/476/2024 14-10-2024 9810234879 30-09-2024

Commercial CS (COMM)/477/2024 14-10-2024 8233119499

Commercial OMP (I) (COMM)/2621/2024 15-10-2024 9717028845 03-10-2024

Commercial 15-10-2024 Idfc First Bank Ltd Vs Naresh Kumar 9717028845 03-10-2024

Commercial OMP (I) (COMM)/2617/2024 15-10-2024 9958726491 25-09-204

Commercial OMP (I) (COMM)/2619/2024 15-10-2024 9717028845 03-10-2024

Commercial 15-10-2024 9717028845 03-10-2024

Commercial 15-10-2024 9717028845 03-10-2024

Commercial CS (COMM)/482/2024 16-10-2024 UNION BANK OF INDIA Vs KARAN 9810197621 14-10-2024

SH. LOKESH 
KUMAR SHARMA, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

40, New Court 
Block-II

MONIKA MAKKAR PROPRIETOR 
M/S TANGRAM THROUGH ITS 
AUTHORIZED PERSON /  
ATTORNEY HOLDER Vs SUDHIR 
KUMAR  
PROPRIETOR/PRINCIPAL 
OFFICER/OWNER M/S VIJAY 
IRON WORKS

VIKAS 
KAKKAR(P),

vikaskakkaradvocates
@gmail.com

40, New Court 
Block-II

M/S SAGAR RATNA 
RESTAURANTS PRIVATE LIMITED 
Vs HILL VIEW HOTE AND 
RESTAURANT AND ANOTHER

AMAN 
VASISTH(P),

vashisht.lex@gmail.c
om

40, New Court 
Block-II

HDFC BANK LTD Vs AR 
FURNISHING INTERIOR

SANJEEV 
PATHAK(P),

litigation@scrclegal.c
om

40, New Court 
Block-II

OMP (I) (COMM)/2623/2024 SANJEEV 
PATHAK(P),

litigation@scrclegal.c
om

40, New Court 
Block-II

KOTAK MAHINDRA PRIME 
LIMITED Vs SAMPARK 
INDUTRIES LTD

RAJESH 
JANGRA(P),

jangraadvocate@gma
ilc.om

40, New Court 
Block-II

YES BANK LTD Vs AMAR NATH 
SHARMA

SANJEEV 
PATHAK(P),

litigation@scrclegal.c
om

40, New Court 
Block-II

OMP (I) 
(COMM)/2620/2024

HDFC BANK LTD Vs ROHAN  
KUMAR

SANJEEV 
PATHAK(P),

litigation@scrclegal.c
om

40, New Court 
Block-II

OMP (I) (COMM)/2622/2024 Idfc First Bank Ltd Vs Noor 
Mohammad

SANJEEV 
PATHAK(P),

litigation@scrclegal.c
om

40, New Court 
Block-II

JITENDER 
GARG & 
ASSOCIATES

jitendragargav@gmai
l.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

27 SOUTH

Commercial 16-10-2024 J K YADAV(P), 9999855157 15-10-2024

Commercial OMP (I) (COMM)/2653/202416-10-2024 9958726491 25-09-204

Commercial 16-10-2024 Axis Bank Ltd Vs PRIYA 2768 9873347330 15-10-2024

Commercial OMP (I) (COMM)/2652/202416-10-2024 9873347331 15-10-2023

Commercial OMP (I) (COMM)/2647/202416-10-2024 9873347332 15-10-2022

Commercial 16-10-2024 9873347333 15-10-2021

Commercial 16-10-2024 9873347334 15-10-2020

Commercial OMP (I) (COMM)/2651/2024 16-10-2024 9873347335 15-10-2019

Commercial 18-10-2024 J K YADAV(P), 9999855157 15-10-2024

SH. LOKESH 
KUMAR SHARMA, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

40, New Court 
Block-II

OMP (I) (COMM)/2654/2024 DHARA MOTOR FINANCE LTD Vs 
AARIF ALI

advjitenderayadav201
7@gmail.com

40, New Court 
Block-II

Cnh Industrial Capital India Pvt Ltd 
Vs RAKESH KUMAR PUGALIA

RAJESH 
JANGRA(P),

jangraadvocate@gma
ilc.om

40, New Court 
Block-II

OMP (I) (COMM)/2650/2024 MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

Axis Bank Ltd Vs POOJA  JYANI 
9052

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

Axis Bank Ltd Vs MUKESH  KUMAR 
8809

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

OMP (I) 
(COMM)/2648/2024

Axis Bank Ltd Vs PIYUSH  BHANOT 
4564

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

OMP (I) (COMM)/2649/2024 Axis Bank Ltd Vs SANDEEP  SINGH 
1255

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

Axis Bank Ltd Vs SANJIV  KUMAR 
7018

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

OMP (I) (COMM)/2693/2024 DHARA MOTOR FINANCE LTD Vs 
SHADAB

advjitenderayadav201
7@gmail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

27 SOUTH

Commercial 18-10-2024 9873347335 15-10-2019

Commercial 18-10-2024 9873347335 15-10-2019

Commercial 18-10-2024 Axis Bank Ltd Vs HIMANSHU1035 9873347335 15-10-2019

Commercial 18-10-2024 9873347335 15-10-2019

Commercial 18-10-2024 9873347335 15-10-2019

Commercial 18-10-2024 9873347335 15-10-2019

Commercial 18-10-2024 Axis Bank Ltd Vs NITU  DEVI 4896 9873347335 15-10-2019

Commercial 18-10-2024 9873347335 15-10-2019

Commercial OMP (I) (COMM)/2691/2024 18-10-2024 9873347335 15-10-2019

SH. LOKESH 
KUMAR SHARMA, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

40, New Court 
Block-II

OMP (I) 
(COMM)/2680/2024

Axis Bank Ltd Vs RAVI  KUMAR 
4097

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

OMP (I) (COMM)/2682/2024 Axis Bank Ltd Vs AMANDEEP  
SINGH 2064

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

OMP (I) (COMM)/2685/2024 MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

OMP (I) 
(COMM)/2686/2024

Axis Bank Ltd Vs RAJPAL  SINGH 
2115

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

OMP (I) (COMM)/2687/2024 Axis Bank Ltd Vs ASHIQ HUSSAIN 
GANIE 7418

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

OMP (I) 
(COMM)/2688/2024

Axis Bank Ltd Vs DEEPAK  KUMAR 
3161

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

OMP (I) 
(COMM)/2689/2024

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

OMP (I) 
(COMM)/2690/2024

Axis Bank Ltd Vs YOGESH KUMAR 
BHATIA 9866

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

Axis Bank Ltd Vs SATYWAN  SINGH 
6177

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

27 SOUTH

Commercial 18-10-2024 J K YADAV(P), 9999855157 15-10-2024

Commercial OMP (COMM)/31/2024 19-10-2024 not given 18-10-2024

Commercial OMP (COMM)/32/2024 19-10-2024 not given 18-10-2024

Commercial OMP (COMM)/30/2024 19-10-2024 9350520408 18-10-2024

Commercial Execution (Comm)/109/2024 21-10-2024 9810064398

not given

04-10-2024

Commercial CS (COMM)/490/2024 22-10-2024 98112540748 21-10-2024

Commercial OMP (I) (COMM)/2777/2024 22-10-2024 AXIS BANK LTD Vs ROHIT BHATI Sunita Singh(P), 9871040589 19-10-2024

Commercial OMP (I) (COMM)/2775/2024 22-10-2024 Sunita Singh(P), 9871040589 19-10-2024

Commercial OMP (I) (COMM)/2776/2024 22-10-2024 Sunita Singh(P), 9871040589 19-10-2024

SH. LOKESH 
KUMAR SHARMA, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

40, New Court 
Block-II

OMP (I) (COMM)/2692/2024 DHARA MOTOR FINANCE LTD Vs 
RISHABH AGARWAL

advjitenderayadav201
7@gmail.com

40, New Court 
Block-II

INDIAN OIL CORPORATION 
LIMITED Vs P P POLYPLAST 
PRIVATE LIMITED

AMIT 
MEHARIA(P),

delhi@mcolegals.co.i
n

40, New Court 
Block-II

INDIAN OIL CORPORATION 
LIMITED Vs PP POLYPLAST 
PRIVATE LIMITED

AMIT 
MEHARIA(P),

delhi@mcolegals.co.i
n

40, New Court 
Block-II

MS Vishal Ice and Cold Storage 
through its partners Vs SMALL 
FARMERS AGRI BUSINESS 
CONSORTIUM  THROUGH 
MANAGING DIREECTOR

Rakesh 
Burman(P),

rakeshburman19@g
mail.com

40, New Court 
Block-II

GEARS INDIA THROUGH 
PARTNER SH MOHANLAL ARORA 
Vs KRISHNA GEARS INDIA 
PVTLTD THROGH ITS DIRECTOR 
MR SANJAY KHANNA

HARDEEP 
SINGH(P),

40, New Court 
Block-II

PUNJAB AND SIND BANK Vs CAFE 
UNTOLD

MANOJ 
KUMAR 
ARORA(P),

manavakil378@gmail
.com

40, New Court 
Block-II

indolexlaw@gmail.co
m

40, New Court 
Block-II

AXIS BANK LTD Vs KISHAN 
THAKUR

indolexlaw@gmail.co
m

40, New Court 
Block-II

AXIS BANK LTD Vs YASHPAL 
DALAL

indolexlaw@gmail.co
m



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

27 SOUTH

Commercial OMP (I) (COMM)/2792/202423-10-2024 9717028845 19-10-204

Commercial 23-10-2024 IARC Vs Dropadi Ramdhari 03-09-2024

9599624216
Commercial OMP (I) (COMM)/2795/202423-10-2024 9717028845 19-10-204

Commercial OMP (I) (COMM)/2796/202423-10-2024 9717028845 19-10-204

Commercial 23-10-2024 9873347335 22-10-2024

Commercial 23-10-2024 9873347335 22-10-2024

Commercial 23-10-2024 9873347335 22-10-2024

Commercial 23-10-2024 9873347335 22-10-2024

Commercial 23-10-2024 9873347335 22-10-2024

SH. LOKESH 
KUMAR SHARMA, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

40, New Court 
Block-II

IDFC FIRST BANK LTD Vs AZAD  
CHAUHAN

SANJEEV 
PATHAK(P),

litigation@scrclegal.c
om

40, New Court 
Block-II

OMP (I) 
(COMM)/2809/2024

ASHIM  
BHATT(P),

ashimbhatt17
@gmail.com

40, New Court 
Block-II

IDFC FIRST BANK LTD Vs SHOYEB 
 AKHLAK

SANJEEV 
PATHAK(P),

litigation@scrclegal.c
om

40, New Court 
Block-II

IDFC FIRST BANK LTD Vs VIJAY 
KUMAR NARANG

SANJEEV 
PATHAK(P),

litigation@scrclegal.c
om

40, New Court 
Block-II

OMP (I) 
(COMM)/2802/2024

Idfc First Bank Ltd Vs SURENDER 
KUMAR 9066

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

OMP (I) 
(COMM)/2803/2024

Idfc First Bank Ltd Vs SUNIL 
GOSWAMI 0893

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

OMP (I) 
(COMM)/2804/2024

Idfc First Bank Ltd Vs SONU 
KUMAR 8182

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

OMP (I) 
(COMM)/2805/2024

Idfc First Bank Ltd Vs AJAY 
OMPRAKASH 8903

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

OMP (I) 
(COMM)/2806/2024

Idfc First Bank Ltd Vs MOHAMMAD 
MANJUR ALAM

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

27 SOUTH

Commercial OMP (I) (COMM)/2794/202423-10-2024 9717028845 19-10-204

Commercial 23-10-2024 Idfc First Bank Ltd Vs Bharti  Thakur 9717028845 19-10-204

Commercial OMP (I) (COMM)/2791/2024 23-10-2024 Idfc First Bank Ltd Vs Sami  Ullah 9717028845 19-10-204

Commercial OMP (I) (COMM)/2793/202423-10-2024 9717028845 19-10-204

Commercial 23-10-2024 9873347335 22-10-2024

Commercial 24-10-2024 9958726491 19-10-2024

Commercial OMP (I) (COMM)/2810/202424-10-2024 9958726491 19-10-2024

Commercial OMP (I) (COMM)/2811/2024 24-10-2024 9958726491 19-10-2024

Commercial OMP (I) (COMM)/2812/202424-10-2024 9958726491 19-10-2024

SH. LOKESH 
KUMAR SHARMA, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

40, New Court 
Block-II

IDFC FIRST BANK LTD Vs AJIT  
KUMAR

SANJEEV 
PATHAK(P),

litigation@scrclegal.c
om

40, New Court 
Block-II

OMP (I) (COMM)/2790/2024 SANJEEV 
PATHAK(P),

litigation@scrclegal.c
om

40, New Court 
Block-II

SANJEEV 
PATHAK(P),

litigation@scrclegal.c
om

40, New Court 
Block-II

IDFC FIRST BANK LTD Vs NEERAJ 
 KUMAR 56

SANJEEV 
PATHAK(P),

litigation@scrclegal.c
om

40, New Court 
Block-II

OMP (I) (COMM)/2807/2024 Idfc First Bank Ltd Vs NIRAJ 
RAVINDRA 4940

MAYANK 
MAHAJAN(P),

mayank_mahajan05
@yahoo.com

40, New Court 
Block-II

OMP (I) (COMM)/2822/2024 TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs ANIL TUKARAM 
WAGAVE

RAJESH 
JANGRA(P),

jangraadvocate@gma
ilc.om

40, New Court 
Block-II

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs ABDUL KADIR M 
SHAH

RAJESH 
JANGRA(P),

jangraadvocate@gma
ilc.om

40, New Court 
Block-II

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs PARMESHWAR 
BHIMRAO KHAWAL

RAJESH 
JANGRA(P),

jangraadvocate@gma
ilc.om

40, New Court 
Block-II

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs IMRAN KALIM 
KHAN

RAJESH 
JANGRA(P),

jangraadvocate@gma
ilc.om
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REGISTRATION
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27 SOUTH

Commercial OMP (I) (COMM)/2813/202424-10-2024 9958726491 19-10-2024

Commercial OMP (I) (COMM)/2814/202424-10-2024 9958726491 19-10-2024

Commercial OMP (I) (COMM)/2818/202424-10-2024 9958726491 19-10-2024

Commercial OMP (I) (COMM)/2821/202424-10-2024 9958726491 19-10-2024

Commercial 24-10-2024 9958726491 19-10-2024

28 EX(COMM) 256/2024 01-10-2024 9910569320

NA

23-09-2024

CS(COMM) 3752/2024 01-10-2024 7417442181 09-09-2024

MISC DJ 2880/2024 04-10-2024 NA

NA

20-09-2024

OMP(I) (COMM) 60/2024 09-10-2024 9811015339 06-09-2024

EX(COMM) 267/2024 14-10-2024 9013155901 19-09-2024

SH. LOKESH 
KUMAR SHARMA, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

40, New Court 
Block-II

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs PRATIK ANIL 
WAGH

RAJESH 
JANGRA(P),

jangraadvocate@gma
ilc.om

40, New Court 
Block-II

KOTAK MAHINDRA PRIME LTD Vs 
SUMAN CHANDAN

RAJESH 
JANGRA(P),

jangraadvocate@gma
ilc.om

40, New Court 
Block-II

TOYATA FINANCIAL SERVICES 
INDIA LTD Vs RATHOD MAYANK 
DILIPBHAI

RAJESH 
JANGRA(P),

jangraadvocate@gma
ilc.om

40, New Court 
Block-II

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs AFAN AFROZ 
SHAIKH

RAJESH 
JANGRA(P),

jangraadvocate@gma
ilc.om

40, New Court 
Block-II

OMP (I) (COMM)/2823/2024 TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs CHAUHAN 
BHARATSINI GHANSHAYAMSINI

RAJESH 
JANGRA(P),

jangraadvocate@gma
ilc.om

SH. LAL SINGH, 
DISTRICT JUDGE

SOUTH-
EAST

18 BLOCK 1 18 
BLOCK 1

S. M. BAKERS Vs SMRITI 
INDUSTRIES INDIA PVT. LTD

ZUBER 
SALMANI & 
PAYAL

INDIAN OVERSEAS BANK Vs M/S 
RADHA RANI ENTERPRISES AND 
ANR

HARSHIT 
GUPTA

hgupta466@gmail.co
m

M/s CHAMBAL FERTILISERS AND 
CHEMICAL LTD. Vs M/s RAJ 
RAJESHWAR ENTERPRISES AND 
ANR.

ANKIT 
ANANDRAJ 
SHAH

YES BANK LIMITED Vs SUMIT 
KUMAR TYAGI

SACHIN 
KATYAL

katyalsachin2008@g
mail.com

SPJ CARGO PRIVATE LIMITED Vs 
LEXUS GRANITO (INDIA) 
LIMITED AND ORS

ARYAN ARORA 
& UTKARSH 
JOSHI utkarshjoshi255@gm

ail.com
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RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

28

EX(COMM) 269/2024 15-10-2024 ATUL KUMAR 7838899913 08-10-2024

CS(COMM) 3778/2024 15-10-2024 9643993275

NA

02-09-2024

CS(COMM) 3780/2024 15-10-2024 9810149231 02-10-2024

CS(COMM) 3794/2024 21-10-2024 9810149006 15-10-2024

CS(COMM) 3811/2024 25-10-2024 WASIM KHAN 7982268882 24-10-2024

CS(COMM) 3825/2024 29-10-2024 9899228168 25-10-2024

CS(COMM) 3826/2024 29-10-2024 9810134793

allipcare@gmail.com

25-10-2024

OMP(I) (COMM) 68/2024 29-10-2024 9811015339 14-10-2024

29 14 TRADEMARK CS/COMM/3758/24 01/10/24 9818499323 30/09/24

CS/COMM/3768/24 07/10/24 ARUJ JHA N/A

N/A

06/10/24

RECOVERY OF SUIT CS/COMM/3793/24 16/10/24 UJJWAL JAIN 9910301562 15/10/24

CS/COMM/3798/24 19/10/24 LALIT KUMAR 9540009991 18/10/24

CS/COMM/3805/24 21/10/24 S.K. GAUTAM 9810106622 20/10/24

SH. LAL SINGH, 
DISTRICT JUDGE

SOUTH-
EAST

18 BLOCK 1 18 
BLOCK 1

OPPLE LIGHTING INDIA PRIVATE 
LIMITED Vs RENU KEWLANI 
PROPRIETOR M/S H D TRADING 
CORPORATION

advocateatul4672@g
mail.com

PUNJAB AND SIND BANK Vs 
UNIVERSAL ENTERPRIESES AND 
ORS

SAKSHAM 
MITTAL

ANIL BIRMANI ALIAS AKSHTIZ 
PROP OF M/S VIVEK ASSOCIATES 
Vs HARISH KUMAR CONTRACTOR 
AND ORS

VIVEKANAND 
SEMWAL

vivekanandlaw@gmai
l.com

M/S KING TECHNOLOGY 
THROUGH PROPRIETOR Sh. 
PRAVEEN KUMAR GULGULIA Vs 
SPONTANE TECHNOLOGIES PVT. 
LTD .

BHUVANESH 
SEHGAL

sehgalbhuvanesh@g
mail.com

RAMAN SHARMA Vs M/S MOON 
SHINE E SERVICES PVT LTD AND 
ORS wasimm.khan04@gm

ail.com
BENTLEY SYSTEMS INC. AND 
ANR.
Vs
KORAVANGALA GURUMURTHY 
KANTHARAJ AND ANR.

PUNEET 
AHUJA & 
VARESHA 
IRFAN

vareeesha@anandand
anand.com

MOHD. BILAL Trading as M/s B. T 
Bidi Manufacturing Company Vs 
SHAHNAWAZ SIDDIQUI Trading as 
M/s Sundari Bidi Company and Anr.

ANIL KUMAR 
SAHU

YES BANK LIMITED Vs 
HIMANSHU GOYA

SACHIN 
KATYAL

katyalsachin2008@g
mail.com

MS. NEELAM 
SINGH, DISSTRICT 
JUDGE

SOUTH-
EAST

ACC LTD. VS M/S ADHIRAJ 
CEMENTS

MD. SAZID 
RAYEEN

SAZID@ASHWATH
HLEGAL.COM

M/S SHREE BAIDYARAJ 
AYURVED VS. SAHID ALIMOLLA

M/S AVOOK GLOBAL VS. MONTU 
MANDAL

VKGOEL512@GMAI
LCOM

UNION BANK OF INDIA 
VS.BRAHMA KUMAR GUPTA

LALITKUMAR5700
@GMAIL.COM

M/S SEAIR GLOBAL PVT. LTD. VS. 
M/S DYNAMIC AURA

SATISHGGAUTA@G
MAIL.COM
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29 14

RECOVERY OF SUIT

CS/COMM/3807/24 22/10/24 SHABBIR AHMAD VS. VIVEK JAIN 9968834523 21/10/24

CS/COMM/3806/24 22/10/24 8896932838 21/10/24

CS/COMM/3808/24 24/10/24 GAURAV PURI 9833947824 23/10/24

CS/COMM/3818/24 26/10/24 8750618722 25/10/24

PETITION U/S 9 OMP(I)(COMM)/67/24 26/10/24 LORD FINCORP LTD. VS. RIZWAN 9971177170 25/10/24

MS. NEELAM 
SINGH, DISSTRICT 
JUDGE

SOUTH-
EAST

PRABHASH 
KUMAR

ADV.KPRABHASH@
GMAIL.COM

STATE BANK OF INDIA VS. M. 
RAJA SHEKHAR

SUCHITA 
DIXIT

AGNIHOTRISUCHIT
A@GMAIL.COM

RCPL LOGISTIC VS. UTKARSH 
SETH

ADVGUPTAPURI@G
MAIL.COM

BHUSHAN DEALMARK PVT. LTD. 
VS. M/S MATRI SHAKTI 
ENTERPRISES

HIMANSHU 
GARG

SSWANIASSOCIATE
S@GMAIL.COM

AMITABH 
SINGH

IRLLEGAL@GMAIL.
COM
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30 20 Commercial Suit CS (COMM)/3760/2024 05-10-2024

vkalra@vklegal.in

26.09.2024

Commercial Suit CS (COMM)/3774/2024 14-10-2024 9810821712 07.10.2024

Commercial Suit CS (COMM)/3781/2024 15-10-2024 9643008880

contact@aaalegal.nro

09.10.2024

Commercial Suit CS (COMM)/3790/2024 19-10-2024 9627338838 16.10.2024

Commercial Suit CS (COMM)/3803/2024 23-10-2024 9871515879 18.10.2024

Commercial Suit CS (COMM)/3810/2024 25-10-2024 9810343732 22.10.2024

Commercial Suit CS (COMM)/3824/2024 29-10-2024 Natwar Rai(P), 9818906064 26.10.2024

Commercial Suit CS (COMM)/3821/2024 29-10-2024 9958874176, 28.10.2024

Commercial Suit CS (COMM)/3823/2024 29-10-2024 9811085046 26.10.2024

Commercial Suit CS (COMM)/3822/2024 29-10-2024 9711142200 26.10.2024

31 21 Commercial suit CS (COMM)/3756/2024 03-10-2024 7042520048 45565

Execution Petition 04-10-2024 Shiv  Tyagi(P), 9811059032 45566

Commercial suit CS (COMM)/3771/2024 08-10-2024 9818489589 45570

SH. AJAY KUMAR 
JAIN

SOUTH-
EAST

M/S SAMAY TEXTILES PVT LTD Vs 
M/S CANNELS EXPORT PVT LTD

ANURAG 
PARSAD(P),

9711033111, 
9818203343

KULJEET SINGH PROPRIETOR OF 
M/S KAY DEE IRON TRADERS Vs 
M/S AMBASY CONTRACTORS PVT 
LTD

Kunal 
Madan(P),

kunalmadan:iikmata
woffice.com 

UPGRID SOLUTIONS PRIVATE 
LIMITED Vs SHAHNA SOLE 
PROPRIETOR

Kritika 
Tuteja(P),

PRADEEP RAJPUT Vs SMT 
FAHIMA MEER

SANYAM 
TANDON(P),

advsanyamtandon@g
mail.com

HEINRICH CORPORATION INDIA 
PVT LTD Vs WESTERN OUTDOOR 
STRUCTURES PRIVATE LIMITED

Girdhari 
Singh(P),

counselgsnagar@gma
il.com

STATE BANK OF INDIA Vs PANKAJ 
KUMAR

KAMLESH 
KUMAR 
SINGH(P), ksinghl]23@rediffmai

l.com-
MANMACHINE CAR CARE PVT 
LTD Vs SONU JAIN

natwarrai@gmail.co
m

DEEPIKA KRISHNA Vs WTC 
NOIDA DEVELOPMENT COMPANY 
PVT LTD

NARENDRA 
KUMAR(P),

narendra@niclegal.in 
STATE BANK OF INDIA Vs 
ARCHANA KUMARI

Manoj 
Kumar(P),

gupta26a@yahoo.co.i
n 

CANARA BANK Vs MOHAMMAD 
RIZWAN PROP M/S PERFECT 
GROUP AIRCONDITIONING

Sanjeev 
Chopra(P),

cIopra6791@gmail.co
m

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

ATTRACTIVE CAPITAL SERVICES 
PVT LTD Vs SAMIR THAPAR

PANKAJ 
WALIA(P),

pankkajwalia@gmail.
com

EXECUTION 
(COMM)/259/2024

STATE BANK OF INDIA Vs KIRAN 
KISHORE

shivktyagi1@gmail.co
m

M/S Nirmal Motion Pictures Vs M/s 
Gamut Analytics Private Limited

RAJINDER 
SINGH(P)

office@rajindersingh.
co.in
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31 21

Commercial suit CS (COMM)/3772/2024 08-10-2024 9312046733 45569

Arbitration and Concialiation Act OMP (I) (COMM)/59/2024 08-10-2024 YES BANK LTD Vs MONTY BHATI 9811015339 45569

Commercial suit CS (COMM)/3770/2024 08-10-2024 Atul Agarwal(P),9711728821 45572

Execution Petition 09-10-2024 NOT PROVIDED

NOT PROVIDED

45572

Commercial suit CS (COMM)/3788/2024 18-10-2024 9810773394 45574

Misc. Execution Application 19-10-2024 8802636284 45584

Execution Petition 19-10-2024 9871206484 45584

Commercial suit CS (COMM)/3796/2024 21-10-2024 Gaurav Puri(P), 9833947824 45584

Commercial suit CS (COMM)/3797/2024 21-10-2024 Karan Gupta(P), 9729202222

karan@kgvslegal.com

45584

Commercial suit CS (COMM)/3801/2024 22-10-2024 BANK OF BARODA Vs SHEELU 9990042642 45586

Commercial suit CS (COMM)/3809/2024 24-10-2024 8017370910 45588

Commercial suit CS (COMM)/3815/2024 25-10-2024 9810343732 45589

Execution Petition 26-10-2024 9810220752 45590

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

BALESHWAR THAKUR Vs M/S 
RAYS CULINARY DELIGHTS PVT 
LTD

RAJENDER 
YADAV(P)

yadavrazen@gmail.co
m

SACHIN 
KATYAL(P),

katyalsachin2008@g
mail.com

RITCO TRAVELS AND TOURS 
PRIVATE LIMITED Vs UNIVERSAL 
JOURNEYS INDIA PRIVATE 
LIMITED

ADV.ATULAGARWA
L12@GMAIL.COM

EXECUTION 
(COMM)/261/2024

M/s HNP GROUP HOTELS Vs 
HARNEET MADAN AND ORS

AAKASH 
KUMAR(P),

MONARCH FILMS Vs Mr DEEPAK 
LAMSAL

Ritesh 
Agrawal())

untwalia@yahoo.co.i
n

MISC. 
EXECUTION/285/2024

BALRAM SAH Vs. DEV NARAYAN 
YADAV

SH. SAIF ALI 
KHAN ADV.ABHISHEKKU

MAR8088@GMAIL.
COM

EXECUTION 
(COMM)/284/2024

MR VIJAY KUMAR Vs MR KANISH 
CHAWLA

SHRESHTH 
JAIN(P),

shreshth.law@gmail.
com

RCPL LOGISTICS PRIVATE 
LIMITED Vs CHINAR FORGE 
LIMITED advgauravpuri@gmai

l.com
M/S Indospirit Distribution Limited 
Vs Empyrean Spirits Private Limited

ANSHUMAN 
SRIVASTAVA(P
), SRI.ANSHU83@GM

AIL.COM
GLOBAL TRUSS CORP Vs M S 
MODERN STAGE SERVICES PVT 
LTD

YASHODHARA 
BURMON 
ROY(P) shweta.bharti@ham

murabisolomon.com
State Bank of India Vs Smt Rajbala 
Devi

KAMLESH 
KUMAR 
SINGH(P), ksingh1123@rediffma

il.com
EXECUTION 
(COMM)/290/2024

PRAVEEN KUMAR GUPTA (HUF) 
Vs M/S SALAD FECTORY

Raj Kamal 
Singh(P), ADVOCATEMAYAN

KBANSAL@GMAIL.
COM



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
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32 22 Commercial Suit 29-10-2024 8586047570 27-10-2024

Commercial Suit 24-10-2024 9810575121

nitishcy@gmail.com

23-10-2024

Execution Petition 23-10-2024 FAISAL HASAN 8273309452 21-10-2024

Execution Petition 22-10-2024 Vipin Gupta 9818001386

vigigupta@gmail.com
Commercial Suit CS (COMM)/3791/2024 21-10-2024 9818328963 19-10-2024

Execution Petition 19-10-2024 Ayush Gupta 9818402326 17-10-2024

Execution Petition 19-10-2024 995874 6 l I 9 16-10-2024

Commercial Suit CS (COMM)/3783/2024 16-10-2024 9810195013 10-10-2024

Commercial Suit CS (COMM)/3776/2024 15-10-2024 SHABBIR AHMAD Vs VIVEK JAIN 9968834523 11-10-2024

Execution Petition 14-10-2024 ATUL KUMAR 7838899913,

Execution Petition CS (COMM)/3766/2024 08-10-2024 9911322746 20-08-2024

Commercial Suit OMP (I) (COMM.)/54/2024 07-10-2024 9811015339

Commercial Suit CS (COMM)/3761/2024 07-10-2024 Vishal Sharma 9810241795

---

SH. BHUPESH 
KUMAR 

SOUTH-
EAST

CS (COMM)/3819/2024 

M/S HIGH FIELD DISTILLERS 
AND BOTTLERS PVT. LTD. Vs 
INDOTECH TUBEWELL PVT. LTD. 
AND ORS.

VISHAL 
KUMAR

pritesh2092@gmail.c
om 

RP/13/2024 

M/S QUASAR MEDIA PVT. LTD. Vs 
M/S Y-AXIS SOLUTIONS PVT. LTD.

NITISH 
CHAUDHARY

EXECUTION 
(COMM.)/282/2024

M/s Punjab Agro Industries 
Corporation Limited Vs M/s 
Reliance Polycrete Limited And Ors. faisalhasan2486@gm

ail.com
EXECUTION 
(COMM.)/279/2024

VIJAY MALHOTRA Vs AVA 
APPARELS LLP

 20-10-2024

M/S COMNET VISION (INDIA) 
PVT. LTD. Vs MR. AJAY PATHAK 
PROP. MAYA TECH SOLUTIONS

SUSHEEL 
MAHAJAN

sushee1mahajan@gm
ail.com

EXECUTION 
(COMM.)/271/2024

M/S SS4 SAFENET Vs M/S PRET 
STUDY BY JANAK FASHIONS PVT. 
LTD.

ayush@guptalegal. in 
EXECUTION 
(COMM.)/272/2024

BASU DEV ROUT SANITATION Vs 
AIRPORT AUTHORITY OF INDIA

SRIDHAR RAJ 
P.S.

pssridharraj@gmnil.c
om

M/S VIKAS PUBLISHING HOUSE 
PVT. LTD. Vs MS. GHAZAL ALAM

RAJESH 
KUMAR

kumarrajeshadv@yah
oo.com

PRABHASH 
KUMAR

adv.kprabhash@gmai
l.com

EXECUTION 
(COMM.)/262/2024

OPPLE LIGHTING INDIA PVT. 
LTD. Vs PRAVIN BAFNA

advocateatul4673@g
mail.com 

 08-10-2024

K. K. BOOK BINDING Vs ARAVALI 
PRINTERS PVT. LTD. AND ORS.

PANKAJ 
KUMAR 
TIWARI advpankaj1979@gmai

l. Com,
YES BANK LTD. Vs SATYAM 
KUMAR

SACHIN 
KATYAL

Katyalsaehin2008@g
mail.com

 06-09-2024

MR. ABHISHEK RAWAT Vs M/S 
HARSH ENTERPRISES AND ORS.

 04-10-2024

http://10.199.60.3/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.60.3/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
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33 23 RP/12/2024 23-10-2024 Manish Kumar 9643867018 21-10-2024

EXECUTION (COMM.)/280/2024 22-10-2024 9911315304 21-10-2024

EXECUTION (COMM.)/281/2024 22-10-2024 9810254139 19-10-2024

CS (COMM)/3792/2024 21-10-2024 Nitin Jain 9999650755, 18-10-2024

EXECUTION (COMM.)/275/2024 19-10-2024 9871897844 09-10-2024

EXECUTION (COMM.)/276/2024 19-10-2024 9910463473 17-10-2024

CS (COMM)/3789/2024 19-10-2024 9807498297

office@nmlegal.in

17-10-2024

CS (COMM)/3786/2024 18-10-2024 9990087878 14-10-2024

CS (COMM)/3784/2024 16-10-2024 9807498297

office@nmlegal.in

13-10-2024

CS (COMM)/3779/2024 15-10-2024 729091100 11-10-2024

CS (COMM)/3775/2024 14-10-2024 8750618722 08-10-2024

EXECUTION (COMM.)/260/2024 09-10-2024 Kapil Kher 9891072729

anilkher@gmail.com 

14-09-2024

CS (COMM)/3773/2024 09-10-2024 SH. NIRAJ JAIN Vs MR. SAANCHIT Brijesh Sharma 9810115969 07-10-2024

MS. NEERA 
BHARIHOKE, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

SOUTH-
EAST

MANISH SACHDEVA Vs SHORYA 
MERCANTILE PVT. LTD.

manish@xanderlegal
solutions.com

MS RX INFOTECH PRIVATE 
LIMITED Vs yogesh tomar

Maneesh 
Gumber

ascentlawfirm @ 
gmail.com 

M/s Pasupati Spinning and Weaving 
Mills Ltd Vs M/s Opera Global Pvt 
Ltd

PRAVEEN 
KAPOOR

pkapoor 
194@gmail.com 

AMBA ELECTRICALS Vs 
TOLLWAYS INFRA PROJECTS

najandcompany@gm
ail.com 

HANSAR Vs IFFCO TOKIO 
GENERAL INSURANCE CO LTD

Amit Kumar 
Maihan

savlawassociate@gm
ail.com

J Mitra and Company Pvt Ltd Vs 
Hemant

Rajeev K. 
Sharma

advocaterajeevsharm
a@gmail.com 

ONE97 COMMUNICATIONS LTD. 
Vs S. K. THEATRE

AMULYA 
UPADHYAY

M/S SANCHAR WIRELESS 
COMMUNICATIONS LTD. Vs M/S 
P. COM SOLUTIONS PVT. LTD.

Ghanshyam 
Sharma

sharmaa0711@gmail.
com

ONE 97 COMMUNICATIONS 
LIMITED Vs SANSKAR CINEMA

AMULYA 
UPADHYAY

SANDEEP SHARMA Vs LOTUS 
GREENS CONSTRUCTIONS PVT. 
LTD.

Manish Khurana

office@klytoslegal.co
m

BHUSHAN DEALMARK PVT. LTD. 
Vs M/S J.K. PROJECTS AND ORS.

HIMANSHU 
GARG

sswaniassociates@gm
ail.com

Kone Elevator India Vs MMR 
Infrastructure Developers

bsadvdelhi@yahoo.co
m
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33 23

OMP (I) (COMM.)/55/2024 07-10-2024 9811015339 06-09-2024

OMP (I) (COMM.)/56/2024 07-10-2024 YES BANK LTD. Vs SHYAM GOYAL 9811015339 06-09-2024

OMP (I) (COMM.)/57/2024 07-10-2024 9811015339 06-09-2024

OMP (I) (COMM.)/58/2024 07-10-2024 9811015339 06-09-2024

CS (COMM)/3762/2024 07-10-2024 Eshu Chaudhary97 I I27 5697, 05-10-2024

CS (COMM)/3763/2024 07-10-2024 Ankit Raj 9968368407 01-10-2024

26-10-2024 Saif Ali 9718885646

EXECUTION (COMM.)/293/2024 29-10-2024 9582158748 26-10-2024

CS (COMM)/3820/2024 29-10-2024 86018923 28-10-2024

MS. NEERA 
BHARIHOKE, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

SOUTH-
EAST

YES BANK LTD. Vs ALAKRITY 
MARKETING PRIVATE LIMITED

SACHIN 
KATYAL

Katyalsaehin2008@g
mail.eom

SACHIN 
KATYAL

Katyalsaehin2008@g
mail.eom

YES BANK LTD. Vs SARFARAJ 
HUSSEN

SACHIN 
KATYAL

Katyalsaehin2008@g
mail.eom

YES BANK LTD. Vs NISHA GAJRAJ 
SINGH

SACHIN 
KATYAL

Katyalsaehin2008@g
mail.eom

CANARA BANK Vs MR. VIJAY 
KUMAR GUPTA

eshuadvocate@gmail.
com

M/S DIVULGE SOLUTIONS PVT. 
LTD. Vs M/S SBGV 
TECHMAGNATE DIGITAL PVT. 
LTD.

adv.ankit.mail@gmail
.com

CS (COMM)/3817/2024 

JAMILA BEGUM Vs TATA AIG 
GENERAL INSURANCE CO. LTD.

ali l 3 l 220@gma 
il.com

 24-10-2024

M/s Balaji Sales Corporation Vs ATS 
Grand Realtors Pvt Ltd

Ramakant 
Shukla

bhaskariOwariassocia
tes.com 

AURUM AUTOMOBILES PVT. LTD. 
Vs SH. SUBIR BAJAJ

SATYA 
RANJAN 
SWAIN thechambers.srs@gm

ail.com 

http://10.199.60.3/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#


S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

34 NIL CS (COMM) 3757/2024 03.10.2024 9818485171 16.08.2024

OMP (I) (COMM) 50/2024 03.10.2024 7985456927 14.09.2024

CS (COMM) 3769/2024 08.10.2024 9810433650 03.10.2024

OMP (I) (COMM) 74/2024 08.10.2024 9312274877 03.10.2024

CS (COMM) 3767/2024 08.10.2024 8750394811 07.10.2024

CS (COMM) 3782/2024 15.10.2024 7982268882 08.10.2024

CS (COMM) 3782/2024 15.10.2024 Raman Sharma Vs M/S Blue Rose 7982268882 08.10.2024

OMP(1)(COMM) 61/2024 18.10.2024 9811250543 06.09.2024

CS (COMM) 3787/2024 18.10.2024 971114200 10.10.2024

OMP (1)(COMM) 66/2024 19.10.2024 Robab Khan Vs Anil Kr Srivastava 9717321989 15.10.2024

EX (COMM) 274/2024 19.10.2024 7011525052 30.09.2024

EX (COMM) 273/2024 19.10.2024 8800784740 07.10.2024

OMP (COMM) 75/2024 21.10.2024 9810945207 17.10.2024

MS. NIRJA BHATIA, 
LD. DISTRICT 
JUDGE 
(COMMERCIAL   
COURT-07)DIGITAL 
SOUTH-EAST, 
SAKET COURT

SOUTH-
EAST

Fabking Solutions Pvt Ltd Vs M/S 
Picture Time Digiplex Pvt Ltd 

Mr. Prabhu 
Dayal 

prabhudayaladvocate
@gmail.com

Selfx India Pvt Ltd Vs M/S 
Paccoperri Fashion House LLP

Sh. Vishisht 
Singh 

vishishtsingh@vllp.co
.in

Smt Bhajan Kaur Vs Sj Joginder 
Singh Bedi 

Sh Shashi 
Shanker 

advocateshashi@yma
il.com

M/S Manomay Traders Vs Luminous 
Power

Sh. Ashwani kr 
Sharma

ashwanilawyer74@g
mail.com

Dr.Bimla Arora Vs Shemroc 
wonderland

Sh. Abhiraj 
Jayant

abhirajjayant@gmail.
com

M/s Abhay Graphics Vs M/S 
Bluerose Publishers Pvt Ltd 

Sh. Wasim Khan 

wasimkhan04@gmail
.com

Sh. Wasim Khan 

wasimkhano4@gmail
.com

Yes Bank Limited Vs Deepak Sukhbir Sh.Sachin 
Katyal

katyalsachin2008@g
mail.com

Canara Bank Vs Satish Thakur Prop. 
Seema Suit Saree

Sh. Sanjeev 
Chopra

chopra6791@gmail.c
om

Ms.Akansha 
Sisodia

advocateakankshasis
odia@gmail.com

Arun Aggarwal Prop.M/S Aggarwal 
Trading Co. Vs Ravi Bajaj Designs 
Pvt. Ltd.

Ms. Megha 
Aggarwal 

aggarwalmegha29199
8@gmail.com

State Bank of India Vs Ramjeet Singh 
Kardam 

Sh. Dharmendra 
Singh

shubhi1673@gmail.co
m

M/S Ashiana Manufacturing Vs Oyo 
Hotels

Sh. Mayank 
Wadhawa

Justjurisofc@gmail.c
om



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

34 NIL

CS (COMM) 3802/2024 23.10.2024 9810847250 11.10.2024

CS (COMM) 3804/2024 23.10.2024 Ankit Mittal Vs Raman Sharma 9555326391

scjhaji@gmail.com

18.10.2024

EX (COMM) 283/2024 23.10.2024 Sh Faisal Hasan 9273309452 21.10.2024

CS (COMM) 3814/2024 25.10.2024 8750618722 13.10.2024

35 39 BlockIi CS COM 3753/24 01.10.2024 9811981142 28.09.2024

CS COM 3754/24 03.10.2024 GUNJAN GUPTA V/S AJ CORP 97812706660 23.09.2024

CS (COMM) 3755/24 03.10.2024 SUPREME V/S SHARAD NATWAR 9818906064 03.09.2024

CS COM CS-3764/24 07.10.2024 9718877012 03.109.2024

CS (COMM) 3765/24 07.10.2024 MS PRIDEL PRIVATE LIMITED NIPUN KUMAR 9716718806 04.10.2024

OMP (I) C0MM 62/2024 14.10.2024 YES BANK V/S ROHAN 9811015339 06.09.2024

MS. NIRJA BHATIA, 
LD. DISTRICT 
JUDGE 
(COMMERCIAL   
COURT-07)DIGITAL 
SOUTH-EAST, 
SAKET COURT

SOUTH-
EAST

M/s Beacon International Vs M/S 
Phoenix Sewtech

Sh.Mukesh 
Yadav

advmukeshyadav@g
mail.com

Sh.Sharad 
Chandra

M/S Punjab Agro Industries Zcorp. 
Ltd Vs M/S M.K International Ltd.

faisalhasan2486@gm
ail.com

Bhushan Dealmark Vs Somesh 
Pratap Singh

Sh. Himanshu 
Garg

sswaniassociates@gm
ail.com

SH. RAJ KUMAR 
TRIPATHI, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

SOUTH-
EAST

IMPEX HEALTHCARE PVT VS 
ATLANTA MEDIWORLD 
SUPERSPECIALITY 

SUNIL 
SHARMA

newton 
lawachambers @ 
gamil.com

PRAVEEN 
PAHUJA

praveenpahuja72@g
mail.com

natwarrai@gmailc.o
m

P N B VS  BHUPENDER KU 
SHARMA

SATYA 
PRAKASH 
SINGH

satya 
prakash15@gmail.co
m

adv.nipungarud@gm
ail.com

SACHIN 
KATYAL

katyalsachin2008@g
mail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

35 39 BlockIi

OMP (I) C0MM 63/2024 14.10.2024 YES BANK V/S AASIF 9811015339 06.09.2024

OMP (I) C0MM 64/2024 14.10.2024 YES BANK V/S AMARJEET 9811015339 06.09.2024

OMP (I) C0MM 65/2024 14.10.2024 YES BANK V/S MOHIT 9811015339 06.09.2024

EX (COMM) 268/2024 15.10.2024 RANBR SINGH V/S BONZO KIDS ROHIT KUMAR 9212338846 01.10.2024

CS COM 3777/24 15.10.2024 9818983888 09.10.2024

CS COM 3785/24 16.10.2024 PRANAV JAIN 9999864070

pranav@gipartners.in

16.10.2024

CS COM 3799/2024 22.10.2024 SBI V/S JYOTI 8896932838 18.10.2024

CS COM 3800/2024 22.10.2024 9990042642 18.10.2024

SH. RAJ KUMAR 
TRIPATHI, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

SOUTH-
EAST

SACHIN 
KATYAL

katyalsachin2008@g
mail.com

SACHIN 
KATYAL

katyalsachin2008@g
mail.com

SACHIN 
KATYAL

katyalsachin2008@g
mail.com

chamberno925rohini
@gmail.com

APEX GLOBAL SERVICE VS MS 
PSS LIGISTIC

NARENDER 
KUMAR

kedvocate 2003@ 
gmail.com

MS GEM OPTICIANS VS AJAY KU 
MEHRA & ANATHER .

SUCHITA 
DIXIT

Pranav@gipartners.in
BANK OF BARODA V/S SH. 
BHAGWAN

ANSHUMAN 
SRIVASTAVA

ianshumanadv@gmai
l.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

35 39 BlockIi

EX (COMM) 278/2024 22.10.2024 BASU DEV V/S AIRPORT 9958746119 22.10.2024

EX (COMM) 287/2024 24.10.2024 9810675719 21.10.2024

EX( COM ) 288/24 25.10.2024  THE TRAVEL ... VS HOPE BEREY DEEPAK RANA 9811553596 21.10.2024

 CS(COM) 3812 25.10.2024 Krishna kumar 9990577700 22.10.2024

CS COM 3816 25.10.2024 SARENS HEAVY V/S AHLUWALIA SHITANSHU 9871349116 16.10.2024

EX.COMM 291 29.10.2024 ZENITH V/S KASHMIRI 9868726388 18.10.2024

EX (COMM) 292 29.10.2024 MONEYWISE V/S COLOCUBE MEHVISH 9319212148 28.10.2024

CS COM 3813 28.10.2024 9810322985 22.10.2024

SH. RAJ KUMAR 
TRIPATHI, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

SOUTH-
EAST

P.S. SRIDHAR 
RAJ

pssridharraj@gmail.c
om

NATLAB SOLUTION VS MOHON 
GOPAL 

MONOJ 
BHORAL

advocateesindia@yah
oo.co.in

Satya 
prakash15@gmail.co
m

S B  I VS MR RAJENDER KU 
YADAV

Krishenkumar 
@gmail.com

kansal.rajan@gmail.c
om

MANOJ 
KUMAR

manoj132488@gmail
.com

khanmehvish2189@g
mail.com

SUNDDER KUKREJA VS MS 
DELHI MEGA  MART

PINAKI 
RANJAN 
CHATTERJI

prchatterjiandassocia
tes@gmail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

35 39 BlockIi

Miss DJ 2922 21.10.2024 9811667443 21.10.2024

36 EAST 209 CS COMM 74 2453/2024 01.10.24

9899855689

lawjpv@gmail.com 01.10.24

209 CS COMM 74 2463/2024 01.10.24

9811215280

01.10.24

209 OMP COMM 73 2467/2024 01.10.24

8506812719

01.10.24

209 CS COMM 74 2478/2024 03.10.24

9958147600

03.10.24

209 CS COMM 74 2540/2024 08.10.24

9871724396

08.10.24

209 CS COMM 74 2553/2024 09.10.24

9818150883

09.10.24

209 CS COMM 74 2578/2024 14.10.24

9811377418

14.10.24

209 CS COMM 74 2579/2024 14.10.24

9899661199

14.10.24

209 CS COMM 74 2587/2024 15.10.24

9954287933

15.10.24

209 CS COMM 74 2592/2024 16.10.24

9818448087

16.10.24

209 CS COMM 74 2603/2024 18.10.24

8929528243

18.10.24

SH. RAJ KUMAR 
TRIPATHI, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

SOUTH-
EAST

MS SHUBHAM EXPERT VS MS 
SBM ENTERPRISE

BHARAT 
SAREEN

bharatsareen@yahoo. 
in

SH. PITAMBER 
DUTT, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)

THE SOUTH INDIAN BANK LTD. 
VS MEENAKSHI INTERNATIONA

SH JOBY P 
VARGHESE

VIRTUOUS INDIA PVT. LTD. VS 
BAG FILMS AND MEDIA LTD.

SH ASHISH 
UPADHYAY

upadhyayaylawcham
bers@gmail.com

APEIRON MANAGEMENT PVT. 
LTD. VS ADVANT LT PARK PVT. 
LTD.

SH SANCHIT 
GARGA

sanchitgarga99@gma
il.com

PUNJAB NATIONAL BANK THRU 
DEEPAK KUMAR PUNJAB 
NATIONAL BANK CIRCLE VS 
SANYAM TRADING

MS NUPUR 
SHUKLA 

nupurshukla00@gma
il.com

S C AGGARWAL VS WILHELM 
TEXTILES INDIA PVT. LTD.

SH PRAMOD 
SINGH

chauhanpramod833
@gmail.com

PRASHANT KUMAR MAMAWAT 
VS SONU KUMARI CHAUHAN

SH VIPIN 
SEHRAWAT

SUBHASH CHANDRA VS ANAND 
PRAKASH GUPTA

SH DAYANAND 
SHARMA

dayanand98113sharm
a@gmail.com

LEELARAM VS SIKKA 
PROMOTERS PVT. LTD.

SH SHANUL 
CHAUHAN

advocate.shanulchau
han@gmail.com

PUNJAB NATIONAL BANK VS 
SAHDEV JOSHI PROP SK 
TRADERS 

SH SUNIT 
CHOUDHARY

advocatesunitjp@gm
ail.com

S S SURGICALS VS FAMILY 
HEALTH CARE HOSPITAL PVT. 
LTD.

SH GAURAV 
AMBAVAT

janak.ambawat.legal
@gmail.com

PARASNATH LOOMTEX PVT. LTD.  
THRU AJAY KUMAR JAIN V 
DYNAMIC AURA LLO THRU MD 
SABIR

SH KUNDAN 
SINGH

gajendrakumar5477
@gmail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

36 EAST

209 CS COMM 74 2613/2024 18.10.24

8896932838

18.10.24

209 OMP COMM 78 2627/2024 19.10.24

9810039572

19.10.24

209 CS COMM 74 2633/2024 21.10.24

9818307300

saya.law@gmail.com 21.10.24

209 CS COMM 74 2655/2024 22.10.24

9810244197

22.10.24

209 CS COMM 74 2678/2024 25.10.24

7065517065

25.10.24

209 OMP COMM 73 2698/2024 26.10.24

9891887145

26.10.24

209 CS COMM 74 2701/2024 26.10.24

9999846390

26.10.24

209 CS COMM 74 2711/2024 28.10.24

9999699489

28.10.24

209 CS COMM 74 2715/2024 28.10.24

8896932838

28.10.24

37 EAST 101 CS COMM 74 2471/2024 04-10-2024

9899604908

01.10.24

101 CS COMM 74 2477/2024 05-10-2024

9871019871

03.10.24

101 CS COMM 74 2479/2024 03-10-2024

9958147600

03.10.24

101 CS COMM 74 2481/2024 03-10-2024

9958147600

03.10.24

SH. PITAMBER 
DUTT, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)

STATE BANK OF INDIA VS POOJA 
POORNAW SHINDE

MS SHUCHITA 
DIXIT

agnihotrisuchita@gm
ail.com

MANISH DHINGRA VS PIRAMAL 
CAPITAL AND HOUSING FINANCE 
LTD.

SH AJEET 
SINGH

ajeet.39572@gmail.co
m

PUNJAB NATIONAL BANK VS 
OMIKA ENTERPRISES 

SH SAYAK 
BANDYOPADH
YAY

ANKUSH RAWAT VS T R 
SAWHNEY AUTOMOBILES PVT. 
LTD.

SH VIJAY 
WAGHEY

wagheyvi@yahoo.co
m

CANARA BANK VS GOPAL SINGH 
CHAUHAN

SH HARPREET 
SINGH

pristinelawcare1@gm
ail.com

PEEJAY FINANCE CO. LTD. VS 
VIJAY KUMAR

SH B. B. 
SHARMA

bankebiharisharma@
rediff.com

THE NANITAL BANK LTD. VS 
LEKHANI BORROWER

SH MANOJ 
GUPTA

advocatemanoj16@g
mail.com

PUNJAB NATIONAL BANK VS 
VANSH ENTERPRISES

SH SHADAB 
KHAN

khanshadabadvocate
@gmail.com

STATE BANK OF INDIA VS 
DHARMENDRA SINGH GURJAR

MS SUCHITA 
DIXIT

agnihotrisuchita@gm
ail.com

MS. RUBY ALKA 
GUPTA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)

GCL ENTERPRISES PVT. LTD. VS 
SKYWARD INFRASTRUCTURE 
PVT. LTD.

SH KARAN 
PREET SINGH

karansafron50@gmai
l.com

AMIT GUPTA VS BIG SHARK 
DEALS PVT. LTD.

SH HARMESH 
KUMAR

advharmeshkr@gmai
l.com

PUNJAB NATIONAL BANK VS 
AMAL KUMAR ANAND

MS NUPUR 
SHUKLA 

nupurshukla00@gma
il.com

PUNJAB NATIONAL BANK VS 
WOMENS COMFORT PROP NEETU 
SHARMA 

MS NUPUR 
SHUKLA 

nupurshukla00@gma
il.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

37 EAST

101 CS COMM 74 2483/2024 05-10-2024

9582021306

03.10.24

101 CS COMM 74 2484/2024 07-10-2024

9873082662

03.10.24

101 CS COMM 74 2509/2024 05-10-2024

9811220440

05.10.24

101 CS COMM 74 2516/2024 09-10-2024

9899641617

07.10.24

101 CS COMM 74 2521/2024 08-10-2024

9891068254

07.10.24

101 OMP COMM 78 2541/2024 09-10-2024

8130016500

08.10.24

101 CS COMM 74 2543/2024 09-10-2024

9811981142

08.10.24

101 CS COMM 74 2557/2024 15-10-2024

9582621707

09.10.24

101 CS COMM 74 2566/2024 15-10-2024 SH A. K. ROUT

9999132159

14.10.24

101 CS COMM 74 2595/2024 16-10-2024

9350516145

16.10.24

101 CS COMM 74 2607/2024 25-10-2024

7982246549

18.10.24

101 CS COMM 74 2632/2024 22-10-2024

9910568669

21.10.24

101 CS COMM 74 2667/2024 24-10-2024

8860092869

24.10.24

MS. RUBY ALKA 
GUPTA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)

MUKESH KUMAR OLD DHOTI 
MERCHANT VS INTERNATIONAL 
PRINT O PAC LTD.

SH MAHESH 
KUMAR 
SHARMA

adv.atulsharma6819
@gmail.com

SAMEER BUILTAID PVT. LTD. VS 
ASIAN CONSTRUCTION COMPANY

SH R. S. 
PAWAR

advrspawardel@gmai
l.com

SAPPHIRE TRADERS VS R AND R 
TRADERS

SH SANDEEP 
SHARMA

BTC TRADERS PVT. LTD. VS 
DHARAMRAJ CONTRACTS INDIA 
PVT. LTD.

SH JASPREET 
SINGH

jaspreet.law@gmail.c
om

METSO OUTOTEC INDIA PVT. 
LTD. VS ANAND KUMAR SINHA

SH KAUSTUBH 
SINHA

kaustubh@adhritlega
l.in

RAGHUBENDRA SINGH VS 
MAHINDRA AND MAHINDA 
FINANCE CO. LTD.

SH SAURABH 
KUMAR 
SHARMA

advocatesksharma24
@gmail.com

IMPEX HEALTHCARE PVT. LTD. 
VS SKITE MEDICARE LLP

SH DIVYANSH 
SHARMA

newton.awchambers
@gmail.com

ABHIMANYU VERMA VS ONE 
TOUCH

SH GAURAV 
JAIN

advocategauravjain22
@gmail.com

STATE BANK OF INDIA VS 
APOORV SAINI

akroutadvocate@gma
il.com

SWATI HANDA VS AIP CHEMICAL 
AND TRADING COMPANY

SH PRADEEP 
KUMAR 
SHARMA

sharma.pradeepkuma
r3300@gmail.com

PERTINAX SOLUTIONS PVT. LTD. 
VS BUSINESSEX CYBIX REALITY 
SERVICES PVT. LTD.

SH PUNEET 
KUMAR 
SAXENA

puneet_saxena@yah
oo.com

BANK OF BARODA VS 
SWATANTRA KUMAR JADIYA

SH UMESH 
JOSHI

advumeshjoshi@gma
il.com

CREATIX VENTURES VS ALNIK 
MARKETING TECHNOLOGIES 
PVT. LTD.

SH KUNAL 
JAIN

associatespkj@gmail.
com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

37 EAST

101 CS COMM 74 2677/2024 26-10-2024 CANARA BANK VS PRINT JEANIE

7065517065

25.10.24

101 CS COMM 74 2713/2024 28-10-2024

8896932838

28.10.24

101 CS COMM 74 2716/2024 04-11-2024

9818020868

28.10.24

38 OMP (I)(COMM) 22/2024 01-10-2024 Sunny Arora 9910574027 26.09.2024

---do-- OMP (I)(COMM) 23/2024 01-10-2024 Sunny Arora 9910574027 26.09.2024

---do-- OMP (I)(COMM) 24/2024 01-10-2024 Shriram Finance LtdVsFAIZAN Sunny Arora 9910574027 26.09.2024

---do-- OMP (I)(COMM) 25/2024 01-10-2024 Shriram Finance LtdVsFAIM KHAN Sunny Arora 9910574027 26.09.2024

---do-- C.S. (COMM) 103/2024 01-10-2024 099 10817646 27.09.2024

---do-- Execution(Comm.) 35/2024 01-10-2024 Canara BankVsMohd Akram Khan SANEEP TYAGI 9811912208 01.10.2024

---do-- MISC DJ 1060/2024 03-10-2024 9910286134 01.10.2024

---do-- CS 353/2024 04-10-2024 8766206116 03.10.2024

---do-- OMP (I)(COMM) 26/2024 07-10-2024 Sunny Arora 9910574027 03.10.2024

---do-- OMP (I)(COMM) 27/2024 07-10-2024 Shriram Finance LtdVsSAMEER Sunny Arora 9910574027 03.10.2024

MS. RUBY ALKA 
GUPTA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)

SH HARPREET 
SINGH

pristinelawcare1@gm
ail.com

STATE BANK OF INDIA VS 
HEMRAJ SHREEKHEMCHAND

MS SUCHITA 
DIXIT

agnihotrisuchita@gm
ail.com

ANKIT GUPTA VS GANPATI 
TRADING COMPANY AND ORS

SH PIYUSH 
GUPTA

guptapiyush@live.co
m

SH. SANJEEV 
KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL)-01

NORTH 
EAST

201, New Building 
KKD

Shriram Finance LtdVsKULDEEP 
TOUR ANDTRAVELS PVT LTD

ALBUSLAWFIRMS@
GMAlLCOM

Shriram Finance LtdVsNASIR 
KHAN

ALBUSLAWFIRMS@
GMAlLCOM

ALBUSLAWFIRMS@
GMAlLCOM

ALBUSLAWFIRMS@
GMAlLCOM

INDIAN OVERSEAS BANKVsVIJAY 
KUMAR MISHARA

SHAILENDER 
SHARMA

dvchhetri@gmail.co
m

candidlawcompanv@
gmail.com

SUPREMEINFRASTRUCTURE 
INDIALTDVsJITENDER 
KUMARSHARMA

MANOJ 
RAJPUT

aditya.vinodsharma@
gmail.comm

M/S SANA BANGLESVsM/S 
SHREEVISHWAKARMA BANGLES

MUNNAAR 
HUSSAIN

mhansari8099@gmai
l.com

Shriram Finance LtdVsGAURAV 
KHANNA

ALBUSLAWFIRMS@
GMAlLCOM

ALBUSLAWFIRMS@
GMAlLCOM
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38

---do-- OMP (I)(COMM) 28/2024 07-10-2024 Shriram Finance LtdVsDANISH Sunny Arora 9910574027 03.10.2024

---do-- C.S. (COMM) 104/2024 14-10-2024 State Bank of IndiaVsSweta Giri 8896932838 14.10.2024

---do-- C.S. (COMM) 105/2024 15-10-2024 9654404408 14.10.2024

---do-- Execution(Comm.) 36/2024 15-10-2024 98103 14404 15.10.2024

---do-- C.S. (COMM) 106/2024 16-10-2024 7011702173 15.10.2024

---do-- C.S. (COMM) 107/2024 16-10-2024 9999180330 16.10.2024

---do-- Execution(Comm.) 37/2024 16-10-2024 Canara BankVsAbdul Rahman BABITA RANA 9810280099 16.10.2024

---do-- Execution(Comm.) 38/2024 19-10-2024 NITIN MEHTA 8802218291 14.10.2024

---do-- Execution(Comm.) 39/2024 19-10-2024 NITIN MEHTA 8802218291 14.10.2024

---do-- Execution(Comm.) 40/2024 19-10-2024 9968440430 19.10.2024

---do-- MISC DJ 1083/2024 21-10-2024 7011702973 21.10.2024

---do-- C.S. (COMM) 108/2024 22-10-2024 Bank of BarodaVsPratima Kumari UMESH JOSHI 9910568669 21.10.2024

---do-- C.S. (COMM) 109/2024 22-10-2024 Bank of BarodaVsDevender Kumar UMESH JOSHI 9910568669 21.10.2024

SH. SANJEEV 
KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL)-01

NORTH 
EAST

ALBUSLAWFIRMS@
GMAlLCOM

SUCHITA 
DIXIT

agnihotrisuchita@gm
ail.com

EJAJUL SHAIKHPROPRIETOR 
M/SPACIFIC PRODUCTS 
ANDSOLUTIONSVsM/S 
SATYENDRATRADERS THROUGH 
ITSPROPRIETOR NITINPAREEK

ADVOCATE 
ASHISH

advashish59@gmail.c
om

the south indian bank ltdVsPRINCE 
MEHNDIRATTA

CHANDER 
SHEKHER

SKGARGANOCOMP
ANY@:GMAlL.COM

VIPIN KUMAR 
AGGARWALVsZAHEEN BEGUM

ABHAY 
MOHAN 
SHARMA advabhaymohan@gm

ail.com
M/S SANSKAR BROTHERSVsM/S J 
M D INDUSTRIES (UP)

TILAK RAJ 
SINGH

mysantosh_5@gmail.
com

dkjainlaw@gmail.co
m

Sundaram Finance LtdVsManoj 
Kumar Tiwari ADVOCATE 

MEHTAASSOCIATE
O9@GMAI L.COM 

VIPIN KUMAR 
AGGARWALVsZAHEEN BEGUM ADVOCATE 

MEHTAASSOCIATE
O9@GMAI L.COM 

MUSHIR KHAN PROP OFM/S A M 
K METALSVsWASIM PROP OF 
M/SAZEEM INDUSTRIESSAND 
CASTING

ABHISHEK 
KUMAR

abhishek135kkd@gm
ail.com

ASHOK NISCHALVsJITENDER 
SINGH

ABHAY 
MOHAN 
SHARMA advabhaymohan@gm

ail.com

dvumeshioshiHgmai1
.com

dvumeshioshiHgmai1
.com
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38

---do-- Execution(Comm.) 41/2024 22-10-2024 9810984726, 22.10.2024

---do-- C.S. (COMM) 110/2024 24-10-2024 Hitesh Pandey 8377000346 19.10.2024

---do-- Execution(Comm.) 42/2024 24-10-2024 J K YADAV 9999855157 23.10.2024

---do-- C.S. (COMM) 111/2024 26-10-2024 9956917631 24.10.2024

---do-- C.S. (COMM) 112/2024 29-10-2024 ISHU KUMAR 9582366477 26.10.2024

---do-- C.S. (COMM) 113/2024 29-10-2024 Saket SachdevaVsShalel Ahmad 8630570641 19.10.2024

---do-- C.S. (COMM) 114/2024 29-10-2024 8630570641 19.10.2024

---do-- C.S. (COMM) 115/2024 29-10-2024 8630570641 19.10.2024

39 SHAHDARA CS (COMMERCIAL ) Execution (Comm)/207/202401-10-2024 9312610477 30.09.2024

CS (COMMERCIAL ) CS (COMM)/518/2024 03-10-2024 NITIN .(P), 7011180931 01.10.2024

SH. SANJEEV 
KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL)-01

NORTH 
EAST

M/S SIMS 
MEDICAREVsMEDICYLE PHARMA

KULDEEP 
KUMAR

mishranil2@gmail.co
m

PUNJAB NATIONAL BANKVsMR 
RASHID ALIASRASHID ISLAM 
ANR kumar_nitesh27@ya

hoo.com
SHRI NAND KISHORVsSHRI ARUN 
KUMARGUPTA /

advjitenderyadav2017
@gmail.com

M/S K K Trading Throughits 
Proprietor Sh, SunilKumar 
JhaVsAzad Infratech

ABHISHEKTRI
PATHI

anilpandey.law@gma
il.com

VINOD KUMAR, 
SOLEPROPRIETOR OF M/SONLY 
IVsM/S CAVANA 
CLOTHINGPRIVATE LIMITED

advocateraiputikr@i>
mail.com

DEVANSH 
AGGARWAL

dovansh.lawyer@gma
il.com

Saket SachdevaVsMs AVS 
Enterprises PvtLtd

DEVANSH 
AGGARWAL

dovansh.lawyer@gma
il.com

Saket SachdevaVsSamyagya 
Engineers PvtLtd

DEVANSH 
AGGARWAL

dovansh.lawyer@gma
il.com

SH. BRIJESH 
KUMAR GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-01

301, New Court 
Building

SMT  SUNITA KHANNA and ORS Vs 
M/ S NATIONAL TEXTILE 
CORPORATION LTD

Subhash 
Chandra 
Lochakia(P),

legalremediies2k@g
mail.com

301, New Court 
Building

RAM NIWAS Vs NEELU LADIA 
ALIAS NILU LADIA

advrodhiya007@gma
il.com
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39 SHAHDARA

CS (COMMERCIAL ) MISC DJ/812/2024 05-10-2024 Keshav Sethi(P),9810062191 03.10.2024

CS (COMMERCIAL ) CS (COMM)/525/2024 07-10-2024 9810747879 05.10.2024

CS (COMMERCIAL) CS (COMM)/528/2024 09-10-2024 9919799930

vijay@gmail.com

07.10.2024

CS/COMMERCIAL MISC DJ/818/2024 09-10-2024 9956385162 07.10.2024

CS (COMMERCIAL ) MISC DJ/817/2024 08-10-2024 9956385162 07.10.2024

CS (COMMERCIAL) CS (COMM)/531/2024 15-10-2024 Farook Vs Faisal 9899695533 09.10.2024

CS (COMMERCIAL ) CS (COMM)/537/2024 19-10-2024 9205603427 16.10.2024

SH. BRIJESH 
KUMAR GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-01

301, New Court 
Building

SURENDER PAL SHARMA Vs PRV 
INDUSTRIES LLP

sethiassociatesdelhi@
gmail.com

301, New Court 
Building

HA SHARMA TRADERS PVT LTD 
Vs SOURABH JAIN

KAMAL DEEP 
SONI(P),

adv.kd.soni@gmail.co
m

301, New Court 
Building

Agarwal And Company Vs Imran 
Malik

VIJAY KUMAR 
SINGH(P),

301, New Court 
Building

BADRI PRASAD GOYAL Vs M/S 
APV REALTY LTD

ANUBHAV 
MEHROTRA(P)
,

anubhav@mehrotrag
mail.com

301, New Court 
Building

MANISH KUMAR GUPTA Vs M/S 
PREM ENGINEERING WORKS

MANOJ 
KUMAR(P),

manojkumar@gmail.
com

301, New Court 
Building

Ashish 
Aggarwal(P),

ashishaggarwal@gma
il.com

301, New Court 
Building

SANSTUTI PHARMACEUTICALS 
PVT LTD Vs KAPIL CHAWALA

KARAN 
ARORA(P),

karanarora101@gmai
l.com
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39 SHAHDARA

CS (COMMERCIAL) MISC DJ/833/2024 19-10-2024 Ankit Mehta(P), 9899538789 16.10.2024

CS (COMMERCIAL) CS (COMM)/540/2024 21-10-2024 9650677902 18.10.2024

CS (COMMERCIAL) CS (COMM)/541/2024 21-10-2024 Vimlesh Vs Abhishek Kumar 9650677902 18.10.2024

CS (COMMERCIAL) CS (COMM)/550/2024 25-10-2024 9810104555 23.10.2024

CS (COMMERCIAL) CS (COMM)/556/2024 29-10-2024 Gaurav(P), 993226302 26.10.2024

CS (COMMERCIAL) Execution (Comm)/222/202429-10-2024 Angel one ltd Vs Pooja khera 9911922041

vassociate@yahoo.in

26.10.2024

40 SHAHDARA ROOM NO 208 COMMERCIAL CS (COMM)/516/2024 01-10-2024 9953283177

jka.legal@gmail.com

01-10-2024

ROOM NO 208 COMMERCIAL CS (COMM)/519/2024 03-10-2024 9650677902 03-10-2024

SH. BRIJESH 
KUMAR GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-01

301, New Court 
Building

M S M G LAUNDER Vs The Medical 
Superintendent G T B  Hospital

ankitmehta@gmail.co
m

301, New Court 
Building

Yogesh Kumar Vs Amresh Kumar 
Kishori Sahani

SIDHANT 
DHINGRA AND 
ASSOCIATES(P)
,

adv.sidhantdhingra@
gmail.com

301, New Court 
Building

SIDHANT 
DHINGRA AND 
ASSOCIATES(P)
,

adv.sidhantdhingra@
gmail.com

301, New Court 
Building

JAMMU AND KASHMIR BANK Vs 
RIYANSH BANDHU AND 
COMPANY

Dhananjay 
Sharma(P),

rahul.ray@castuslega
l.com

301, New Court 
Building

state bank of india Vs SUNIL 
KUMAR

prakash.raurav01@g
mail.com

301, New Court 
Building

MOHINI 
CHAUHAN(P),

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

Op And Sons Traders Private 
Limited Vs Vital Clothing Company

Jatin 
Aggarwal(P),

ANOOP RAWAT Vs SHYAM 
KUMAR

SIDHANT 
DHINGRA AND 
ASSOCIATES(P)
,

sidhantdhingra@adv
ocatesidhantdhingra.
com
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40 SHAHDARA

ROOM NO 208 COMMERCIAL CS (COMM)/526/2024 08-10-2024 9968466963 08-10-2024

ROOM NO 208 COMMERCIAL CS (COMM)/532/2024 15-10-2024 9711025507 15-10-2024

ROOM NO 208 COMMERCIAL CS (COMM)/542/2024 21-10-2024 USHA Vs KAPIL SHARMA 9811139553 21-10-2024

ROOM NO 208 COMMERCIAL CS (COMM)/546/2024 24-10-2024 9810104555 24-10-2024

ROOM NO 208 COMMERCIAL 01-10-2024 9953401655 01-10-2024

ROOM NO 208 COMMERCIAL Execution (Comm)/211/2024 07-10-2024 9890410729 07-10-2024

ROOM NO 208 COMMERCIAL Execution (Comm)/213/2024 15-10-2024 9811702566

bpsalegal@gamil.com

15-10-2024

ROOM NO 208 COMMERCIAL Execution (Comm)/215/2024 16-10-2024 836806007 16-10-2024

ROOM NO 208 COMMERCIAL Execution (Comm)/216/2024 18-10-2024 9899324895 18-10-2024

ROOM NO 208 COMMERCIAL Execution (Comm)/218/2024 21-10-2024 9891826827 21-10-2024

ROOM NO 208 COMMERCIAL Execution (Comm)/219/2024 22-10-2024 9810244197

wagheyvi@yaoo.co.in

22-10-2024

ROOM NO 208 COMMERCIAL CS (COMM)/551/2024 25-10-2024 9818020868 25-10-2024

ROOM NO 208 COMMERCIAL MISC DJ/845/2024 28-10-2024 Vikas Garg(P), 9999689033 28-10-2024

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

SHIV KUMAR GANDHI Vs SANVIE 
RETAIL PRIVATE LIMITED

Manish 
Kumar(P),

aormanishkumar@g
mail.com

MANOJ KUMAR BHADANI Vs 
DEEPAK KUMAR GUPTA

VISHAL 
PATEL(P),

litigationlexlizer@ga
mil.com

ADV ROHIT 
MAHIYA(P),

advravibhargava@gm
ail.com

JAMMU AND KASHMIR BANK 
LIMITED Vs SHYAM SINGH

Dhananjay 
Sharma(P),

advdhananjay@gmail
.com

Execution (Comm)/208/2024 SMT SHASHI JAIN PROPRIETOR 
OF  MS MISHTI ENTERPRISES Vs 
SHRI GANAGA RAM SHARMA 
PROPRIETOR OF MS UNICORN 
TRADING COMPANY

Mohd Azad 
Alam(P),

imran3241@gmail.co
m

UNION BANK OF INDIA Vs LATE 
SH AZAD AHMAD ANSARI 
THROUGH LRS MRS FARAH 
ANSARI

KAMALJIT 
SINGH 
RANOT(P), kamaljitsinghranot@

gmail.com
Sidhant Fashion Vs Arjun Kumar 
Maurya

Jatin 
Malhotra(P),

Komal Prasad Singhal Vs Gaurav 
Gera

KARTIK 
JAIN(P),

advocatekartik98@g
mail.com

Deepti Aggarwal Vs M/s Roxy 
Electricals

Govind 
Singh(P),

gsbisht47@gmail.co
m

Municipal Corporation of Delhi Vs 
Manoj Kumar

ASHUTOSH 
GUPTA(P),

autosh_402@hotmail
.com

NEERAJ TOMAR Vs TARIK ALIAS 
PINTU

Vijay 
Waghey(P),

ANKIT GUPTA Vs M/S GANPATI 
TRADING COMPANY AND ORS

Amit 
Sharma(P),

guptapiyesh@live.co
m

Ram Pratap Goyal Vs Axis Bank 
Limited

aggarwallegalassociat
e@gmail.com
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REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

41 SHAHDARA CS (COMM)/515/2024 01-10-2024 RAHUL Vs KAMAL SAPRA 8586863313

connect@snslegal.in

21-09-2024

CS (COMM)/517/2024 03-10-2024 9810244197 01-10-2024

Execution (Comm)/210/2024 04-10-2024 9811375940 04-10-2024

CS (COMM)/520/2024 04-10-2024 9910961933 03-10-2024

CS (COMM)/521/2024 04-10-2024 9818862291 01-10-2024

CS (COMM)/522/2024 04-10-2024 Vikram Gola(P), 9818862291 04-10-2024

MISC DJ/814/2024 07-10-2024 ANIL PITTI Vs RIZVI ZISHAN 919899641617 07-10-2024

CS (COMM)/527/2024 09-10-2024 8800268148 04-10-2024

Execution (Comm)/214/2024 15-10-2024 NEHA KALRA Vs VINOD ARORA 9890410729 09-10-2024

CS (COMM)/535/2024 18-10-2024 9811343911

NOT FOUND

07-10-2024

CS (COMM)/547/2024 24-10-2024 999298627 21-10-2024

CS (COMM)/548/2024 24-10-2024 9654713565 19-10-2024

CS (COMM)/549/2024 24-10-2024 9910568669

NOT FOUND

21-10-2024

SH. SANJAY 
SHARMA-II, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

303, New Court 
Building

Man Mohan 
Swaroop(P),

G S ENTERPRISES Vs PREMIER 
FOUNDRY STORES

Ranjit Singh 
Juneja(P),

wagheyvi@yahoo.co.i
n 

SOUTH INDIAN BANK Vs SHASHI 
AGENCY THROUGH ITS 
PROPRIETOR SH MANEET 
BHATIA

Arun Kumar 
Shukla(P),

advsubodhkurnarsnig
h@gmafl.com 

PUNJAB NATIONAL BANK Vs 
KAMAKSHI MAHAJAN

Sunav 
Rastogi(P),

dhruv_m@yahoo.co
m

PUNJAB NATIONAL BANK Vs 
KRISHANP AL PROPRIETOR OF 
NAGAR GENERAL STORE

DEOKANT 
TRIPATHI(P),

deepakbhardwajadv
@yahoo.co.in

PUNJAB AND SIND BANK Vs 
SUSHIL KUMAR BHATNAGAR

deepakbhardwajadv
@yahoo.co.in

KUSHAGRA 
BANSAL(P),

iaspreet.law@qmail.c
om

Jai Durga Collection Vs Mayasheel 
Retail India Limited

JAGJIT SINGH 
SAHNI(P),

PADAMKUHNArn1G
MAIL.COM 

SANTOSH 
KUMAR(P),

Kamaljihranot@gmai
l.com

ANMOL FINANCIAL SERVICES 
LIMITED Vs GURCHARAN SINGH

Banke Bihari  
Sharma(P),

BAJAJ SELECTIONS Vs SHEEMA 
GARMENTS

AYUSH 
VARSHNEY(P),

anilmittal602@gmail.
com

M/S ASHLAR EDUCATION 
CONSULTANTS PVT LTD Vs 
SARABJEET SINGH

HITESH 
KUMAR 
BHARDWAJ(P), Advocate.samridhi@g

mail.com
M/S KESHAV GARMENTS 
THROUGH ITS PROPRIETOR SH 
SHYAM KISHORE MISHRA Vs M/S 
SOMYA GARMENTS THROUGH 
ITS PROPRIETOR SH AMIT 
KUMAR

Joginder 
Kumar(P),
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41 SHAHDARA

24-10-2024 9711142200 22-10-2024

Execution (Comm)/221/2024 28-10-2024 M/S LION JEANS Vs Satto Mahesh 9650677902, 25-10-2024

CS (COMM)/558/2024 29-10-2024 98l1736052

Not legible

22-10-2024

CS (COMM)/557/2024 29-10-2024 VIMLESH Vs SONU SHRIVASTAV 9650677902, 28-10-2024

CS (COMM)/559/2024 29-10-2024 98l1736052

Not legible

21-10-2024

42 SHAHDARA C. No. 304 CS (COMM)/524/2024 CS (COMM)/524/2024 18-09-2024 MAHAVEER KUMAR Vs BHIM RAJ 7303296156 04-10-2024

CS (COMM)/523/2024 CS (COMM)/523/2024 18-09-2024 7303296156 04-10-202

Execution (Comm)/212/2024 Execution (Comm)/212/2024 04-10-2024 RAVI SHARMA 9810214626 07-10-2024

MISC DJ/816/2024 MISC DJ/816/2024 09-09-2024 8802101274

ritesh@thelawcare.in

08-10-2024

CS (COMM)/529/2024 CS (COMM)/529/2024 30-09-2024 NIPUN JAIN 9999631964 09-10-2024

OMP (COMM)/9/2024 OMP (COMM)/9/2024 27-09-2024 9582055425 14-10-2024

CS (COMM)/533/2024 CS (COMM)/533/2024 15-10-2024 PARVEEN 9910231750 15-10-2024

CS (COMM)/534/2024 CS (COMM)/534/2024 10-10-2024 ASHA DEVI Vs PRABHU PRASAD VISHAL PATEL 9711023307 16-10-2024

SH. SANJAY 
SHARMA-II, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

Execution (Comm)/220/2024 EASTMAN AUTO AND POWER 
LIMITED Vs M/S GREEN 
KAIKETSU AUTOMOTIVE PVT LTD

Aasheesh  
Gupta(P),

chopra6791@gmai1.¢
0m

SIDHANT 
DHINGRA AND 
ASSOCIATES(P)
,

sidhantdhingra^advo
catesidhantdhingra.c
om

ARVIND  DEV TYAGI Vs IHBAS 
AND ORS

SUDHIR 
KUMAR 
SHARMA(P),

SIDHANT 
DHINGRA AND 
ASSOCIATES(P)
,

sidhantdhingra^advo
catesidhantdhingra.c
om

SH ASHISH SHARMA Vs IHBAS 
AND  ORS

SUDHIR 
KUMAR 
SHARMA(P),

SH. PAWAN KUMAR 
MATTO DJ (COMM-
04)

NEELAM 
MALIK

neelam.malik8512@g
mail.com

Sh. Pawan Kumar 
Matto DJ (COMM-
04)

MAHAVEER KUMAR Vs 
MAHENDRA SINGH

NEELAM 
MALIK

neelam.malik8512@g
mail.com

Pawan Kumar jain Vs ROYAL GOLF 
LINK CITY PROJECT PVT LTD

ravisharmaadvocate
@gmai.com

Gaurav Krishna Goswami Vs Ms 
Bankey Bihari Music through its 
Owner Sh Sanjay Aggarwall

RITESH 
SAXENA

KLJ PARAFLEX INDIA LIMITED Vs 
RANCHODMAL RATHOD

chamber@kohliandas
sociates.in

Delhi Development Authority Vs 
Kunal Food Products Pvt Ltd

GAGANMEET 
SINGH 
SACHDEVA gaganmeet3@gmail.c

om
AKEEL AHMAD VS MOHIT 
JAISWAL

praveen198280@gma
il.com

litigationlexlegalizer
@gmail.com
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42 SHAHDARA

CS (COMM)/539/2024 CS (COMM)/539/2024 17-10-2024 VIMLESH Vs UMESH KUMAR 9650677902 19-10-2024

CS (COMM)/538/2024 CS (COMM)/538/2024 16-10-2024 9811141796 19-10-2024

CS (COMM)/543/2024 CS (COMM)/543/2024 19-10-2024 Yogesh Kumar Vs Mayur Sehdev 9650677902 22-10-2024

CS (COMM)/545/2024 CS (COMM)/545/2024 21-10-2024 9811141796 23-10-2024

CS (COMM)/544/2024 CS (COMM)/544/2024 22-10-2024 9555650460 23-10-2024

CS (COMM)/552/2024 CS (COMM)/552/2024 23-10-2024 ALOK KUMAR 9911000126 25-10-2024

CS (COMM)/553/2024 CS (COMM)/553/2024 25-10-2024 Alisha Vohra Vs ICICI Bank 8506070443 26-10-2024

CS (COMM)/554/2024 CS (COMM)/554/2024 24-10-2024 NAMAN GIRI 9999468603 26-10-2024

CS (COMM)/555/2024 CS (COMM)/555/2024 23-10-2024 9871291420 28-10-2024

MISC DJ/804/2024 MISC DJ/804/2024 27-09-2024 8285672608 03-10-2024

MISC DJ/826/2024 MISC DJ/826/2024 14-10-2024 Narender Kumar Vs Harish Chawla J.K. GUPTA 9868529732 16-10-2024

CS (COMM)/536/2024 CS (COMM)/536/2024 16-10-2024 VED PRAKASH Vs TARUN ALOK KACHRU 9811255581 18-10-2024

43 406 Civil CS(Comm.)/614/2024 01.10.2024 Yogesh Pandey 9213851355 01.10.2024

SH. PAWAN KUMAR 
MATTO DJ (COMM-
04)

SIDHANT 
DHINGRA

adv.sidhantdhingra@
gmail.com

ANURAG GUPTA Vs SHIKHA 
ARORA

ANURAG 
GUPTA

parveengargofficial@
gmail.com

SIDHANT 
DHINGRA

adv.sidhantdhingra@
gmail.com

SUSHMA GUPTA Vs SPARSH 
GOYAL

PARVEEN 
KUMAR GARG

parveengargofficial@
gmail.com

GOVIND AGENCIES PVT LTD Vs 
AMIR SUBHANI

ROHIT 
RANJAN 
GUPTA rohit.gupta068@gma

il.com
PUNJAB NATIONAL BANK Vs 
SURENDER KUMAR BARDIA

alok.adv2001@gmail.
com

SHRAMAN 
SINHA

shraman.sinha@gmai
l.com

GAURAV GUPTA VS KHETRAPAL 
KIRAN

kushagrabansal@aka
sociats.org.in

BSP Diagnostic Systems Private 
Limited Vs Alpha Invitro Diagnostics 
private Limited

AMIT KUMAR 
SINGH

jurispredence011@g
mail.com

saraogi super sales pvt ltd Vs 
Vishwash kumar prop Vishwas 
Dresses

SANJAY 
KUMAR 
PANWAR advocatevarunbedi@

gmail.com

jkgupta.advocate@g
mail.com

alok_kachru@hotmai
l.com

MS. PREETI 
AGARWAL GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

NORTH-
WEST

Amit (INDIA) Name Plates Vs Mp 
Sharma

yogeshpandey@gmail
.com
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CS(Comm.)/615/2024 01.10.2024 Mannat Kohli 9810116621

hskohli@gmail.com

01.10.2024

CS(Comm.)/618/2024 03.10.2024 Sunil Kumar 9999033577 03.10.2024

CS(Comm.)/619/2024 03.10.2024  Dixit Mehta 03.10.2024

CS(Comm.)/620/2024 03.10.2024 Chander Mohan Vs Satpal Singh

CS(Comm.)/621/2024 04.10.2024 Rspl Health P Ltd Vs Surya Traders 9810134793

allipcare@gmail.com 

04.10.2024

CS(Comm.)/622/2024 04.10.2024 State Bank Of India Vs Keshav Kuldeep Singh 9971972621 04.10.2024

CS(Comm.)/627/2024 05.10.2024 Deepa Gupta 9312292558 05.10.2024

CS(Comm.)/628/2024 05.10.2024  Deepa Gupta 05.10.2024

CS(Comm.)/629/2024 05.10.2024  Anjali Labh 05.10.2024

CS(Comm.)/633/2024 07.10.2024 Nikul Jain Vs Vishal Bhardwaj Sagar Gupta 7838367299 07.10.2024

CS(Comm.)/634/2024 07.10.2024 9891445098

mkahuja@gmail.com

07.10.2024

CS(Comm.)/637/2024 08.10.2024  Pooja Goyal 9250924093 08.10.2024

CS(Comm.)/644/2024 14.10.2024 Kajal Sharma 9268495137 14.10.2024

MS. PREETI 
AGARWAL GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

NORTH-
WEST

Shyam Purve Vs M/S The New India 
India Assurance Co. Pvt Ltd

Harsh Future Communications Vs C. 
P. Enterprises

shokeenadvocate78@
gmil.com

M/S Bakshi Ram Raj Kumar And 
Company Vs Pavneet Singh Khurana

Dev Prakash 
Pachauri

Anil Kumar 
Sahu

advnagesh@gmail.co
m

Union Bank Of India Vs Sunil Kumar 
Prop Shri Shyamji Fashion

adv.deepagupta@gm
ail.com

Union Bank Of India Vs Ganesh 
Shah Proprietor Of M/S Radha 
Fabricator

M/S Kanishka Enterprises Thro. 
Prop. Sanjay Pal Vs M/S Shri Shyam 
Ji Agro

advpiyushjuneja@gm
ail.com

M/S Sai Corporation Vs M/S 
Juvenor Healthcare Private Limited

Manoj Kumar 
Ahuja

Vg India Traexim Vs Steel Sales 
Syndicate

advocatevishal@gmai
l.com

M/S Veera Fragrance Pvt Ltd Vs M/S 
C L Products India Ltd And Ors.

rashmijainadvocate.
@gmail.com
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CS(Comm.)/645/2024 14.10.2024 Rakesh Kumar 8256791427 14.10.2024

CS(Comm.)/653/2024 14.10.2024 Ankit Gupta 9953030485 14.10.2024

CS(Comm.)/656/2024 19.10.2024 9899776633 19.10.2024

CS(Comm.)/658/2024 21.10.2024 Varun Mittal 7827452745 22.10.2024

CS(Comm.)/659/2024 22.10.2024 Natwar Rai 9818906064 22.10.2024

CS(Comm.)/660/2024 22.10.2024 State Bank Of India Vs Mr Mangal 9999132159 22.10.2024

CS(Comm.)/662/2024 23.10.2024 Chirag Madan 9585826808 23.10.2024

cs(Comm.)/663/2024 23.10.2024 Sunil Goyal 9565458534 23.10.2024

cs(Comm.)/664/2024 23.10.2024 Vikas Sharma 9810566116 23.10.2024

cs(Comm.)/665/2024 24.10.2024  Vineet Jindal 9868387454 24.10.2024

cs(Comm.)/666/2024 24.10.2024 Gaurav Singhal 8595627734, 24.10.2024

cs(Comm.)/667/2024 24.10.2024  Ronak Gupta 9821104506 24.10.2024

cs(Comm.)/676/2024 25.10.2024 Sumit Bhardwaj 8750336246 25.10.2024

MS. PREETI 
AGARWAL GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

NORTH-
WEST

Sachin Kumar Singhal Vs Sarita 
Aggarwal

Mayank Aggarwal Vs M/S Maan 
Builders And Ors.

ankit.gupta@gravitasl
e al.co. N

Naveen Kumar Jain Vs M/S Aurel 
Control (P) Ltd.

Abhimanyu 
Kumar

M/S Ausl Pharma Vs M/S Nityam 
Pharma And Ors.

upadhayalegal@gmai
l.com

Mr Navin Kumar Prop. Of M/S Jai 
Durge Const. Vs M/S Hindustan 
Construction Company Ltd. natwarrai@gmail.co

m
Adaita Kumar 
Rout

AKROUTADVOCATE
@GMAIL.COM 

Madan Goyal And Anr. Vs Radhey 
Shyam Garg

advocatechiragmadan
@gmail.com

Swift Securitas Pvt Ltd Vs Supreme 
Glow Printing Solutions And Ors

Ashish Kumar Vs Hinduja Housing 
Finance Limited And Anr.

advocatevikashsharm
a1@gmail.com

Susheela Devi Vs Preeti Education 
Society

Napin Impex Limited Vs Go Plast 
Private Limited And Ors

rightjusticefirm@gma
il.com

Kg Bhatia Vs Aswartha Condition 
Monitoring Engineers

ronakgu12taI3l998@
gmail. Com

Shubh Laxmi Steels Vs Manya Group 
Industries
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cs(Comm.)/675/2024 25.10.2024 9811255673 25.10.2024

cs(Comm.)/677/2024 26.10.2024 Rahul Kumar 9810088164 26.10.2024

cs(Comm.)/679/2024 28.10.2024 Vikram Dua 9810080638 28.10.2024

cs(Comm.)/678/2024 28.10.2024 Suresh Singh 28.10.2024

cs(Comm.)/680/2024 29.10.2024 Vijay Kumar Vs Sangram Uttam PatilAkshay Raj 9586465311 29.10.2024

cs(Comm.)/681/2024 29.10.2024 Mohit Sharma 9865241512 29.10.2024

MS. PREETI 
AGARWAL GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

NORTH-
WEST

State Bank Of India Vs Deepak 
Chopra And Anr.

Ranjay Kumar 
Sinha

advocatesinha@rediff
mail.com

Rajinder Kumar Aggarwal Vs M/S 
Globus Motor Pvt Ltd

davinder@hotmail.co
m

Super Marche 37 Traders Llp Vs 
Kapil Gupta Prop Shree Saikipa 
Traders mailvikramdua@gma

il.com
M/S Seema Enterprises Vs M/S Atul 
Construction And Ors.

vijaykumar@gmail.co
m

Yashwant Jain Vs Hemant Kumar 
Goyal @ Harish Goyal And Anr.
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REGISTRATION
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44 SH.VINOD YADAV 316 Civil CS(Comm.)/616/24 01.10.24 Ashwani Thukral Vs. Lokesh Archit Singhal 9599943045

legal@singhallegal.in

20.09.24

CS(Comm.)/617/24 01.10.24 9711752002 30.09.24

CS(Comm.)/623/24 04.10.24 J.J Tyagi & Co. 9810661545 01.07.24

CS(Comm.)/624/24 04.10.24 9891268410 01.10.24

CS(Comm.)/625/24 05.10.24 8816000229 02.10.24

CS(Comm.)/626/24 05.10.24 8816000229 02.10.24

CS(Comm.)/630/24 05.10.24 Sbi Vs. Nikhil Sharma Amit Chawla 9312965659 03.10.24

CS(Comm.)/631/24 07.10.24 9312292558 03.10.24

CS(Comm.)/632/24 07.10.24 9312292558 03.10.24

CS(Comm.)/635/24 07.10.24 Atul Pandey 8010778268 07.09.24

CS(Comm.)/636/24 08.10.24 Deepak Jangra 9711573242 08.10.24

CS(Comm.)/638/24 08.10.24 H.S Kohli 9810119661 25.09.24

CS(Comm.)/641/24 09.10.24 Jagriti Jain 8527506427 06.10.24

NORTH-
WEST

Ashok Kr. Gupta Vs. Ms. Krishna 
Bansal & Ors. 

Ravi Krishan 
Chandna RAVIKRISHANCHA

NDNA@GMAIL.CO
M

M/S Gayatri Polyrub (P) Ltd. Vs. 
Gaurav Sharma

advjjtyagi901@gmail.
com

Ashok Kr. Parasramka Vs. Sandhya 
Mangla

Umesh Kr. 
Choubey

umesh08choubey@g
mail.com

Anuradha Enterprises (P) Ltd. Vs. 
Vantex Paints (P) Ltd. & Ors.

Jitender 
Kaushik

jitenderkaushik5@g
mail.com

Anuradha Enterprises (P) Ltd. Vs. 
Sixteen Directions Home Care (P) 
Ltd. 

Jitender 
Kaushik

jitenderkaushik5@g
mail.com

chawla8jl@gmail.co
m

Union Bank Of India Vs. 
Krishankant Upadhyay

Ms. Deepa 
Gupta

advocatedeepa.gupta
@gmail.com

Union Bank Of India Vs. Mr. 
Kashmir Sharma & Anr.

Ms. Deepa 
Gupta

advocatedeepa.gupta
@gmail.com

M/S Yadav Trading Co. Vs. Arnav 
Associates

atulpandeyadv@gmai
l.com

M/S Francis Remedies (India) Pvt. 
Ltd. Vs. M/S North India Pharma (P) 
Ltd. & Ors. jelegalsolutions@gma

il.com
Delhi Plasichem (P) Ltd. Vs. Pawan 
Kr. Garg

hskohli1966gravitasle
gal.com

M/S Bansal Trading Co. Vs. M/S 
Sixteen Directions Home Care

lawfirm@unsolvedleg
al.com
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44 SH.VINOD YADAV

CS(Comm.)/642/24 09.10.24 Pradeep Kr. 8700433424 07.10.24

CS(Comm.)/643/24 09.10.24 Rajat Mathur 9811556470 07.10.24

CS(Comm.)/646/24 14.10.24 Enpeecon Vs. Maan Builders Gravitas Legal 9953030485 08.10.24

CS(Comm.)/647/24 15.10.24 Yash Aggarwal 9899883722 14.10.24

CS(Comm.)/648/24 15.10.24 9810378614 09.10.24

CS(Comm.)/650/24 16.10.24 M/S Rspl Ltd. Vs. Veena Yadav Anil Kr. Sahu 9810134793 16.10.24

CS(Comm.)/651/24 16.10.24 Varun Mittal 9953062629

vrn@vkmlegal.com

14.10.24

CS(Comm.)/652/24 16.10.24 Ma Enterprises Vs. Aj Steel Aneesh Mittal 9818633606 10.10.24

CS(Comm.)/655/24 19.10.24 Abhishek Khatri 9599628048 28.09.24

CS(Comm.)/657/24 19.10.24 Abhishek Khatri 9599628048 15.10.24

CS(Comm.)/661/24 22.10.24 Daviender Hora 9810088164 18.10.24

CS(Comm.)/668/24 24.10.24 Sunil Goyal 9310617732

sunelgi@gmail.com

20.10.24

CS(Comm.)/669/24 24.10.24 Vineet Jindal 9868387454 16.10.24

NORTH-
WEST

M/S Brahmnandi Trading Vs. 
Metallicz Media (P) Ltd.

adv.pradeepkumar@
gmail.com

Nicholas Healthcare Ltd. Vs. Tgb 
Biosciences (P) Ltd. & Ors.

RAJATMATHURLSE
@GMAIL.COM

ankitgupta@gravitasl
egal.co.in

M/S Mg Polyplast Industries P. Ltd. 
Vs. M/S Vipin Kumar 

advyashaggarwal@g
mail.com

Elpha Polychem (P) Ltd. Vs. Bhikha 
Lal Mahawar

V.S Yadav & 
Kamal

choudharykamal@gm
ail.com

ALLIPCARE@GMAI
L.COM

Gulshan Industries Vs. M/S Ashish 
Engineers

aneeshmittal@gmail.
com

Manoj Aggarwal Vs. Shri Krishna 
Printers

SCALESLAWFIRM@
GMAIL.COM

Manoj Aggarwal Vs. S.K.S.J Mate 
India Pvt. Ltd.

SCALESLAWFIRM@
GMAIL.COM

Rajinder Kr. Aggarwal Vs. M/S 
Global Motors (P) Ltd. 

DAVIENDER@HOT
MAIL.COM

Swift Securitas (P) Ltd. Vs. Vs. V.S 
Structures (P) Ltd. 

Shankar Jha Vs. Preeti Education 
Society 

officevjlaw@gmail.co
m
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44 SH.VINOD YADAV

CS(Comm.)/670/24 24.10.24 Mudit Sood 9810247240 21.10.24

CS(Comm.)/671/24 24.10.24 K.K Mishra 9654968449 22.10.24

CS(Comm.)/672/24 24.10.24 Ajit Kr. Soni 9891649849 22.10.24

CS(Comm.)/673/24 24.10.24 Sachin Mangaal Vs. Kalpana Rani Rakesh Kumar 9711771000 16.10.24

CS(Comm.)/674/24 24.10.24 Paras Gupta Vs. Rishi Wadhwa Rakesh Kumar 9711771000 16.10.24

45 NORTH 307 Civil - - - - s

-
CS (COMM)/6789/2024 01-10-2024

MISC DJ/1476/2024 01-10-2024

CS (COMM)/6790/2024 03-10-2024

NORTH-
WEST

Acs Papers India (P) Ltd. Vs. R.K 
Enterprises

muditsoodadv@gmail
.com

Sunil Kr. Gupta Vs. Paradip Port 
Trust

kkmishra@midaslega
l.org

Kaurwal & Co. Vs. Shree Mahadev 
Textile

ajitsoni1973@gmail.c
om

rakeshadvocate18@g
mail.com

rakeshadvocate18@g
mail.com

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

Sanjay Kumar Vs M/S BHAGWATI 
ENTERPRISES

SHIVENDRA 
PRATAP 
SINGH(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

BHARAT BHUSHAN SAWHNEY Vs 
BASO HOSPITALITY LLP

Junaid 
Qureshi(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

CANARA BANK Vs AMIT LAMBA 
PROP M/S MEHAR FABRIC

Sanjeev 
Chopra(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID
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FILING

45 NORTH

CS (COMM)/6791/2024 03-10-2024

Execution (Comm)/124/2024 03-10-2024

Execution (Comm)/125/2024 03-10-2024

CS (COMM)/6792/2024 03-10-2024

CS (COMM)/6793/2024 03-10-2024 State Bank Of India Vs RICH PAL

Execution (Comm)/126/2024 04-10-2024 ADV(P),

OMP (COMM)/46/2024 04-10-2024 S S Sobti(P),

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

Galaxie Printers Vs MALIK 
NEEDLES AND ALLIED

Shailendra 
Yadav(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

SUNDARAM FINANCE LTD Vs 
SHAFIK M

NITIN 
MEHTA(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

SUNDARAM FINANCE LTD Vs 
SAJAN KUMAR SAH

NITIN 
MEHTA(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/s SHREE GANIK UDYOG Vs 
KORE PACKAGING SOLUTIONS

G S  
GANGWAR(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

ADAITA 
KUMAR  
ROUT(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/S SUNSTAR ENTERPRISES Vs 
M/S FUTURE SPORTS

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

MUTHOOT FINANCE LIMITED Vs 
Sangita Dey

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

45 NORTH

CS (COMM)/6794/2024 04-10-2024

CS (COMM)/6795/2024 04-10-2024

CS (COMM)/6796/2024 04-10-2024 DALLO DEVI Vs RAHUL ATTARI

CS (COMM)/6797/2024 04-10-2024 ICICI BANK LTD Vs RAM KISHAN

CS (COMM)/6798/2024 05-10-2024

Execution (Comm)/128/2024 05-10-2024 ADV(P),

CS (COMM)/6799/2024 05-10-2024

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

AMVI CHIT FUND PVT LTD Vs 
Raghav Petro Chem (P) Ltd

Neeraj 
Gupta(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Amvi Chit Fund Pvt Ltd Vs RAGHAV 
CHHABRA

Neeraj 
Gupta(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

BARINDER 
SINGH 
MALIK(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

vikas 
chhabra(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

VIOLET CHIT FUND PVT LTD Vs 
RAGHAV CHHABRA

Neeraj 
Gupta(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

VIJAY KUMAR MITTAL Vs ASHOK 
GUPTA

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

ROBIN KUMAR JAISWAL Vs 
SUNNY KALRA

Ravi Shankar 
Garg(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

45 NORTH

CS (COMM)/6800/2024 05-10-2024

CS (COMM)/6801/2024 05-10-2024

CS (COMM)/6802/2024 05-10-2024

CS (COMM)/6803/2024 05-10-2024

CS (COMM)/6804/2024 05-10-2024

CS (COMM)/6805/2024 07-10-2024

CS (COMM)/6806/2024 07-10-2024

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

SHIV SHANKAR SINGH Vs 
GALAXY CLOUD KITCHENS 
LIMITED

SANJAY 
KUMAR(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

INDERJEET SINGH RATHORE Vs 
MS GULVEZ RAHAT SHAHVEZ 
RAHAT AND COMPANY

HEMANT 
KAKKAR(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/S APPLE GROWER MARKETING 
CENTRE Vs LALISH THAKUR

Pawan 
Kawrani(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

STATE BANK OF INDIA Vs Adtiya 
Krishna

Kuldeep  
Singh(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

STATE BANK OF INDIA Vs 
Mahendra Bhari

Kuldeep  
Singh(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Suvi International Private Limited Vs 
Pankaj Goel

ANKUR 
SINGHAL(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/S GRECIAN PRIVATE LIMITED 
Vs M/S BIO ETHICS LIFE CARE

Neha 
Agarwal(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

45 NORTH

CS (COMM)/6807/2024 07-10-2024

CS (COMM)/6808/2024 07-10-2024

Misc Ex/15/2024 07-10-2024

CS (COMM)/6809/2024 07-10-2024

CS (COMM)/6810/2024 07-10-2024

Execution (Comm)/129/2024 08-10-2024 Anshul Garg(P),

CS (COMM)/6811/2024 08-10-2024 Ashok Jain(P),

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

SHRI RISHABH BANSAL Vs M/S 
GANDHI ELECTRICALS AND 
ELECTRONICS AND ORS

Sriballabh 
Sharan(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

SANJEEV KUMAR Vs NALIN 
SHARMA

PARDEEP 
KUMAR(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

MS SRI RAM PLASTOCHEM PVT 
LTD Vs M/S AGGARWAL 
POLYMERS INDIA AND ANR

Ratnesh Kumar 
Tripathi(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Pawan Bansal Vs SKYLARK CABLES 
CORD PVT LTD

POOJA 
GOYAL(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Pawan Bansal Vs RN FAUCETS PVT 
LTD

POOJA 
GOYAL(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

AR CONTRACTORS AND 
SUPPLIERS Vs SKYLINE 
ENGINEERING CONTRACTORS 
INDIA PVT LTD

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/S SEPHAN LUBRICANTS PVT 
LTD Vs M/S PNSSR ENERGY PVT 
LTD

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

45 NORTH

CS (COMM)/6812/2024 09-10-2024

CS (COMM)/6813/2024 09-10-2024 seema khatri(P),

CS (COMM)/6814/2024 09-10-2024

CS (COMM)/6815/2024 09-10-2024

OMP (I) (COMM)/36/2024 09-10-2024

CS (COMM)/6817/2024 14-10-2024 varun jain(P),

CS (COMM)/6816/2024 14-10-2024

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

M S BLISS PACKAGING Vs FAYAZ 
AHMAD BHAT

Adamaya Pal 
Singh(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Shri Balwant Kumar Saini Vs Shni 
Jitender Singh

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Ananya Financial and Advisory Pvt 
Ltd Vs Honest Warehouse Pvt Ltd

Sukhbir Singh 
Dahiya(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

RAJENDER KUMAR GARG Vs 
MINNATULLAH

Manish 
Kumar(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

IDFC FIRST BAMK Vs AKASH  
KUMAR

SANJEEV 
PATHAK(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

KANODIA TECHNOPLAST LTD Vs 
SHRI PARSHVANATH PLASTIC

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

PUJA ROADLINES PRIVATE 
LIMITED Vs REGENT CONSTECH 
PRIVATE LIMITED

SHANTNU 
AGGARWAL(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

45 NORTH

CS (COMM)/6818/2024 15-10-2024 State Bank Of India Vs RAJU

Execution (Comm)/130/2024 15-10-2024

CS (COMM)/6819/2024 15-10-2024

Execution (Comm)/131/2024 15-10-2024

CS (COMM)/6820/2024 15-10-2024

CS (COMM)/6821/2024 16-10-2024

Execution (Comm)/132/2024 18-10-2024

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

Siddharth 
Kumar 
Singhal(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

RAKESH GUPTA Vs FANTASTIC 
CAFE PVT LTD OCB

Rajeev  
Bansal(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/S BHAWNA PLASTICS Vs 
ARORA NATURAL COSMETICS 
PVT LTD

ASHUTOSH 
JAIN(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

TRADE FIRE ENGINEERS 
THROUGH PARTNERS SH 
BHUPANDAR KIUMAR Vs R CUBE 
FIRE PROTECTION SE3RVICES 
PVT LTD

Banke Bihari  
Sharma(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

ANAND CHAT CHOPAL Vs 
RAMKESH CATERES

Naman 
Aggarwal(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Rajeev Kushwah Vs sterling wilson 
pvt ltd

SANJIV 
NARANG(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

CHIRAG GOYAL Vs ROHIT 
GROVER

GEETA 
YADAV(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

45 NORTH

Execution (Comm)/133/2024 18-10-2024

CS (COMM)/6822/2024 18-10-2024

MISC DJ/1556/2024 18-10-2024

Execution (Comm)/134/2024 18-10-2024

Execution (Comm)/135/2024 18-10-2024

CS (COMM)/6823/2024 19-10-2024 Nisha Garg(P),

CS (COMM)/6824/2024 19-10-2024

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

RAJESH GOYAL Vs ROHIT 
GROVER

GEETA 
YADAV(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

ENKAY POLYCHEM LLP Vs 
BHIKHA LAL MAHAWAR

GEETA 
YADAV(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

INDIAN OVERSEAS BANK Vs RAJA 
BABU

MUNISH 
JOSHI(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

MS ARIHANT FOILS PVT LTD Vs 
MS G S FOILS

Murari kumar 
mishra(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

MS VARDHMAN FOILS Vs MS G S 
FOILS

Murari kumar 
mishra(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

CONNECT SYSTEM INDIA 
THROUGH MR GAURAV KAPOOR 
Vs LOGESHWARAN R

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NAVEEN SINGHAL Vs VICKY 
SINGH

AWIJIT 
PALIWAL(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

45 NORTH

CS (COMM)/6825/2024 19-10-2024

Execution (Comm)/136/2024 21-10-2024

Execution (Comm)/137/2024 21-10-2024

Execution (Comm)/138/2024 21-10-2024

CS (COMM)/6826/2024 21-10-2024 Rakesh Pal(P),

CS (COMM)/6827/2024 21-10-2024

MISC DJ/1564/2024 21-10-2024

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

Mamta gupta Vs M/s Atk and 
Associates

SUNIL 
PANDEY(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

SUNDARAM FINANCE LTD Vs 
ALOK KUMAR SHRIVASTAVA

NITIN 
MEHTA(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

SUNDARAM FINANCE LTD Vs 
RAMJI LAL

NITIN 
MEHTA(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

SUNDARAM FINANCE LTD Vs 
RAKESH KUMAR

NITIN 
MEHTA(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/S BALAJEE IMPEX Vs M/S 
SYSCOM POWER SOLUTIONS PVT 
LTD

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

PACKWAYS INDIA Vs SHELLZ 
INDIA PRIVATE LIMITED

Vikas 
Sharma(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

CHETNA THAKUR Vs HDB 
Financial Services Limited

Keshav Singh 
Saini(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

45 NORTH

CS (COMM)/6828/2024 21-10-2024 Sandeep .(P),

CS (COMM)/6829/2024 22-10-2024

CS (COMM)/6830/2024 22-10-2024

CS (COMM)/6831/2024 22-10-2024

CS (COMM)/6832/2024 23-10-2024

CS (COMM)/6833/2024 23-10-2024

CS (COMM)/6834/2024 23-10-2024 ARHANT POLYMERS Vs VIKAS

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

THE KARUR VYSYA BANK LTD Vs 
MONA SHARMA

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

GUPTA BIOTECH PVT LTD Vs 
DHANANJAY

Bharat 
Prakash(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/S BHARTI WATERS PVT LTD Vs 
M/S SANGITA ENTERPRISES

ROHIT  Goel(P),NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

VISHVANATH Vs SUSHIL SEHGAL 
AND ORS

DHANESHWAR
I Bharti(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

State Bank Of India Vs MR HARI 
OM

ADAITA 
KUMAR  
ROUT(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

State Bank Of India Vs MR DINESH 
KUMAR

ADAITA 
KUMAR  
ROUT(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

TRIPURARI 
JHA(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

45 NORTH

CS (COMM)/6835/2024 24-10-2024

CS (COMM)/6836/2024 24-10-2024

CS (COMM)/6837/2024 24-10-2024

CS (COMM)/6838/2024 24-10-2024

CS (COMM)/6839/2024 25-10-2024 Harsh Goel Vs RATTAN LAL GARG

CS (COMM)/6840/2024 25-10-2024

MISC DJ/1603/2024 25-10-2024

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

Sangeeta Through her SPA Holder 
Vs SPICE N GRILLED FOODS PVT 
LTD

yogesh 
sharma(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Shri Krishna Dairy Milk and Food 
Through its Authorized 
Representative Shri Pawan Vs M/S 
Sushma Marketing Through its 
Proprietor Shri Sumit Uphadyay

Aayush 
Kuchhal(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Shri Krishna Dairy Milk and Food 
Through its Authorized 
Representative Shri Pawan Vs M/S 
Vaishnavi Enterprises Through its 
Proprietor Shri Ram Prakash

Aayush 
Kuchhal(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

KANISHQ FLOUR MILLS Vs SHIV 
SHAKTI TRADING CO

Mayank 
Singhal(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

PRAKHAR 
SHARMA(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Mohit Polymers Vs Koreslite 
Industries Pvt Ltd

PRIYANKA 
CHAUDHARY(P
),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

SANDEEP AGGARWAL Vs HOUSE 
OF BAGS

SAKET 
GAKHAR(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

45 NORTH

CS (COMM)/6841/2024 25-10-2024

MISC DJ/1617/2024 28-10-2024

CS (COMM)/6842/2024 26-10-2024

CS (COMM)/6843/2024 28-10-2024

CS (COMM)/6844/2024 28-10-2024

CS (COMM)/6845/2024 28-10-2024

CS (COMM)/6846/2024 28-10-2024

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

NIRMAL DEVI Vs AKHAND JYOTI 
FARM PRODUCTS PVT LTD AND 
ORS

SAKET 
GAKHAR(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

virender raj singh Vs SATISH 
MALHOTRA

ARUN 
BANSAL(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

MS MAHENDER FLOUR MILL Vs 
SWASTIK GENERAL STORE

RAJNISH 
MANN(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/S S K ENGINEERING WORKS Vs 
M/S DELCO INFRASTRUCTURE 
PROJECTS LTD

BIMAL 
KUMAR(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

DALBIR SINGH NARANG Vs M/S 
TUBA SYNTHETICS

Prateek 
Prabhakar(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/s SHREE GANIK UDYOG Vs M/s 
LEE PACKAGING INDUSTRIES

G S  
GANGWAR(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/s SHREE GANIK UDYOG Vs M/s 
R S OVERSEAS

G S  
GANGWAR(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

45 NORTH

Execution (Comm)/139/2024 28-10-2024

Execution (Comm)/140/2024 28-10-2024

OMP (COMM)/47/2024 28-10-2024 Gtl Infrastructure Ltd Vs Chand RamAnkit Kumar(P),

CS (COMM)/6847/2024 29-10-2024

CS (COMM)/6848/2024 29-10-2024

CS (COMM)/6849/2024 29-10-2024 Bhoora Vs Ashish Jindal

CS (COMM)/6850/2024 29-10-2024

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

dorries pharmaceuticals pvt ltd Vs 
shree vinayak enterprises

ASHWANI 
KUMAR(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/s Wahal Process Technologies Pvt 
Ltd Vs M/s Supreme Bituchem India 
Pvt Ltd

Pawan 
Kawrani(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Ashok Kumar Sharma Vs Joginder 
Kumar Chaddha

Deepak Kumar 
Shukla(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/S Systems India Vs M/s Venus 
Enterprises

JYOTI 
BAKSHI(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

SIDDHARTHA 
SINGH(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

TUSHAR ANAND Vs FUTURE INFO 
EDGE PRIVATE LIMITED

ANURAG 
RAJPUT(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

45 NORTH

Execution (Comm)/141/2024 29-10-2024

CS (COMM)/6851/2024 29-10-2024

CS (COMM)/6852/2024 29-10-2024

Execution (Comm)/127/2024 04-10-2024

MISC DJ/1527/2024 09-10-2024

MISC DJ/1575/2024 22-10-2024

MISC DJ/1621/2024 29-10-2024

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

L B BHAGAT ALIAS LAL BAHADUR 
BHAGAT Vs A M VINYL PVT LTD

Suman 
Pandey(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

DR   LAL PATH LABS  LIMITED Vs 
M/S UDAY  WELLNESS  AND 
HEALTHCARE  PVT  LTD

Arvind  
Kumar(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/s Dex Cargo Services Private 
Limited Vs Logpro Supply Chain 
Solutions Pvt Ltd

ADITYA 
MAHESHWARI
(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Tikam Dass Pamnani Vs Naresh 
Phabrani

ANURAG 
PARASHAR(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

MS BANK OF MAHARASHTRA Vs 
MS ENHANCE HOME APPLIA 
LTDNCES

AMIT 
SAROHA(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/s Hariom Fabrics Vs M/S 
BHAGWATI SAHAI EXPORTS

BRAHMANAND 
GUPTA(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

A S TRADE LINK LLP Vs AMAN 
ADVERTISING PVT LTD

Ajit Kumar 
Bhardwaj(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

45 NORTH

MISC DJ/1622/2024 29-10-2024

46 NORTH NIL

47 603 Commercial Suit CS COMM. 500/2024 04.10.2024 UNION BANK OF INDIA VS ANKIT RAVI KUMAR 9911118926 04.10.2024

603 Commercial Suit CS COMM. 501/2024 04.10.2024 9311131978 03.10.2024

603 Commercial Suit CS COMM. 502/2024 04.10.2024 9311131978 03.10.2024

603 Commercial Suit CS COMM. 503/2024 04.10.2024 UNDER ARMOUR INC VS ANIL 9999306881 04.10.2024

603 Commercial Suit CS COMM. 504/2024 04.10.2024 RAJ KUMAR VS M/S SPORTS FIT 9991971876 04.10.2024

603 Commercial Suit CS COMM. 505/2024 04.10.2024 9811311360 04.10.2024

603 Commercial Suit CS COMM. 513/2024 14.10.2024 A.K.ROUT 9999132159 10.10.2024

603 Commercial Suit CS COMM. 516/2024 15.10.2024 CANARA BANK VS REWA 9711142200 14.10.2024

603 Commercial Suit CS COMM. 519/2024 16.10.2024 9999421561 16.10.2024

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

Uttam Human Resources Vs RG Mall 
welfare association

Ajit Kumar 
Bhardwaj(P),

NOT 
MENTIONED AS 
SINGLE PAGE  
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

SOUTH-
WEST

advocateravi79@gma
il.com

STATE BANK OF INDIA VS JASVIR 
SINGH

NIRMAL 
MISHRA

office.nirmalmishra@
gmail.com

STATE BANK OF INDIA VS 
PRAVEEN PRAKASH PATIL

NIRMAL 
MISHRA

office.nirmalmishra@
gmail.com

NAVLIN 
SWAIN

eludication.legal@out
look.com

ABHIMANYU 
SINGH

abhimanyusingh1997
7@gmail.com

M/S REDBIRD FLIGHT TRAINING 
ACADEMY PRIVATE LIMITED VS 
M/S NATIONAL INSURANCE 
COMPANY LIMITED

NAVDEEP 
SINGH

nsingh1908@yahoo.c
o.in

STATE BANK OF INDIA VS 
HIMANSHU KUMAR

AKROUTADVOCATE
@GMAIL.COM

SANJEEV 
CHOPRA

CHOPRA6791@GMA
IL.COM

M/S ZAIDI TRADERS VS M/S JAI 
MATESHWARI ALLOYS PVT LTD.

HARSH 
SHARMA

lawyerharsh.sharma
@gmail.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

47

603 Commercial Suit CS COMM. 521/2024 18.10.2024 PUMA SE VS KARAN 9999306881 18.10.2024

603 Commercial Suit CS COMM. 522/2024 18.10.2024 9910717081 18.10.2024

603 Commercial Suit CS COMM. 524/2024 19.10.2024 8368597553 17.10.2024

603 Commercial Suit CS COMM. 528/2024 21.10.2024 9718209970

aastha@thelegist.com

19.10.2024

603 Commercial Suit CS COMM. 541/2024 28.10.2024 9811161300 27.10.2024

603 ARBITRATION U/S 34 OMP COMM. 20/2024 25.10.2024 9899036093 24.10.2024

603 MISC. APPLICATION MISCDJADJ 3970/2024 1.10.2024 9540300684 30.09.2024

603 MISC. APPLICATION MISCDJADJ4001/2024 19.10.2024 9811479499 16.10.2024

603 MISC. APPLICATION MISCDJADJ 4019/2024 26.10.2024 9268740063 25.10.2024

603 MISC. APPLICATION MISCDJADJ4020/2024 26.10.2024 R.K.SINHA 9811255673 26.10.2024

603 Execution Commercial EX. COMM.372/2024 08.10.2024 NITIN MEHTA 9773667288 08.10.2024

603 Execution Commercial EX. COMM.374/2024 19.10.2024 STATE BANK OF INDIA VS RICHA 9811317311 19.10.2024

603 Execution Commercial EX. COMM.366/2024 05.10.2024 9711142200 05.10.2024

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

SOUTH-
WEST

GAUTAM 
BHASIN

eludication.legal@out
look.com

BANK OF INDIA VS M/S ATSUM & 
ORS

AMRENDRA 
NATH SHUKLA

advamrendra22@gm
ail.com

M/S CHADHA CORPORATION PVT 
LTD VS M/S JEET LEATHERITE 
IMPEX

NARINDER 
DHIR

advnarinderdhir@gm
ail.com

ADIDAS AG VS OWNER 
PROPRIETOR

PRAMOD 
KUMAR SINGH

BANK OF INDIA VS BHARTI 
CHAUHAN

VARUN 
SHARMA

Adv.varunsharma@g
mail.com

RAJ KUMAR SINGH VS ROHIT 
BAWA

KARTICKAY 
MATHUR

Kartickadv7@gmail.c
om

M/S GOYAL FOAM AND FABRICS 
VS CNC AIIMS

GAURAV 
RAGHAV Adv. 

Gauravraghav2504@
gmail.com

M/S ALLWAYS LOGISTICS INDIA 
PVT LTD. VS M/S PANTHER 
LOGISTICS PVT LTD

MANOJ 
TEWARI

legalaffair.133@gmail
.com

SDIA PROJECTS VS AIMTREX 
TECHNOLOGY

JITENDER 
KUMAR 
TIWARI jitendratiwari@lawye

r.com
STATE BANK OF INDIA VS GIRISH 
CHANDRA BUDHORI

advocatesinha@rediff
mail.com

SUNDARAM  FINANCE LTD VS 
SUNIL KUMAR AND ANR ADVOCATE.MEHTA

ASSOCIATE09@GM
AIL.COM

ARVIND 
GUPTA

advocatearvindgupta
@gmail.com

CANARA BANK VS BHUP 
NARAYAN MISHRA PROP. B. N. 
MISHRA & CO.

SANJEEV 
CHOPRA

CHOPRA6791@GMA
IL.COM



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

47

603 Execution Commercial EX.COMM. 363/2024 03.10.2024 8588826768 101.10.2024

48 613 Commercial Suit CS (COMM)/544/2024 29-10-2024 9899154299 23-10-2024

613 Commercial Execution 28-10-2024 9953315170 25-10-2024

613 Commercial Suit CS (COMM)/542/2024 28-10-2024 9999132159 24-10-2024

613 Arbitration OMP (COMM.)/21/2024 26-10-2024 9871603434 25-10-2024

613 Commercial Suit CS (COMM)/537/2024 26-10-2024 Sh. Pallav Palit 8588854470

pallav@palitco.com

26-10-2024

613 Commercial Execution 24-10-2024 KM SARITA 9910312050 23-10-2024

613 Commercial Suit CS (COMM)/529/2024 22-10-2024 Sh. Sahil Talwar 9711592772 18-10-2024

613 Miscellenous Application MISC DJ ADJ/ 4021/ 2024 22-10-2024 Ms. Diksha 9953272525 22-10-2024

613 Commercial Execution 21-10-2024 9711900673 19-10-2024

613 Commercial Suit CS (COMM)/527/2024 21-10-2024 9868387454 16-10-2024

613 Commercial Suit CS (COMM)/517/2024 16-10-2024 Puma Se Vs Suresh 9999093893 15-10-2024

613 Commercial Suit CS (COMM)/509/2024 07-10-2024 9810499236

shresth@jaimata.in

01-10-2024

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

SOUTH-
WEST

LATE SHYAM DULRI GUPTA VS 
M/S GRV KREATION PVT. LTD.

M P 
CHAUDHARY

mpchaudhary07@gm
ail.com

SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT.

SOUTH-
WEST

IDBI BANK LTD Vs M/S MD FAB 
AND ANR

Ms NISHI 
CHAUDHARY

nishi.eap@gmail.com
Execution 
(Comm.)/384/2024

muskan container lines pvt ltd Vs 
M/S INDIANO FERRO LIMITED

Ms. Manisha 
Rani

advmunishmahendra
@gmail.com

State Bank Of India Vs MR VISHAL 
BHATIA

Sh. ADAITA 
KUMAR  ROUT

akroutadvocate@gma
il.com

BANK OF BARODA Vs CITY 
HAWKS MANPOWER SERVICES 
AND CONSULTANCY

Sh. ASHISH 
VERMA

verma.advocate@gm
ail.com

Satish Kumar Malhotra Vs Manoj 
Vats

Execution 
(Comm.)/378/2024

KAY GEE KNITWEAR WORKS PVT 
LTD Vs P AND G ENTERPRISES 
PVT LTD adv.km.sarita@gmail.

com
IOTFY Solutions Pvt Ltd Vs M/s 
Onkar Engine and Generators Pvt 
Ltd sahiltalwar@yahoo.co

m
MASCOT HEALTH SERIES PVT 
LTD Vs KONVERGE HEALTHCARE 
PVT LTD babbar.jyoti94@gmai

l.com
Execution 
(Comm.)/375/2024

PUNJAB NATIONAL BANK Vs 
PRIDE CLOTHING CO

Sh. VED 
PRAKASH

advocateprakashved
@gmail.com

SHANKAR JHA Vs THE SANT 
NAMDEV EDUCATIONAL SOCIETY

Sh. Vineet 
Jindal

id.officevjlaw@gmail.
com

Sh. Gautam  
Bhasin

11.gautambhasin@gm
ail.com

SHRESTH JINDAL Vs ATAM 
PARKASH SACHDEV

Sh. ANURAG 
SINGH



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

48

613 Commercial Suit CS (COMM)/510/2024 07-10-2024 STATE BANK OF INDIA Vs Arvind 9311131978 04-10-2024

613 Commercial Suit CS (COMM)/498/2024 04-10-2024 Puma Se Vs Sachin Bindal 9999093893 03-10-2024

49 614 EXECUTION 01-10-2024 9871158578 30.09.2024

614 COMMERCIAL SUIT CS (COMM)/494/2024 01-10-2024 9711900673 30.09.2024

614 COMMERCIAL SUIT CS (COMM)/495/2024 01-10-2024 8750998800 27.09.2024

614 COMMERCIAL SUIT CS (COMM)/496/2024 01-10-2024 9811265239 28.09.2024

614 EXECUTION 04-10-2024 9891394456 03.10.2024

614 COMMERCIAL SUIT CS (COMM)/499/2024 04-10-2024 9818336108 26.09.2024

614 COMMERCIAL SUIT CS (COMM)/506/2024 05-10-2024 9311131978 04.10.2024

614 COMMERCIAL SUIT CS (COMM)/507/2024 05-10-2024 9311131978 04.10.2024

614 EXECUTION 07-10-2024 9811287117 28.09.2024

614 EXECUTION 08-10-2024 8826750777 07.10.2024

614 EXECUTION 08-10-2024 8826750777 07.10.2024

SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT.

SOUTH-
WEST

Sh. SAURABH 
GAUTAM

saurabhgautamgauti
@gmail.com

Sh. Gautam  
Bhasin

11.gautambhasin@gm
ail.com

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

SOUTH-
WEST

Execution 
(Comm.)/360/2024

Union Bank Of India Vs Bhawna 
Rose

MS. RAKHI 
BUDHIRAJA

RAKHIBUDHIRAJA
@GMAIL.COM

PUNJAB NATIONAL BANK Vs 
GIES(GRIT IMPORT EXPORT 
SOLUTIONS)

MR. VED 
PRAKASH

ADVOCATEPRAKAS
HVED@GMAIL.COM

INEXT LOGISTICS AND SUPPLY 
CHAIN PVT LTD Vs NATURES 
NATURAL INDIA THROUGH ITS 
PARTNERS

MR. ASHISH 
BANSAL

MERIDIANATTORN
EYS@GMAIL.COM

RAJIV KUMAR Vs NEO BUS 
TECHNOLOGY THROUGH ITS 
PROPRIETRESS ALKA GUPTA

MS. SHIKHA 
KHANDELWAL ADVOCATERAJIVK

UMAR@GMAIL.CO
M

Execution 
(Comm.)/364/2024

Shivam Realters Pvt Ltd Vs Indian 
Bank

SH. MAYANK 
GAKKHAR

SHIVAMOFFICE@G
MAIL.COM

Prabhat Kumar Maheshwari Vs 
Kamladityya Construction Private 
Limited

MR. SANJAY 
KUMAR 
MISHRA SANJAYK.ADVOCAT

E@GMAIL.COM
STATE Bank of India Vs Kumare 
Atul Madhukar

MR. NIRMAL 
MISHRA

State Bank of India Vs Om Prakash 
Dagar

MR. NIRMAL 
MISHRA

Execution 
(Comm.)/367/2024

Link Telecom Pvt Ltd Vs GDN 
ENTERPRISES PVT LTD

GINNY J. 
ROUTARY

MAIL@RAUTRAY.C
OM 

Execution 
(Comm.)/369/2024

SUNDARAM FINANCE LTD Vs 
KRISHAN KUMAR CHAUHAN AND 
ORS.

MS. MANISHA 
BARUAH

MANISHABARUAHL
EGAL.GMAIL.COM

Execution 
(Comm.)/370/2024

SUNDARAM FINANCE LTD Vs 
HITEN KAPOOR  AND ORS

MS. MANISHA 
BARUAH

MANISHABARUAHL
EGAL.GMAIL.COM
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49

614 EXECUTION 08-10-2024 9711142200 05.10.2024

614 COMMERCIAL SUIT CS (COMM)/511/2024 08-10-2024 Puma Se Vs Ashok Kumar 9999306881 07.10.2024

614 COMMERCIAL SUIT CS (COMM)/512/2024 14-10-2024 Under Armour Inc Vs Ashok Kumar 9999306881 09.10.2024

614 COMMERCIAL SUIT CS (COMM)/514/2024 15-10-2024 MR. A.K. ROUT 99991321159 14.10.2024

614 COMMERCIAL SUIT CS (COMM)/518/2024 16-10-2024 MR. BALRAM 9953914654 15.10.2024

614 COMMERCIAL SUIT CS (COMM)/523/2024 19-10-2024 Under Armour Inc Vs Ashok Kumar 9999306881 18.10.2024

614 COMMERCIAL SUIT CS (COMM)/526/2024 21-10-2024 9899659649 14.10.2024

614 EXECUTION 22-10-2024 9467215433 18.10.2024

614 COMMERCIAL SUIT CS (COMM)/531/2024 22-10-2024 9810040542 19.10.2024

614 COMMERCIAL SUIT CS (COMM)/532/2024 23-10-2024 Puma Se Vs Ashok Kumar 9999306881 21.10.2024

614 COMMERCIAL SUIT CS (COMM)/535/2024 25-10-2024 9899154294 24.10.2024

614 EXECUTION 26-10-2024 8826750777 24.10.2024

614 EXECUTION 26-10-2024 8826750777 24.10.2024

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

SOUTH-
WEST

Execution (Comm.)/371/2024 CANARA BANK Vs VINITA DEVI 
PROP YOGI SALES CORPORATION

MR. SANJEEV 
CHOPRA

CHOPRA6791@GMA
IL.COM

MR. GAUTAM 
BHASIN

ELUDICATION.LEG
AL@OUTLOOK.COM 

MR. GAUTAM 
BHASIN

ELUDICATION.LEG
AL@OUTLOOK.COM 

State Bank Of India Vs MR NITIN 
ARYA

ADVOCATEAKROUT
@GMAIL.COM

BAJRANG TRANSPORT Vs 
LOGICBOX INDIA PVT LTD  

bryadav1964@gmail.
com

MR. GAUTAM 
BHASIN

ELUDICATION.LEG
AL@OUTLOOK.COM 

MUKESH GUPTA Vs M/S SHREE 
BALAJI ENTERPRISES

MR. NITESH 
LOCHAV

LOCHAVNITESH003
@GMAIL.COM

Execution 
(Comm.)/376/2024

M/S BENTEN BOOKS Vs M/S 
VAIBHAV BOOK SERVICE AND 
ANR

MR. SUMIT 
CHOUDHARY ADVOCATESUMITK

ULHERI@GMAIL.C
OM

SANJAY BHASIN Vs PRITHVI 
DUTT SHARMA,

MR. NAVEEN 
SAXENA

NAVEENSAXENA54
2@GMAIL.COM

MR. GAUTAM 
BHASIN

ELUDICATION.LEG
AL@OUTLOOK.COM 

IDBI BANK LTD Vs M/S AVER 
FACILITY MANAGEMENT

MS. NISHI 
CHOUDHARY

NISH.CAP@GMAIL.
COM

Execution 
(Comm.)/380/2024

SUNDARAM FINANCE LTD Vs 
GHANSHYAM MISHRA AND ANR.

MS. MANISHA 
BARUAH

MANISHABARUAHL
EGAL.GMAIL.COM

Execution 
(Comm.)/381/2024

SUNDARAM FINANCE LTD Vs 
MADAN LAL  AND ANR

MS. MANISHA 
BARUAH

MANISHABARUAHL
EGAL.GMAIL.COM
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49

614 EXECUTION 26-10-2024 8826750777 24.10.2024

614 COMMERCIAL SUIT CS (COMM)/538/2024 28-10-2024 9899154294 23.10.2024

614 COMMERCIAL SUIT CS (COMM)/539/2024 28-10-2024 8383827155 16.10.2024

50 509 EXECUTION (COMM) 361/2024 01.10.2024 28.09.2024

509 EXECUTION (COMM) 362/2024 01.10.2024 28.09.2024

509 CS(COMM) 493/2024 01.10.2024 NIMISH CHIB 28.09.2024

509 CS(COMM) 497/2024 03.10.2024 TARUN VERMA9871495838 01.10.2024

509 MISC (DJ/ADJ) 3971/2024 03.10.2024 9810960086 01.10.2024

509 CS(COMM) 508/2024 07.10.2024 MEENU ASIJA VS MOHIT 9999333350 03.10.2024

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

SOUTH-
WEST

Execution 
(Comm.)/382/2024

SUNDARAM FINANCE LTD Vs 
VINAY JAISWAL  PROP. OF M/S 
SSDN TRANSPORT AND ANR.

MS. MANISHA 
BARUAH

MANISHABARUAHL
EGAL.GMAIL.COM

IDBI BANK LTD Vs M/S FASHION 
FOREVER

MS. NISHI 
CHOUDHARY

NISH.CAP@GMAIL.
COM

M/S SKYHIGH SOLUTIONS Vs 
TRADERZ PLANET

SH. ATUL 
SAREEN

ADVATULKUMARS
@GMAIL.COM

SH. RAKESH 
PANDIT, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-04

SOUTH-
WEST

UNION BANK OF INDIA VS 
MAHINDER PRAKASH VIJAY

RAKHI 
BUDHIRAJA

9871158578,87505
00500

rakhibudhiraja@gmai
l.com

UNION BANK OF INDIA VS 
DEVINDER PRAKASH VIJAY

RAKHI 
BUDHIRAJA

9871158578,87505
00500

rakhibudhiraja@gmai
l.com

M/S EXC MANAGED SERVICES 
PVT. LTD. VS MEENAKSHI 
KAINTH

9810823566,90137
84804

nimishchib@gmail.co
m

MOGLI LABS INDIA PVT LTD VS 
VANDANA BAJPAI

cstarunverma@gmail
.com

SANJAY NAGPAL VS M/S KIASHI  
PRIVATE LIMITED

HARDWARI 
LAL 

chanija.advocate@gm
ail.com

SUMIT 
RAJPUT/PRIYA
NSH VERMA

sumitrajputadv@gma
il.com



S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER ADVOCATEDATE OF 
REGISTRATION

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE EMAIL 
ID

DATE OF E-
FILING

50

509 EXECUTION (COMM) 368/2024 08.10.2024 9868546432 27.09.2024

509 EXECUTION (COMM) 373/2024 09.10.2024 8826750777 06.10.2024

509 CS(COMM) 515/2024 15.10.2024 M L SHARMA 08.10.2024

509 CS(COMM) 520/2024 16.10.2024 9810197621 10.10.2024

509 CS(COMM) 525/2024 21.10.2024 9868387454 15.10.2024

509 EXECUTION (COMM) 377/2024 23.10.2024 8130949586 21.10.2024

509 CS(COMM) 533/2024 23.10.2024 21.10.2024

509 CS(COMM) 534/2024 25.10.2024 R. P. SINGH 9958581208 22.10.2024

509 CS(COMM) 536/2024 25.10.2024 STATE BANK OF INDIA VS MANJU 9811317311 23.10.2024

SH. RAKESH 
PANDIT, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-04

SOUTH-
WEST

M/S DEVI KARAM ASSOCIATES VS 
M/S METRONIC ENGINEERING 
PVT. LTD.

NAVNEET 
SHARMA

navneetsharmaadvoc
ate@gmail.com

SUNDRAM FINANCE VS ANIL 
KUMAR

MANISHA 
BARUAH

manishabaruahlegal
@gmail.com

SIDHARTH GUPTA PROP OF M/S 
ASTRO ENT VS M/S AST 
ENTERPRISES

9810318865,98217
52342

mlsharma520@outlo
ok.com

UNION BANK OF INDIA VS 
ARPITA CHAWLA

JITENDRA 
GARG

jitendragargadv@gm
ail.com

GEETA JHA VS THE SANT 
NAMDEV EDUCATIONAL SOCIETY 
THROUGH ITS PRESIDENT 
AKASH GUPTA

VINEET 
JINDAL

officevjlaw@gmail.co
m

COSMOS RETAIL SOLUTIONS 
PRIVATE LTD. VS KSHIRODH 
AGGARWAL AND ORS.

NAVEEN 
KUMAR 
THAKUR

lex@legalsaviours.co
m

DEVENDER SOLANKI VS 
SANDEEP MAHAJAN

YASHPAL 
JOLLY

7982066214,98714
26496

yashpal.jolly.adv@gm
ail.com

M/S POLY INDIA VS M/S DECENT 
ENGINEERING

ARVIND 
GUPTA

advocatearvindgupta
@gmail.com
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50

509 CS(COMM) 540/2024 28.10.2024 VIKAS DAHIYA 9910330139 24.10.2024

509 CS(COMM) 543/2024 29.10.2024 9811161300 27.10.2024

TOTAL 1477

SH. RAKESH 
PANDIT, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-04

SOUTH-
WEST

COOLREF ENGINEERS VS 
WELCOME ENGINEERS

vikasdahiya17@gmail
.com

BANK OF INDIA VS JULFIKAR 
SALMANI

VARUN 
SHARMA

adv.varunsharma@g
mail.com


	Form-1

